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Supreme Court [16]

2 Million Lives at Risk, Contamination in Jojari River, Rajasthan, In re, (Vikram Nath and Sandeep
Mehta, JJ.), 2026 SCC OnLine SC 1918

ABR Emerald LLP v. Official Liquidator, (Sanjiv Khanna and Dipankar Datta, JJ.), 2024 SCC OnLine
SC 6519

Abu Salem Abdul Qayoom Ansari v. State of Maharashtra, (Vikram Nath and Sandeep Mehta, J1J.),
2026 SCC OnLine SC 1919

Arth Micro Finance (P) Ltd. v. Shivalik Small Finance Bank Ltd., (J.B. Pardiwala and K. Vinod
Chandran, JJ.), 2026 SCC OnLine SC 1922

Arvind Walia v. Directorate of Enforcement, (Dipankar Datta and Satish Chandra Sharma, JJ.), 2026
SCC OnLine SC 1916

Balaji Formalin (P) Ltd. v. Union of India, (J.B. Pardiwala and K. Vinod Chandran, JJ.), 2026 SCC
OnLine SC 1927

CCL S&commat; M v. State (NCT of Delhi), (P.K. Mishra and Shree Chandrashekhar, JJ.), 2026 SCC
OnLine SC 1920

Kartika v. State of Odisha, (M.M. Sundresh and Prasanna B. Varale, JJ.), 2026 SCC OnLine SC
1925

Kotak Mahindra Bank Ltd. v. Trupti Sanjay Mehta, (Ajay Rastogi and B.V. Nagarathna, 1J.), 2022
SCC OnLine SC 2600

National Seeds Corpn. Ltd. v. National Agro Seed Corpn. (India), (P.S. Narasimha and Alok Aradhe,
JJ.), 2026 SCC OnLine SC 1924

Orient Crafts Ltd. v. CIT, (S.V.N. Bhatti and N.V. Anjaria, JJ.), 2026 SCC OnLine SC 1923

Poorti Rent A Car & Logistics (P) Ltd. v. Kotak Mahindra Bank Ltd., (Dr D.Y. Chandrachud and Bela
M. Trivedi, JJ.), 2022 SCC OnLine SC 2599

S. Panchalingu v. People's Education Trust (R), (Manoj Misra and Manmeohan, JJ.), 2026 SCC
OnLine SC 1926

State of Rajasthan v. Mohd. Imtiyaz, (Sudhanshu Dhulia and K. Vinod Chandran, JJ.), 2025 SCC
OnLine SC 3780

State of U.P. v. Brij Pal Singh, (Sanjay Karol and Vipul M. Pancholi, JJ.), 2026 SCC OnLine SC 1917

STS Gladies v. Bar Council of India, (Vikram Nath and Sandeep Mehta, JJ.), 2026 SCC OnLine SC
1921

Allahabad High Court [19]
Abhishek Tyagiv. U.P. Rajya Dwara Grah Sachiv, (Sandeep Jain, J.), 2026 SCC OnLine All 31155
Anil Kumar v. State of U.P., (Manju Rani Chauhan, J.), 2026 SCC OnLine All 31163
Ankit v. State of U.P., (Jai Krishna Upadhyay, J.), 2026 SCC OnLine All 31156
Anshu Singh v. State of U.P., (Jai Krishna Upadhyay, J.), 2026 SCC OnLine All 31157
Azeem Wasif v. State of U.P., (Sandeep Jain, J.), 2026 SCC OnLine All 31150

Balkrishna Sharma v. State of U.P., (Saral Srivastava and Siddharth Nandan, JJ.), 2026 SCC
OnLine All 31161

Bhuvnesh Kumari v. State of U.P., (Santosh Rai, J.), 2026 SCC OnLine All 31154
Golu v. State of U.P., (Ajay Bhanot and Divesh Chandra Samant, JJ.), 2026 SCC OnLine All 31152
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Icore Super Cement (P) Ltd. v. U.P.P.C.L., (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2026
SCC OnLine All 31165

Karolyn v. State of U.P., (Rajnish Kumar and Babita Rani, JJ.), 2026 SCC OnLine All 31160
Lalitesh Pati Tripathi v. Dr Vinod Kumar Bind, (Raj Beer Singh, J.), 2026 SCC OnLine All 31159
Nand Ram v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 31153

North End Foods Marketing (P) Ltd. v. State of U.P., (Sunita Agarwal and Vipin Chandra Dixit, JJ.),
2022 SCC OnLine All 2734

Raju Gangwar v. State of U.P., (Abdhesh Kumar Chaudhary, J.), 2026 SCC OnLine All 31164
Ram Harsh v. State of U.P., (Subhash Vidyarthi, J.), 2026 SCC OnLine All 31158

Sachin Kumar Jain v. State of U.P., (J.J. Munir and Indrajeet Shukla, JJ.), 2026 SCC OnLine All
31162

Sakshi v. State of U.P., (Kshitij Shailendra, J.), 2023 SCC OnLine All 5620
Shamsher v. State of U.P., (Abdul Shahid, J.), 2026 SCC OnLine All 31151

Tata Steel Ltd. v. State of U.P., (Surya Prakash Kesarwani and Dr Yogendra Kumar Srivastava, JJ.),
2022 SCC OnLine All 2735

Andhra Pradesh High Court [5]

Andhra Evangelical Lutheran Church v. State of A.P., (R. Raghunandan Rao and Dr K. Manmadha
Rao, JJ.), 2025 SCC OnLine AP 4529

Kessireddy Rajasekhar Reddy v. State of A.P., (Sunitha Gandham, J.), 2026 SCC OnLine AP 3867

R R Logistics v. Commr., (R. Raghunandan Rao and Dr K. Manmadha Rao, JJ.), 2025 SCC OnLine
AP 4533

Radha Madhav Automobiles (P) Ltd. v. State of A.P., (R. Raghunandan Rao and Maheswara Rao
Kuncheam, JJ.), 2024 SCC OnLine AP 5871

Ramesh Traders v. Commr., (R. Raghunandan Rao and Maheswara Rao Kuncheam, JJ.), 2024 SCC
OnLine AP 5875

Bombay High Court [15]

Alishan Shivaji Ahire v. State of Maharashtra, (Nitin Jamdar and M.M. Sathaye, JJ.), 2024 SCC
OnLine Bom 6375

Anilkumar Khanderao Pawar v. Directorate of Enforcement, (Chandrashekhar, CJ. and Gautam A.
Ankhad, J.), 2026 SCC OnLine Bom 12570

CIT v. Alcon Resort Holding Ltd., (M.S. Karnik and Valmiki SA Menezes, JJ.), 2023 SCC OnLine
Bom 3494

Deepak Marda v. CIT, (Dhiraj Singh Thakur and Kamal Khata, JJ.), 2023 SCC OnLine Bom 3492

Jayant Umakant Mamidwar v. Union of India, (Rohit B. Deo and Vrushali V. Joshi, JJ.), 2023 SCC
OnLine Bom 3498

Jitender Kumar Jain v. Union of India, (Manish Pitale and Shreeram V. Shirsat, JJ.), 2026 SCC
OnLine Bom 12569

Kotak Mahindra Bank Ltd. v. Williamson Magor & Co. Ltd., (Bharati Dangre, J.), 2023 SCC OnLine
Bom 3497

KPMG LLPv. CIT, (K.R. Shriram and Dr. Neela Gokhale, JJ.), 2024 SCC OnLine Bom 6376
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Parvesh Construction (P) Ltd. v. Union of India, (Dhiraj Singh Thakur and Kamal Khata, JJ.), 2023
SCC OnLine Bom 3490

Pradeep Kumar Siddha v. Union of India, (Nitin Jamdar and Abhay Ahuja, JJ.), 2023 SCC OnLine
Bom 3496

Procter & Gamble Home Products (P) Ltd. v. Income Tax Appellate Tribunal, (Dhiraj Singh Thakur
and Kamal Khata, JJ.), 2023 SCC OnLine Bom 3491

Prysmian Cavi E Sistemi S.R.1. v. Vijay Karia, (Abhay Ahuja, J.), 2025 SCC OnLine Bom 6759
Prysmian Cavi E Sistemi S.R.1. v. Vijay Karia, (Abhay Ahuja, J.), 2025 SCC OnLine Bom 6760
Prysmian Cavi E Sistemi SRI v. Vijay Karia, (Abhay Ahuja, J.), 2025 SCC OnLine Bom 6761

TJSB Sahakari Bank Ltd. v. CIT, (Dhiraj Singh Thakur and Kamal Khata, JJ.), 2023 SCC OnLine
Bom 3495

Calcutta High Court [260]
Abdul Ajad, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13403
Abdul Kafi v. Union of India, (Krishna Rao, J.), 2026 SCC OnLine Cal 13552
Abdul Wahid, In re, (Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 13424
Abhijit Bhattacharya v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13498
Abhinash Indwar v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13496
Abu Taher, In re, (Prasenjit Biswas, J.), 2026 SCC OnLine Cal 13425
Adarmani Pal v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13530
Afayuddin Md. v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13501

Agasti Charan Ghosh v. State of W.B., (Shampa Sarkar and Arjun Ray Mukherjee, 1J.), 2026 SCC
OnLine Cal 13623

Ajit Bhattacharyya v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13516

Ajoy Singh, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13438

Alaka Mahapa v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13582

All Bengal Teachers' Assn. v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13635
Amed Sk, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13440

Amirul Sk v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13409

Amoga Globex (P) Ltd. v. S.K. Gupta & Sons, (Aniruddha Roy, J.), 2026 SCC OnLine Cal 13620
Amresh Kumar v. Union of India, (Ajay Kumar Gupta, J.), 2026 SCC OnLine Cal 13629
Amulya Kumar Roy v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13561

Anand Lingeswaran v. Andaman & Nicobar Islands Institute of Medical Sciences & Research Society,
(Rajasekhar Mantha, J.), 2026 SCC OnLine Cal 13593

Anikul Sk, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13439

Anuj Giri, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13434

Apares Kumar Mandal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13511
Arjaul Haque, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13404

Art Reeves Exim (India) (P) Ltd. v. Subrata Paul, (Supratim Bhattacharya, J.), 2026 SCC OnLine
Cal 13606
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Arun Das v. State of W.B., (Arijit Banerjee and Apurba Sinha Ray, JJ.), 2026 SCC OnLine Cal
13608

Arun Kumar Hait v. Sanjoy Chattopadhyay, (Apurba Sinha Ray, J.), 2026 SCC OnLine Cal 13607
Arup Bhandari v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13570
Aryavrata Steel (P) Ltd. v. Inspector of CGST, (Md. Nizamuddin, J.), 2023 SCC OnLine Cal 6880

Asgar Ali Sekh v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal
13521

Ashidul Sk, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13408

Ashish Sarkar v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13506
Ashok Ghosh, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13442

Ashok Kumar Maity v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13637
Ashok Kumar Mandal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13588
Asit Kumar Ghosh v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13573

Ather Perwaize v. Commr. of Customs, (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 SCC OnLine
Cal 13457

Avijit Mallick v. State of W.B., (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 13628

Ayub Ali Biswas v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13539

Babu Pradhan v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13495
Babul Ali Mallick v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 13472
Baidyanath Pramanick v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13574
Baisakhi Bera, In re, (Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 13446

Bappa Barik, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13415

Bappaditya Das v. Partha Karmakar, (Dr Ajoy Kumar Mukherijee, J.), 2026 SCC OnLine Cal
13617

Bholanath Mondal, In re, (Prasenjit Biswas, J.), 2026 SCC OnLine Cal 13609
Bijoy Kumar Kundu v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13541

Bijuli Konwar v. National Insurance Co. Ltd., (Chaitali Chatterjeee Das, J.), 2026 SCC OnLine Cal
13621

Binapani Bhunia Jana v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13486

Bindawala Cables & Conductors Ltd. v. W.B. State Electricity Distribution Co. Ltd., (Krishna Rao,
J.), 2026 SCC OnLine Cal 13525

Bisrath Thapa v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13507
Braja Gopal Mondal v. State of W.B., (Uday Kumar, J.), 2026 SCC OnLine Cal 13449
Bulet Sk, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13437

CCL v. State, (Biswaroop Chowdhury, J.), 2026 SCC OnLine Cal 13611

Chandan Bhattacharya v. Tumpa Bhattacharya, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal
13453

Chandan Khatua v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 13536
Chhanda Mandal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13585

CIT v. Bramhaputra Carbon Ltd., (T.S. Sivagnanam and Hiranmay Bhattacharyya, JJ.), 2023 SCC
OnLine Cal 6875

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865436

CIT v. Deepak Industries Ltd., (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2023 SCC
OnLine Cal 6879

CIT v. Hill Queen Investment (P) Ltd., (T.S. Sivagnanam, Acting C.J. and Hiranmay Bhattacharyya,
J.), 2023 SCC OnLine Cal 6878

CIT v. Landis Gyr, (T.S. Sivagnanam, Acting C.J. and Hiranmay Bhattacharyya, J.), 2023 SCC
OnLine Cal 6877

CIT v. Sanjeev Jain, (T.S. Sivagnanam and Hiranmay Bhattacharyya, JJ.), 2023 SCC OnLine Cal
6870

CIT v. Shringar Marketing (P) Ltd., (T.S. Sivagnanam and Hiranmay Bhattacharyya, JJ.), 2023 SCC
OnLine Cal 6871

CIT v. Uma Parasramka, (T.S. Sivagnanam and Hiranmay Bhattacharyya, JJ.), 2023 SCC OnLine Cal
6872

CIT v. Usha Martin Ventures Ltd., (T.S. Sivagnanam and Hiranmay Bhattacharyya, JJ.), 2023 SCC
OnLine Cal 6873

Commyr. of Customs v. MS Gemini Metal Corpn., (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026
SCC OnLine Cal 13454

Commyr. of Customs v. Sova Solar Limiteed, (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 SCC
OnLine Cal 13456

Debasish Mondal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13485

Deepa v. Union of India, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13412

Deepak Poddar v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13411
Dibyendu Mal v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 13474
Dipankar Chakrabortry v. State of W.B., (Kausik Chanda, J.), 2026 SCC OnLine Cal 13452
Dolly Ghosal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13568

East Bengal Club v. Quess Corpn. Ltd., (Aniruddha Roy, J.), 2026 SCC OnLine Cal 13464
Ektekhar Ali v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13634

Faizan Mohammad Khan, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13441
Feraul Hossain v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13631

Glen Industries (P) Ltd. v. Directorate General of GST Intelligence, (Smita Das De, J.), 2026 SCC
OnLine Cal 13625

Gulsanara Parvin v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13632

Gurupada Paul v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 13624
Habibur Rahaman v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13577

Harun Rashid Mallick v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 13532
Indian Bank v. Minsarulla Mallik, (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 13602

J.K. Yarn (P) Ltd. v. Dharti Cotspin (P) Ltd., (Arindam Mukherjee, J.), 2026 SCC OnLine Cal 13465
Jaymalya Pal, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13429

Jhatu Sk. v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13642

Jiban Dutta v. State of W.B., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal 13480

Jit Samadder v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13523

Johirul Islam, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13418

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859520

Joya Roy v. State of W.B., (Sabyasachi Bhattacharyya, J.), 2024 SCC OnLine Cal 12372

JS. Pigments (P) Ltd. v. CIT, (Rajarshi Bharadwaj and Uday Kumar, JJ.), 2026 SCC OnLine Cal
13467

K.B. Construction v. Bidhannagar Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine
Cal 13567

Kalpana Das v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13581
Kalpana Sinha v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13547

Kamal Ghosh v. Dipak Commercial Shrijit International, (Rai Chattopadhyay, J.), 2023 SCC
OnLine Cal 6869

Kamal Hasan v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13510

Kamal Kumar Jain v. Isha Arora Jain, (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal
13618

Kanika Ghosh v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13590
Kartic Chandra Lohar v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13544
Khateje Bibi v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13410

Kolkata Institute of Nursing, Pharmacy & Para Medical Science v. State of W.B., (Amrita Sinha, J.),
2026 SCC OnLine Cal 13571

Koushik Chatterjee v. State of W.B., (Madhuresh Prasad and Prasenjit Biswas, JJ.), 2026 SCC
OnLine Cal 13476

Krishna Pathak v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13549

Kriti Commosales LLP v. Canara Bank, (Shampa Sarkar and Arjun Ray Mukherjee, JJ.), 2026
SCC OnLine Cal 13622

Kunnel Engineers Contractors (P) Ltd. v. Tripti Construction, (Debangsu Basak and Aryak Dutt, JJ.),
2026 SCC OnLine Cal 13600

Lalithaa Jewellery Mart Ltd. v. State of W.B., (Kausik Chanda, J.), 2026 SCC OnLine Cal 13444
Lalu Hansda, In re, (Apurba Sinha Ray and Arijit Banerjee, JJ.), 2026 SCC OnLine Cal 13423

Leisure Country Club & Resorts (P) Ltd. v. Asim Kumar Ray, (Gaurang Kanth, J.), 2026 SCC OnLine
Cal 13401

Madan Mohan Maitra v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13563
Madhabi Santra v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13545
Madhumita Dhal v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 13557
Mahan Pradhan v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13490
Mahan Pradhan v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13491

Mahanth Satdeo Das v. Cape Foundation, (Ravi Krishan Kapur and Arindam Mukherjee, JJ.), 2022
SCC OnLine Cal 4801

Majibar Rahaman Molla v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13578
Mamoni Mahaldar v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13579

Manab Roy, In re, (Shampa Sarkar and Smita Das De, 1J.), 2026 SCC OnLine Cal 13402
Manas Kumar Banerjee v. Alauddin Mondal, (Uday Kumar, J.), 2026 SCC OnLine Cal 13450
Manashi Dutta v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13503

Manika Mukherjee v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13548

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859681
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859650

-10 -

Marc Project Marketing (P) Ltd. v. Dipendra Krishna Roy Chowdhury, (Supratim Bhattacharya and
Supratim Bhattacharya, JJ.), 2026 SCC OnLine Cal 13459

Marup Sk, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13436

Meenu Mandal v. Andaman & Nicobar Administration, (Partha Sarathi Sen, J.), 2026 SCC OnLine
Cal 13594

Merck & CIE Now Merck & CIE and KMG v. Controller General of Patents Designs & Trade Mak
CGPDTM, (Arindam Mukherjee, J.), 2026 SCC OnLine Cal 13466

Mintu Mandal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13481

Mir Sahin Akhtar v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13529
Mithu Sarkar v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13484

Mofijul Islam v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 13534

Mohd. Abdus Sayeed v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal
13619

Mohd. Ahsanul Hoque v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13514
Mohd. Aminul Hoque v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13515
Mohd. Dilshad, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13405

Mohd. Farhad Alam Choudhuri v. Union of India, (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal
13564

Mohd. Jamal, In re, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 13419

Mohd. Masud, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13428

Mohd. Showkat Ali, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13430

Mohd. Sk, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13435

Monteswar College of Pharmacy v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13560

Morgina Bibi v. State of W.B., (Partha Sarathi Chatterjee, J. and Tapabrata Chakraborty, A.C.J.), 2026
SCC OnLine Cal 13479

Mrinmoy Hota v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13487
Mprityunjay Adak v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13546

Nandalal Mondal v. Eastern Coalfilds Ltd., (Reetobroto Kumar Mitra, J.), 2026 SCC OnLine Cal
13555

Naresh Sah v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13492
Naresh Sah v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13493

Nibedita Hembram v. Superintendent of Central Goods & Service Tax, (Raja Basu Chowdhury, J.),
2026 SCC OnLine Cal 13592

Nila Sen v. Radha Raman Dutta, (Uday Kumar, J.), 2026 SCC OnLine Cal 13447

Nilmoni Banerjee v. State of W.B., (Partha Sarathi Chatterjee, J. and Tapabrata Chakraborty, A.C.J.),
2026 SCC OnLine Cal 13469

Nishita Rajubhai Bhatt, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13417
Nisith Kumar Chattopadhyay v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13584

Paharpur Cooling Towers Ltd. v. Senior Joint Commissioner, Commercial Taxes, (Raja Basu

Chowdhury, J.), 2026 SCC OnLine Cal 13575
Pankaj Majhi v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13580

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859682

-11 -

Parbati Dhara v. State of W.B., (Uday Kumar, J.), 2026 SCC OnLine Cal 13451

Parna Roy v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 13612
Partha Pratim Mandal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13512
Patanjali Foods Ltd. v. M.T. Erawan, (Arindam Mukherjee, J.), 2026 SCC OnLine Cal 13462

Peerless Securities Ltd. v. CIT, (T.S. Sivagnanam and Hiranmay Bhattacharyya, JJ.), 2023 SCC
OnLine Cal 6876

Pinki Bhaumik v. State of W.B., (Rai Chattopadhyay, J.), 2026 SCC OnLine Cal 13636

Power Grid Corpn. of India Ltd. v. EMC Ltd., (Prakash Shrivastava, C.J. and Rajarshi Bharadwaj,
J.), 2023 SCC OnLine Cal 6874

Pranab Kumar Saha v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13518
Prasanta Jana v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13483

Prasenjit Paul v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13504
Prasun Kumar Chatterjee, In re, (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13443

Pravati Samanta v. State of W.B., (Partha Sarathi Chatterjee, J. and Tapabrata Chakraborty, A.C.J.),
2026 SCC OnLine Cal 13478

Progressive Metals (P) Ltd. v. Commr., (T.S. Sivagnanam, Acting C.J. and Hiranmay Bhattacharyya,
J.), 2022 SCC OnLine Cal 4802

R.B. Construction v. Bidhannagar Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine
Cal 13569

Rabi Sankar Sengupta v. Baghbazar Sarbojanin Durgotsav & Exhibition, (Hiranmay
Bhattacharyya, J.), 2026 SCC OnLine Cal 13601

Rabindra Nath Santra v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13639
Rahul Roy, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13431
Rais Uddin Purkait v. Union of India, (Smita Das De, J.), 2026 SCC OnLine Cal 13626

Raj Kumar Yadav v. Union of India, (Partha Sarathi Chatterjee, J. and Tapabrata Chakraborty, A.C.J.),
2026 SCC OnLine Cal 13477

Rajesh Kumar Gupta v. Kolkata Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine
Cal 13526

Rajib Biswas, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13416

Ramkumar Maheswari v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13520
Ranajit Karmakar v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13550

Ranjan Debnath v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13513
Ranjan Mondal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13482

Ranjit Shaw v. State of W.B., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal 13522
Registrar of Co. v. Ranjan Meghani, (Uday Kumar, J.), 2026 SCC OnLine Cal 13645

Renu Majumder v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 13531
Rimpi Traders v. Union of India, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13572
Romila Devi v. Superintending Engineer, (Partha Sarathi Sen, J.), 2026 SCC OnLine Cal 13595
Roshan Lama v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13502

RP Buildcon (P) Ltd. v. Superintendent, CGST & CX, Range-III, (Raja Basu Chowdhury, J.), 2026
SCC OnLine Cal 13558

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859604
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859660

-12 -

Rupanjana Banik v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13509

S.R. Enterprise v. Bidhannagar Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC OnLine Cal
13566

Sachin Jaiswal v. State of W.B., (Uday Kumar, J.), 2026 SCC OnLine Cal 13613

Safikul Sk, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13427

Sah Alam Hossain v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13497
Sahadeb Maity v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 13471
Saleman Shaikh v. State of W.B., (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13413

Samir Maity v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 13470
Samiran Pramanik v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 13475

Sanat Kumar Ghosh v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13589

Sandhya Rani Saojal v. Andaman & Nicobar Administration, (Partha Sarathi Sen, J.), 2026 SCC
OnLine Cal 13596

Sangita Saha v. W.B. State Electricity Distribution Co. Ltd., (Om Narayan Rai, J.), 2026 SCC OnLine
Cal 13528

Sanjit Debnath, In re, (Apurba Sinha Ray and Arijit Banerjee, JJ.), 2026 SCC OnLine Cal 13422
Sanjukta Das v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13420

Santanu Dasgupta v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13489
Sarida Bibi, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13407

Saruk, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13426

Sashadhar Ghosh v. Palash Ghosh, (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13604
Saugata Maity v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 13473

Sayantan Dutta, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13406

Selima Khatun Bibi v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13538

Sephali Sarkar v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13537

Shankar Shil, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13432

Shashi Gaurava Soni v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal
13615

Shiladitya Kar v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 13553

Shital Ice Factory & Cold Storage v. Satyajit Roy, (Shampa Sarkar and Smita Das De, 1J.), 2026 SCC
OnLine Cal 13461

Shubhada Roy Singha v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13519
Shyamal Kumar Basu v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13576

Shyamal Kumar Goswami v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13587

Sikha Pal Sen v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13591

Sk. Sabirul, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13433

Sk. Sahidul Islam v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13540

Sk. Sakil Ahmed v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13638

Soma Bhaduri v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13505

Soma Bhattacharjee v. State of W.B., (Krishna Rao, J.), 2026 SCC OnLine Cal 13597

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859699

-13 -

Soma Sardar v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13630

Somnath Datta v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13517

Soumyadip, In re, (Tirthankar Ghosh, J.), 2026 SCC OnLine Cal 13414

Srijib Kumar Nandi v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13543
Srinath Mahata v. Kalicharan Raj, (Md. Shabbar Rashidi, J.), 2026 SCC OnLine Cal 13603

State of W.B. v. Lala Mir, (Madhuresh Prasad and Prasenjit Biswas, JJ.), 2026 SCC OnLine Cal
13644

Sub Divisional Officer v. Sahana Khatun, (Debangsu Basak and Ajay Kumar Gupta, JJ.), 2026 SCC
OnLine Cal 13468

Subarna Chakraborty v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13633

Subhabrata Paul Choudhury v. Imran Hossain Biswas, (Shampa Sarkar and Smita Das De, J1.), 2026
SCC OnLine Cal 13460

Subhas Chandra Giri v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13524
Subrata Kumar Dhara v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13554
Subrata Kumar Singha v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13542
Sudip Haldar v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 13535
Sujay Bhatta v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 13614

Sukdeb Das v. Jyotsna Rani Das, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2026
SCC OnLine Cal 13458

Sukumar Mondal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13583
Sukumar Saha v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13562
Sumit Bhansali v. UCO Bank, (Krishna Rao, J.), 2026 SCC OnLine Cal 13598

Sunil Lakra v. State of W.B., (Rajasekhar Mantha and Anuj Singh, JJ.), 2026 SCC OnLine Cal
13610

Susmita Gantait v. State of W.B., (Bivas Pattanayak, J.), 2026 SCC OnLine Cal 13559

Suvra Nath (Dey) v. State of W.B., (Madhuresh Prasad and Partha Pratim Roy, JJ.), 2026 SCC OnLine
Cal 13627

Swapan Chandra Das v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13640
Swapan Mondal v. State of W.B., (Saugata Bhattacharyya, J.), 2026 SCC OnLine Cal 13527
Swapan Roy v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13500
Tapan Chatterjee v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13533

Tapan Kumar Bag v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13508

Tapan Sarkar v. Jotin Basunia, (Apurba Sinha Ray, J.), 2026 SCC OnLine Cal 13643
Tarapada Batabyal v. State of W.B., (Amrita Sinha, J.), 2026 SCC OnLine Cal 13586

Tirumala Seven Hills (P) Ltd. v. Commr. of Customs, (Rajarshi Bharadwaj and Uday Kumar, JJ.),
2026 SCC OnLine Cal 13455

Tridib Banerjee (Dr) v. Arnab Chakraborty, (Shampa Dutt (Paul), J.), 2026 SCC OnLine Cal 13605
Trishna Das v. State of W.B., (Dr Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 13616
Tushar Rajbanshi v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13641

UBS Switzerland AG v. DPP Securities (P) Ltd., (Aniruddha Roy, J.), 2026 SCC OnLine Cal 13463

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859565

-14 -

UCO Bank v. Suvasish Dasgupta, (Madhuresh Prasad and Prasenjit Biswas, JJ.), 2026 SCC OnLine
Cal 13400

Uday Pradhan v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13494
Uma Dutta v. Yogesh Kumar Goel, (Smita Das De, J.), 2026 SCC OnLine Cal 13421
Umama Bint Afaque v. Union of India, (Amrita Sinha, J.), 2026 SCC OnLine Cal 13488
Uttam Biswas v. State of W.B., (Suvra Ghosh, J.), 2026 SCC OnLine Cal 13551

Uttam Majumder v. Finance Department, Audit Branch, (Reetobroto Kumar Mitra, J.), 2026 SCC
OnLine Cal 13556

Uttam Paul v. State of W.B., (Hiranmay Bhattacharyya, J.), 2026 SCC OnLine Cal 13499
Vijay Kumar Agarwal, In re, (Ajoy Kumar Mukherjee, J.), 2026 SCC OnLine Cal 13445
Vinay Sureka v. State of W.B., (Kausik Chanda, J.), 2026 SCC OnLine Cal 13448

Welcome Construction v. Bidhannagar Municipal Corpn., (Raja Basu Chowdhury, J.), 2026 SCC
OnLine Cal 13565

Chhattisgarh High Court [191]
Abhijeet Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17720

Agriculture Insurance Co. of India Ltd. v. Branch Manager, (Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 17796

Ajay Jain v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026 SCC
OnLine Chh 17671

Ajay Kumar Sahani v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17678
Ajay Kurre v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17827

Ajeet Kumar Katiya v. Central Reserve Police Force, (Ramesh Sinha, C.J. and Ravindra Kumar
Agrawal, J.), 2026 SCC OnLine Chh 17794

Akhilchandra Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17699
Aman Sharma v. State of C.G., (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17748

Ambika Khalkho v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17708
Amit Khora v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17737

Anand Kumar Gupta v. Vinod Chhabra, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17653

Aniket Karsh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 17662

Anju Dinkar v. Ajay Kumar Kurre, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh 17757

Ankita Pradhan v. State of Chhattisgarh, (Narendra Kumar Vyas and Sudhir Kumar, JJ.), 2026 SCC
OnLine Chh 17836

Anwari Begum v. South Eastern Coalfields Ltd., (Naresh Kumar Chandravanshi, J.), 2026 SCC
OnLine Chh 17769

Aradhana Kerketta v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 17767

Ashish Mandal v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
17784

Athmakuri Veerbhadra Rao v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine
Chh 17822

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865518

-15 -

Avinash Ratre v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17728
Awadhesh Singh v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 17840
Babli Yadav v. Induram Sahu, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 17802

Baleshwar Patle v. South Eastern Coal Ltd., (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17773

Banshi v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 17781
Bhagad Akram v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17679
Bhagirathi Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17736
Bhagwan Sethi v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17830
Bhajan Choudhary v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17721
Bharti Sinha v. Collector, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 17782

Bhola Sagar Bhoi v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17820

Bhuneshwar Rai v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 17837
Biruram Yadav v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17833

Branch Manager/Divisional Manager Cholamandalam General Insurance Co. Ltd. v. Chetna, (Sanjay
Kumar Jaiswal, J.), 2026 SCC OnLine Chh 17685

Budhram Khande v. South Eastern Coal Fields Ltd., (Naresh Kumar Chandravanshi, J.), 2026 SCC
OnLine Chh 17762

Chanakya Kumar Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17750

Chandan Gupta v. Directorate General of Goods & Service Tax Intelligence, (Ramesh Sinha, C.J.),
2026 SCC OnLine Chh 17703

Chandan Pathak v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17677

Chandan Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 17658

Chandrahas Kariyam v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17706
Chhabilal Nayak v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17733
Chhatlal Dhanwar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17727

Chhattisgarh High Court v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J. and Ramesh Sinha,
C.J.), 2026 SCC OnLine Chh 17776

Chhattisgarh State Power Distribution Co. Ltd. v. Commr., (Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 17834

Chhottelal v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17814

Cholamandlam M.S. General Insurance Co. Ltd. v. Maya Tandan, (Sanjay Kumar Jaiswal, J.), 2026
SCC OnLine Chh 17688

Damodar Chouhan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17700
Dayanidhi Pati v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17702
Dayanidhi Pativ. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17709

Dayaram Sahu v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine
Chh 17799

Deepak Kosariya v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17731

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859780

-16 -

Deepak Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17696
Devendra Kumar Sen v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 17763

Devendra Sharma v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17813

Devika Sahu v. Vinod Kumar Sahu, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh 17755
Dhanil Markam v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17826

Digvijay Uike v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 17656

Dinesh Mudliyar v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 17670

Dinesh Netam v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17722
Dolly Namdev v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17726
Dolly Namdev v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17729
Domar Singh Kamar v. Ramjan Nishad, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 17686

Droupati Bai Jaiswal v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine
Chh 17791

Durga Sahu v. Manohar Sahu, (Naresh Kumar Chandravanshi, J.), 2026 SCC OnLine Chh 17756

Durgesh Kumar Sahish v. State of Chhattisgarh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh
17712

Gajula Mohan v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 17667

Gaurav Sahu v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J. and Ramesh Sinha, C.J.), 2026
SCC OnLine Chh 17669

Golu Narayan Chakradhari v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh
17707

Gomti Verma v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J. and Ramesh Sinha, C.J.), 2026
SCC OnLine Chh 17668

Gopal Gopwani v. Pooja Gopwani, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17673

Gopesh Kumar Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal,
J.), 2026 SCC OnLine Chh 17759

Govind Gond v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17809

Hari Om Sharma v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17828

Harsh Industries v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 17783

Harsh Verma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17735

Hivendra Kumar Verma v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine
Chh 17819

ICICI Lombard General Insurance Co. Ltd. v. Amrika Bai Dewangan, (Rakesh Mohan Pandey, J.),
2026 SCC OnLine Chh 17695

Inder Prasad Banjare v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh
17839

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865536

-17 -

Ishika v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17746

Jagashwer Kashyap v. State of Chhattisgarh, (Sudhir Kumar, J.), 2026 SCC OnLine Chh 17798
Jai Prakash Banjare v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17717
Jaiprakash Agrawal v. M.P. Kerosene, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17753

Jitendra Kumar v. Manager Bank of India, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
17778

Jyoti Women Self Help Group v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC
OnLine Chh 17777

Kamal Kumar Dubey v. Union of India, (Ravindra Kumar Agrawal, J. and Ramesh Sinha, C.J.), 2026
SCC OnLine Chh 17775

Kashiram Soni v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17666
Kaushal Yadav v. Rajesh Kumar Rajput, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 17690
Khagendra Nath Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17738
Kishan Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17716

Kishor Bagh v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2023 SCC OnLine Chh 6085
Kiyamuddin v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17741

Koushal v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 17732

Kundan Singh v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 17770

Lakheshwar Rao Jadhav v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh
17838

Laxmi Sidar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17752

Liberty General Insurance Co. Ltd. v. Naziya Begam, (Sanjay Kumar Jaiswal, J.), 2026 SCC
OnLine Chh 17801

Madhuri Chouhan v. Kanhaiya Chouhan, (Parth Prateem Sahu and Sachin Singh Rajput, JJ.), 2026
SCC OnLine Chh 17676

Manish Biswas v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17724
Manjeet Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17742
Meena Chouhan v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 17771
Mohd. Altaf Qureshi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17715
Mohd. Arslan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17697

Mohd. Sammi Ashrafi v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17680

Motichand Ogre v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17812

Mushtaque Ahmed v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 17832
Namita Nair v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 17761

Nandkishore Rai v. Deepak Sahu, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026 SCC
OnLine Chh 17758

Narinder Singh Mehta v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal,
J.), 2026 SCC OnLine Chh 17663

Neera Bai Lodhi v. Leela Bai Dhruv, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 17800

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865496

-18 -

New India Assurance Co. Ltd. v. Sawan Singh, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh
17691

New India Insurance Co. Ltd. v. Paras Ram Sharma, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh
17692

Nirmala Agrawal v. National Highway Authority of India Ltd., (Parth Prateem Sahu, J.), 2026 SCC
OnLine Chh 17789

Nitin Nigam v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 17660

Nomendra Rajak v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17725

Nova Iron & Steel Ltd. v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh
17785

Oriental Insurance Co. Ltd. v. Kumari Preeti Nishad, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh
17689

Pankaj Kumar Singh v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh
17780

Paras Ubnare v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17739

Parmeshwari Kaushik v. Guru Ghasidas Central University, (Sanjay K. Agrawal, J.), 2026 SCC
OnLine Chh 17768

Pawan Chandra v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2026 SCC OnLine Chh 17664

Pawan Kumar Marawi v. SBI, (Amitendra Kishore Prasad, J.), 2026 SCC OnLine Chh 17779

Pinki Harijan v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17683

Prakash Meshram v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17744
Pramod Kumar v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17818
Praveen Dubey v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 17790
Premsukh v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2026 SCC OnLine Chh 17754
Priyanka Kalse v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17806

Puran Korram v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 17655

Purnima Sahis v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17815
Purushottam Chouhan v. State of C.G., (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17825
Pushpa Toppo v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 17786

Raghuveer Verma v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh
17711

Raja Janak v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17817
Raja Parteti v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17743

Rajesh Kumar Lahre v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17681
Rajkumar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17698

Rakesh Rathour v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17797
Ram Narayan Gupta v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17723

Ramakant Dewangan v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17765

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859814

-19 -

Ramchandra v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17821

Ramesh Ram v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J. and Ramesh Sinha, C.J.), 2026
SCC OnLine Chh 17654

Rambkrishna Kushwaha v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17705
Ramkumar v. Santosh Kumar, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 17792

Ramkumari Patel v. Jagdish Kumar Jaiswal, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh
17687

Ravi Kewat v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17805
Ravi Shende v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17713
Ravilal Barik v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17811

S.P. Chandrakar v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.),
2024 SCC OnLine Chh 14111

Sadanand Banjare v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17682
Sadanand Bhat v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17831
Sagar Nirmalkar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17740

Sandhya Banjare v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17824

Sanjay Ambastha v. State of Chhattisgarh, (Parth Prateem Sahu, J.), 2026 SCC OnLine Chh 17787
Sanjeev Sharma v. Gaya Prasad, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 17835
Santosh Barik v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17810
Santoshi Verma v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17823
Santram Kanwar v. Vakil Ahmad, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 17684

Sarita Mandal v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17749
Satyapal Norge v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17710

Satyavada Gouri Shankar v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar
Agrawal, J.), 2026 SCC OnLine Chh 17665

Saurabh Soni v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17734
Sewti Painkra v. Nand Kumar Sahu, (Sanjay Kumar Jaiswal, J.), 2026 SCC OnLine Chh 17803

Sharda Offset Printers (P) Ltd. v. Chhattisgarh Textbook Corpn., (Ramesh Sinha, C.J. and Ravindra
Kumar Agrawal, J.), 2026 SCC OnLine Chh 17795

Shiv Kumar Mangore v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17816

Shivam Chouhan v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17807

Shivshakti Women Self Help v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2026 SCC
OnLine Chh 17788

Shubhi Sharma v. Agnimitra Sharma, (Ravindra Kumar Agrawal, J.), 2026 SCC OnLine Chh 17793
Shubhra Sharma v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17694
Somaru Ram v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17774

State of Chhattisgarh v. Chetan Ram Sahu, (Sanjay K. Agrawal and Sanjay Kumar Jaiswal, JJ.),
2026 SCC OnLine Chh 17675

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859725

-20 -

State of Chhattisgarh v. Sandeep Das Mahant, (Sanjay S. Agrawal and Narendra Kumar Vyas, JJ.),
2026 SCC OnLine Chh 17652

Sujal Soni v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17751

Sukhchand Tondre v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17829

Suresh Chandra Soni v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh
17772

Sushant Bagh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17701

Tata AIG General Insurance Co. Ltd. v. Matiya Bai Yadav, (Sanjay Kumar Jaiswal, J.), 2026 SCC
OnLine Chh 17804

Toman Das Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17718
Toman Das Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17719
Trilochan Deep v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17714

United India Insurance Co. Ltd. v. Neera Devi, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh
17693

Vandana Gardiya v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2026 SCC OnLine Chh 17764
Varsha v. Sukhnath Ahirwar, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17672

Vibhor Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar Agrawal, J.), 2026
SCC OnLine Chh 17661

Vicky Sarthi v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17808
Vidya v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17747

Vijay Dhurandhar v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2026 SCC OnLine Chh 17766
Vikas Kshatriya v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17745
Vimala Bai Sori v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2026 SCC OnLine Chh 17760
Vinod Dewangan v. State of Chhattisgarh, (Narendra Kumar Vyas, J.), 2026 SCC OnLine Chh 17659
Xyz (Juvenile) Nil v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17674
Yado Ram Bandhe v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17730

Yashwant Kumar Vapche v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Ravindra Kumar
Agrawal, J.), 2026 SCC OnLine Chh 17657

Yogendra Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2026 SCC OnLine Chh 17704

Delhi High Court [107]
Ambrish Kumar Singh v. Shital Singh, (Anish Dayal, J.), 2026 SCC OnLine Del 7137
Amit Mathur v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 7084
Anil Kumar v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 7122
Anita v. Union of India, (M.K. Ohri, J.), 2026 SCC OnLine Del 7094
Ankita Priyadarshini v. Arpan Saxena, (H.V. Shankar, J.), 2026 SCC OnLine Del 7105
Arun v. State, (Manoj Jain, J.), 2026 SCC OnLine Del 7091
Ashok Kumar Gupta v. Poonam, (H.V. Shankar, J.), 2026 SCC OnLine Del 7142
Bala Devi v. Union of India, (C. Hari Shankar and Vinod Kumar, JJ.), 2026 SCC OnLine Del 7171
Beena Malik v. Rajbir Goswami, (Anish Dayal, J.), 2026 SCC OnLine Del 7133

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864062

-21 -

Beta Cashews & Allied Products (P) Ltd. v. Maharishi Ayurveda Products (P) Ltd., (Avneesh
Jhingan, J.), 2026 SCC OnLine Del 7138

Bijender Singh v. Anjana Singh, (Dr Swarana Kanta Sharma, J.), 2026 SCC OnLine Del 7127
Bizloan (P) Ltd. v. Harvinder Singh, (O.P. Shukla, J.), 2026 SCC OnLine Del 7102
BPCL v. D.P. Dhall, (Mini Pushkarna, J.), 2026 SCC OnLine Del 7146

BR Ambedkar University v. Swastik Constructions Co., (Anil Kshetarpal and Shail Jain, JJ.), 2026
SCC OnLine Del 7129

Central Board of Trustees EPFO v. Neel Punj Services, (Amit Mahajan, J.), 2026 SCC OnLine Del
7153

CIT v. GSI India, (Manmohan and D.K. Sharma, JJ.), 2022 SCC OnLine Del 5386

CIT v. KKM Management Centre (P) Ltd., (Rajiv Shakdher and Tara Vitasta Ganju, JJ.), 2023 SCC
OnLine Del 8958

DDA v. Mala Sahni Seth, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine Del 7108
Deep Chand v. Union of India, (M.K. Ohri, J.), 2026 SCC OnLine Del 7095

Delhi Urban Shelter Improvement Board v. Nageshwar Sharma, (C. Hari Shankar and Vinod
Kumar, JJ.), 2026 SCC OnLine Del 7149

Dhananjay Nivrutti Lokhande v. CBI, (Navin Chawla and Ravinder Dudeja, JJ.), 2026 SCC OnLine
Del 7181

Dharmender Kumar v. MCD, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine Del
7155

Dheeraj Kumar v. Sanjeev, (N.B. Krishna, J.), 2026 SCC OnLine Del 7145
Director v. C. Ramesh, (D.K. Upadhyaya, C.J. and Tejas Karia, J.), 2026 SCC OnLine Del 7132
E Compusell Ltd. v. Union of India, (Dr Swarana Kanta Sharma, J.), 2026 SCC OnLine Del 7157

Gitarattan International Business School v. Directorate of Training & Technical Education, (Jasmeet
Singh, J.), 2026 SCC OnLine Del 7154

Hari Mohan Prabhaker v. Dr. Sudhir Krishna, (H.V. Shankar, J.), 2026 SCC OnLine Del 7113

Havildar Nagendra Kumar v. Union of India, (C. Hari Shankar and Vinod Kumar, JJ.), 2026 SCC
OnLine Del 7161

Hitesh Arora v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 7120

Jasbir Singh Khangura v. UV Asset Reconstruction Co. Ltd., (Vivek Chaudhary and Renu Bhatnagar,
J1.), 2026 SCC OnLine Del 7156

Jaswinder Singh Ahuja v. State (NCT of Delhi), (Amit Bansal, J.), 2026 SCC OnLine Del 7168

Jaya Ramraj Upadhyay Balika Mahavidyalaya v. Sukhgeet Kaur, (Mini Pushkarna, J.), 2026 SCC
OnLine Del 7111

Jayesh Radheshyam Shrivastav v. Mega Mart Ventures India (P) Ltd., (O.P. Shukla, J.), 2026 SCC
OnLine Del 7104

JJ Foods (P) Ltd. v. CIT, (Dinesh Mehta and R.K. Gupta, JJ.), 2026 SCC OnLine Del 7174

JVG Finance Ltd. v. Golden Gate Industries Ltd., (Prathiba M. Singh, J.), 2024 SCC OnLine Del
10517

Kamal Gupta v. Pawan Gupta, (O.P. Shukla, J.), 2026 SCC OnLine Del 7100
Karan Singh v. MCD, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine Del 7158
Kishan Kumar v. Suresh Kumar, (N.B. Krishna, J.), 2026 SCC OnLine Del 7148

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864113

-22 -

Krishan Grit Co. v. Continental Engineering Corpn., (Tushar Rao Gedela, J.), 2026 SCC OnLine
Del 7101

Madhur Kaushal v. CBI, (Madhu Jain, J.), 2026 SCC OnLine Del 7092

Manchali Johri v. Registrar, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine Del
7160

Manish Thakur v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 7118

Manju Gaind v. Kamla Rani, (Vivek Chaudhary and Renu Bhatnagar, JJ.), 2026 SCC OnLine Del
7096

Manmeet Sumra Chonker v. Vipal Kumar Farmah, (Mini Pushkarna, J.), 2026 SCC OnLine Del
7110

Manpreet Singh v. Parmod Kumar Gupta, (Ajay Digpaul, J.), 2026 SCC OnLine Del 7086
Medical Innovation (P) Ltd. v. Rasha Infrastructure, (O.P. Shukla, J.), 2026 SCC OnLine Del 7139
Mohd. Ekramul Ansari v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 7126
Mohd. Haris Khan v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 7183

Mohd. Imran Ansari v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 7125

Mumbai Railway Vikas Corpn. Ltd. v. Naveen Dutt, (D.K. Upadhyaya, C.J. and Tejas Karia, J.),
2026 SCC OnLine Del 7131

Narain Singh Bist v. Rama Bhatia, (H.V. Shankar, J.), 2026 SCC OnLine Del 7144
Narender v. State, (Navin Chawla and Ravinder Dudeja, JJ.), 2026 SCC OnLine Del 7088
Naresh Kumar v. Sunny Kashyap, (H.V. Shankar, J.), 2026 SCC OnLine Del 7140

Naveen Kumar Verma v. State, (Vimal Kumar Yadav, J.), 2026 SCC OnLine Del 7089

NBCC India Ltd. v. Neelesh Shah, (C. Hari Shankar and Vinod Kumar, JJ.), 2026 SCC OnLine Del
7178

O.P. Arora v. Killick Nixon Ltd., (Amit Mahajan, J.), 2026 SCC OnLine Del 7169

Pardeep Kumar v. State (NCT of Delhi), (C. Hari Shankar and Vinod Kumar, JJ.), 2026 SCC
OnLine Del 7173

Pawan Yadav v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 7123
Pinky Aggarwal v. Anuj Jain, (H.V. Shankar, J.), 2026 SCC OnLine Del 7141

Pinnacle Innovatory Services (P) Ltd. v. Raj Kumar Singhal, (Ajay Digpaul, J.), 2026 SCC OnLine
Del 7085

Pradeep Kumar Chawla v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 7182

Prafull Goyal v. Indira Gandhi National Open University, (Dr Swarana Kanta Sharma, J.), 2026
SCC OnLine Del 7170

Raj Kumar v. Gyanesh Bharti, (H.V. Shankar, J.), 2026 SCC OnLine Del 7112

Rajinder Kumar v. Rajender Kumar Kaushik, (Ajay Digpaul, J.), 2026 SCC OnLine Del 7087
Raju Kumar v. Union of India, (N.-W. Sambre and Amit Sharma, JJ.), 2026 SCC OnLine Del 7164
Ram Asre v. Hari Kishore Ray, (Anish Dayal, J.), 2026 SCC OnLine Del 7107

Ram Bhawan Singh v. National Building Construction, (Amit Mahajan, J.), 2026 SCC OnLine Del
7163

Ravi Kant Thakral v. Bank of Baroda, (Sanjeev Narula, J.), 2026 SCC OnLine Del 7167
Ravinder v. State (NCT of Delhi), (Amit Mahajan, J.), 2026 SCC OnLine Del 7114

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864085

-23 -

RE-M/S JVG Finance Ltd., (Prathiba M. Singh, J.), 2023 SCC OnLine Del 8961
Reliance General Insurance Co. Ltd. v. Kusum, (Anish Dayal, J.), 2026 SCC OnLine Del 7134

Ridhi Engineers & Builders v. Union of India, (Dr Swarana Kanta Sharma, J.), 2026 SCC OnLine
Del 7152

Rupesh Kumar v. State (NCT of Delhi), (Girish Kathpalia, J.), 2026 SCC OnLine Del 7083

Sambhu Saran Singh v. CMD MTNL, (C. Hari Shankar and Vinod Kumar, JJ.), 2026 SCC OnLine Del
7150

Sandeep Gaur v. Pankaj Saraswat, (O.P. Shukla, J.), 2026 SCC OnLine Del 7103
Santosh Kumar v. Amit Nehra, (Anish Dayal, J.), 2026 SCC OnLine Del 7135
Sarita Jaggi v. Bhisham Kumar Gaind, (Subramonium Prasad, J.), 2026 SCC OnLine Del 7128

Saroj Kumar Nayak v. Tribal Coop. Marketing Development Federation of India Limited (TRIFED),
(Sanjeev Narula, J.), 2026 SCC OnLine Del 7166

Sat Dev Sharma v. DTC, (C. Hari Shankar and Vinod Kumar, JJ.), 2026 SCC OnLine Del 7151
Saurabh Kansal v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 7124

Savita v. State (NCT of Delhi), (Vimal Kumar Yadav, J.), 2026 SCC OnLine Del 7116

SBIv. K.R. Anand, (Avneesh Jhingan, J.), 2026 SCC OnLine Del 7097

Shashi Ram v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 7119

Sheela Devi v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 7179

Shivani Sharma v. Union of India, (C. Hari Shankar and Vinod Kumar, JJ.), 2026 SCC OnLine Del
7172

Shreekant Jhawer v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 7180

Silania Kreation v. Commr. of Central Tax & GST, (Vibhu Bakhru and Amit Mahajan, JJ.), 2023 SCC
OnLine Del 8959

Sojitz Asia (P) Ltd. v. CIT, (Dinesh Mehta and R.K. Gupta, JJ.), 2026 SCC OnLine Del 7175
Sona Wati v. MCD, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine Del 7159
Sudhir Bhargava v. State (NCT of Delhi), (Madhu Jain, J.), 2026 SCC OnLine Del 7090
Sukh Pal Singh v. DTC, (Amit Mahajan, J.), 2026 SCC OnLine Del 7177

Suraj Yadav v. Union of India, (Dr Swarana Kanta Sharma, J.), 2026 SCC OnLine Del 7099
Suresh Kumar v. SK Joshi, (Tejas Karia, J.), 2026 SCC OnLine Del 7098

Suresh v. State, (Prathiba M. Singh and Vikas Mahajan, JJ.), 2026 SCC OnLine Del 7115
Tek Chand v. Union of India, (M.K. Ohri, J.), 2026 SCC OnLine Del 7093

Thinkingbeyond Interiors (P) Ltd. v. Commr. (CGST), (Vibhu Bakhru and Amit Mahajan, JJ.), 2023
SCC OnLine Del 8960

Tinna Rubber & Infrastructure Ltd. v. Pankaj Gandhi, (O.P. Shukla, J.), 2026 SCC OnLine Del 7106
Union of India v. Beena Waskle, (Anil Kshetarpal and Shail Jain, JJ.), 2026 SCC OnLine Del 7162

Union of India v. Gurdarshan Singh, (C. Hari Shankar and Vinod Kumar, JJ.), 2026 SCC OnLine
Del 7130

Union of India v. M.L. Kalra, (C. Hari Shankar and Vinod Kumar, JJ.), 2026 SCC OnLine Del 7176
Union of India v. NCC Ltd., (Mini Pushkarna, J.), 2026 SCC OnLine Del 7136
Urmila Negi v. Dinesh Singh Negi, (H.V. Shankar, J.), 2026 SCC OnLine Del 7109

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864080

-4 -

V.S. Sundararaman v. Union of India, (C. Hari Shankar and Vinod Kumar, JJ.), 2026 SCC OnLine
Del 7165

Vikram Sachdeva v. Naveen Kumar Dhingra, (H.V. Shankar, J.), 2026 SCC OnLine Del 7143
Vimlesh Kumar Thakur v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 7121
Vivek Sharma v. State (NCT of Delhi), (Manoj Jain, J.), 2026 SCC OnLine Del 7117

Yes Sir Catering Services (P) Ltd. v. Prehlad Rai Garg, (Prathiba M. Singh and Vikas Mahajan, JJ.),
2026 SCC OnLine Del 7147

Gauhati High Court [§]

Chau Dhanya Mungyak v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 6339

Lalzarmawia v. State of Mizoram, (Michael Zothankhuma and Budi Habung, JJ.), 2026 SCC
OnLine Gau 6337

Lokam Talo v. Ha Tatu, (Pranjal Das, J.), 2026 SCC OnLine Gau 6341

Nang Padmani Choutang v. State of A.P., (Anjan Moni Kalita, J.), 2026 SCC OnLine Gau 6342
Olik Taring v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 6338

Pratik Das v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 6336

Ramesh Yadav v. State of A.P., (Kardak Ete and Pranjal Das, JJ.), 2026 SCC OnLine Gau 6343
Rupjyoti Konwar v. State of A.P., (Pranjal Das, J.), 2026 SCC OnLine Gau 6340

Gujarat High Court [90]
Ajay Jyantilal Macwan v. State of Gujarat, (S.V. Pinto, J.), 2026 SCC OnLine Guj 6962
Alpeshbhai Ambarambhai Patel v. State of Gujarat, (M.K. Thakker, J.), 2026 SCC OnLine Guj 6954
Altaf Gafarbhai Khafi v. State of Gujarat, (Nikhil S. Kariel, J.), 2026 SCC OnLine Guj 6960
Amprender Puri v. State of Gujarat, (Nikhil S. Kariel, J.), 2026 SCC OnLine Guj 6959

Ananta Synthetic Innovations v. State of Gujarat, (Bhargav D. Karia and Niral R. Mehta, JJ.), 2024
SCC OnLine Guj 4778

Ashish Acharatlal Varaiya v. CIT, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC OnLine Guj
5253

Astron Zircon (P) Ltd. v. CIT, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC OnLine Guj 5251

Avnish Prafulchandra Vaishnav v. State of Gujarat, (N.S. Sanjay Gowda and J.L. Odedra, 1J.), 2026
SCC OnLine Guj 6982

Benjamin Kishorbhai Parmar v. State of Gujarat, (Nikhil S. Kariel, J.), 2026 SCC OnLine Guj 6961
Bhavesh Rajendrabhai Sharma v. State of Gujarat, (S.V. Pinto, J.), 2026 SCC OnLine Guj 6963
Broadband Telecom, Inc. v. Bankai Infotech Ltd., (Nikhil S. Kariel, J.), 2026 SCC OnLine Guj 6990
CIT v. Axis Bank Ltd., (Vipul M. Pancholi and Devan M. Desai, JJ.), 2023 SCC OnLine Guj 5261

CIT v. Kutch Salt & Allied Industries Ltd., (N.V. Anjaria and Devan M. Desai, JJ.), 2023 SCC
OnLine Guj 5245

CIT v. Swetaben Ghanshyambhai Patel, (N.V. Anjaria and Devan M. Desali, JJ.), 2023 SCC OnLine
Guj 5260

CITv. Venus Infrastructure & Developers (P) Ltd., (J.B. Pardiwala and Nisha M. Thakore, JJ.), 2022
SCC OnLine Guj 2925

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865581

-25 -

CIT v. Yogendrakumar Gupta, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC OnLine Guj 5262

Commissioner v. Shree Hindustan Fabricators, (Bhargav D. Karia and Pranav Trivedi, JJ.), 2026
SCC OnLine Guj 7007

Dandi Salt (P) Ltd. v. Indo Brine Industries Ltd., (Sunita Agarwal, C.J. and D.N. Ray, J.), 2026 SCC
OnLine Guj 6993

Devenbhai Shantubhai Kunkana v. State of Gujarat, (Nikhil S. Kariel, J.), 2026 SCC OnLine Guj
7000

Dhara Varun Shah v. CIT, (Sonia Gokani, Acting C.J. and Sandeep N. Bhatt, J.), 2023 SCC OnLine
Guj 5241

Dharmendra Dhirubhai Vadodaria v. Union of India, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023
SCC OnLine Guj 5249

Dhavaal Manish Kumar Lathigara v. Union of India, (Nirzar S. Desali, J.), 2026 SCC OnLine Guj
7001

Dhirubhai Ravjibhai v. Ganpatbhai Gagjibhai Mir, (Mool Chand Tyagi, J.), 2026 SCC OnLine Guj
6965

Dipak Maganlal Sanghani v. CIT, (N.V. Anjaria and Devan M. Desali, JJ.), 2023 SCC OnLine Guj
5248

Divisional Controller v. Anopsinh B Parmar, (Devan M. Desali, J.), 2026 SCC OnLine Guj 6995
Divisional Controller v. Kokilaben, (Mool Chand Tyagi, J.), 2026 SCC OnLine Guj 6966

Enforcement Directorate v. Anil Bhagwandas Jaisinghani, (Gita Gopi, J.), 2023 SCC OnLine Guj
5240

ESIC v. KC Silver Industries, (J.C. Doshi, J.), 2026 SCC OnLine Guj 6979

Gajendrabhai Kurjibhai Batavia v. Engineer, (Nirzar S. Desali, J.), 2026 SCC OnLine Guj 6999
Hemant Purshottamdas Bhatt v. State of Gujarat, (Niral R. Mehta, J.), 2026 SCC OnLine Guj 6998
Hirenbhai Nanjibhai Devaria v. Disha, (J.C. Doshi, J.), 2026 SCC OnLine Guj 6996

Ishwarbhai Kalubhai Ninama v. Chhatrasinh Daljibhai Bhuria, (Mool Chand Tyagi, J.), 2026 SCC
OnLine Guj 6964

Ishwerbhai Keshavbhai Patel v. CIT, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC OnLine Guj
5254

Kamleshbhai Rameshbhai Valand v. Mustufa Yakubbhai Ghanchi, (Mool Chand Tyagi, J.), 2026 SCC
OnLine Guj 6980

Kishor Kumar Hiralal Rana v. State of Gujarat, (Sunita Agarwal, C.J. and D.N. Ray, J.), 2026 SCC
OnLine Guj 6994

Koli Ishwarbhai Dharshibhai Sagthabhai v. Collector, (J.C. Doshi, J.), 2026 SCC OnLine Guj 6978
Komalben Nilesh Kumar Barot v. State of Gujarat, (S.V. Pinto, J.), 2026 SCC OnLine Guj 6953

Kotad Jignesh Kumar Sanjabhai v. Ramesh Chand Meena, (A.Y. Kogje and Nisha M. Thakore, JJI.),
2026 SCC OnLine Guj 6988

Kwality Steelage (P) Ltd. v. Union of India, (N.V. Anjaria and Bhargav D. Karia, JJ.), 2022 SCC
OnLine Guj 2924

Ladhabhai Damjibhai Panara v. CIT, (A.S. Supehia and Vaibhavi D. Nanavati, JJ.), 2026 SCC
OnLine Guj 6997

Lalji Naran Hirani v. State of Gujarat, (Nikhil S. Kariel, J.), 2026 SCC OnLine Guj 6958

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859863

-26 -

LAO v. Patel Baldevbhai Cheldas, (J.C. Doshi, J.), 2026 SCC OnLine Guj 6947
Laxmiben Ravji Rabadia v. CIT, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC OnLine Guj 5250

Manager, Gujarat SRTC v. Gangaben Miyachandbhai Chauhan, (Mool Chand Tyagi, J.), 2026 SCC
OnLine Guj 6969

Meenaben v. State of Gujarat, (Sangeeta K. Vishen and Utkarsh Thakorbhai Desai, JJ.), 2026 SCC
OnLine Guj 7005

Musdik Husain Akhtar Husain Shaikh v. State of Gujarat, (Nikhil S. Kariel, J.), 2026 SCC OnLine
Guj 6957

Namo Diamonds (P) Ltd. v. CIT, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC OnLine Guj 5238
Nayka Vijaybhai Naniyabhai v. State of Gujarat, (Nikhil S. Kariel, J.), 2026 SCC OnLine Guj 7004
Nirma Ltd. v. CIT, (Sonia Gokani, C.J. and Sandeep N. Bhatt, J.), 2023 SCC OnLine Guj 5239

Nishant Daxeshbhai Mehta v. CIT, (N.V. Anjaria and Devan M. Desai, JJ.), 2023 SCC OnLine Guj
5257

O.L. of Essen Computers Ltd. v. Apurva J Parekh, (A.S. Supehia, J.), 2023 SCC OnLine Guj 5246
O.L. of Various Companies v. NA, (Nikhil S. Kariel, J.), 2023 SCC OnLine Guj 5247

Parbatbhai Bavabhai Kambalia v. State of Gujarat, (Maulik J. Shelat, J.), 2026 SCC OnLine Guj
6991

Poonam v. Competent Authority & Deputy Collector, (Sunita Agarwal, C.J. and D.N. Ray, J.), 2026
SCC OnLine Guj 7002

Rahul Vijaybhai Rathod v. State of Gujarat, (Utkarsh Thakorbhai Desai, J.), 2026 SCC OnLine Guj
6956

Rajesh Kumar Jerambhai Tandel v. Ujjivan Small Finance Bank Ltd., (Nikhil S. Kariel, J.), 2026 SCC
OnLine Guj 7003

Rajkot Municipal Corpn. v. Govindbhai Jivabhai Patel, (Sunita Agarwal, C.J. and D.N. Ray, J.),
2026 SCC OnLine Guj 6985

Rasikbhai Dhaiyabhai Chauhan v. CIT, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC OnLine
Guj 5243

Regional Director v. Jasuben Manubhai, (J.C. Doshi, J.), 2026 SCC OnLine Guj 6971

Reliance General Insurance Co. Ltd. v. Kailashben Sanjaybhai Talsaniya, (Mool Chand Tyagi, J.),
2026 SCC OnLine Guj 6975

Reliance General Insurance Co. Ltd. v. Kalpeshbhai Bachubhai Jadav, (Mool Chand Tyagi, J.), 2026
SCC OnLine Guj 6977

Reliance General Insurance Co. Ltd. v. Meghjibhai Vithalbhai Talsaniya, (Mool Chand Tyagi, J.),
2026 SCC OnLine Guj 6976

Reliance General Insurance Co. Ltd. v. Minor Nikitaben Sanjaybhai Talsaniya, (Mool Chand Tyagi,
J.), 2026 SCC OnLine Guj 6972

Reliance General Insurance Co. Ltd. v. Rinkalben Sanjaybhai Talsaniya, (Mool Chand Tyagi, J.),
2026 SCC OnLine Guj 6973

Reliance General Insurance Co. Ltd. v. Shardaben Kalpeshbhai Jadav, (Mool Chand Tyagi, J.), 2026
SCC OnLine Guj 6974

Riddhi Steel & Tube Ltd. v. CIT, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC OnLine Guj 5244

Rohit Kumar Narvatsinh v. Bharatbhai Dhirubhai Charola, (Mool Chand Tyagi, J.), 2026 SCC
OnLine Guj 6967

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859872

-27 -

Seven Star v. CIT, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC OnLine Guj 5252

Shahedabegum Irshadahmed Chaudhary v. State of Gujarat, (A.S. Supehia and Vaibhavi D.
Nanavati, JJ.), 2026 SCC OnLine Guj 6992

Shaifiya Vajiuddin v. State of Gujarat, (M.R. Mengdey, J.), 2026 SCC OnLine Guj 7008

Shivam Shyamsunder Fatehpuria v. CIT, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC OnLine
Guj 5258

Shree Durgasyntex (P) Ltd. v. CIT, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC OnLine Guj
5242

Simi v. State of Gujarat, (Sangeeta K. Vishen and Utkarsh Thakorbhai Desai, JJ.), 2026 SCC OnLine
Guj 7006

State of Gujarat v. Maheshbhai Jerambhai Vaghela, (N.S. Sanjay Gowda and J.L. Odedra, JJ.), 2026
SCC OnLine Guj 6986

State of Gujarat v. Mohanbhai Ramchbhai Purabiya, (N.S. Sanjay Gowda and J.L. Odedra, JJ.),
2026 SCC OnLine Guj 6983

State of Gujarat v. Naran Mandan Siyariaya, (Sangeeta K. Vishen and Utkarsh Thakorbhai Desai,
J].), 2026 SCC OnLine Guj 6952

State of Gujarat v. Pravinbhai Kishanbhai, (Hemant M. Prachchhak, J.), 2026 SCC OnLine Guj 6949

State of Gujarat v. Rameshbhai Nathabhai Makwana, (N.S. Sanjay Gowda and J.L. Odedra, JJ.),
2026 SCC OnLine Guj 6984

State of Gujarat v. Ravjibhai, (Sangeeta K. Vishen and Utkarsh Thakorbhai Desai, JJ.), 2026 SCC
OnLine Guj 6948

State of Gujarat v. Vahansing Jalaji Jadav Darbar, (Devan M. Desai and Pranav Trivedi, JJ.), 2026
SCC OnLine Guj 6951

State of Gujarat v. Vinay, (Hemant M. Prachchhak, J.), 2026 SCC OnLine Guj 6950

Sudarshan Diamonds (P) Ltd. v. CIT, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC OnLine Guj
5259

Tarunkuar Dalichand Vasani Huf v. Union of India, (N.V. Anjaria and Niral R. Mehta, 1J.), 2023
SCC OnLine Guj 5255

Thakor Chamnaji Nemaji v. Collector, (J.C. Doshi, J.), 2026 SCC OnLine Guj 6970
Union of India v. Manubhai Kalubhai Savaliya, (J.C. Doshi, J.), 2026 SCC OnLine Guj 6968

United India Insurance Co. Ltd. v. Harjibhai Hakubhai Kavad, (Mool Chand Tyagi, J.), 2026 SCC
OnLine Guj 6981

Vardhansinh Nagji Parmar v. Ramesh Chand Meena, (A.Y. Kogje and Nisha M. Thakore, JJ.), 2026
SCC OnLine Guj 6989

Vijaykumar Tekwani Huf v. Union of India, (N.V. Anjaria and Niral R. Mehta, JJ.), 2023 SCC
OnLine Guj 5256

Vikeshbhai Ashokbhai Prajapati v. State of Gujarat, (Nikhil S. Kariel, J.), 2026 SCC OnLine Guj
6955

Virendrasinh Mukundbhai Vaghela v. Dilip Rana, (A.Y. Kogje and Nisha M. Thakore, JJ.), 2026
SCC OnLine Guj 6987

Himachal Pradesh High Court [36]
Anita Kumariv. Sachin Chandel, (Virender Singh, J.), 2026 SCC OnLine HP 5846

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859914

-28 -

Babita Kumariv. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 5863

Babu Ram v. Puni Chand, (Romesh Verma, J.), 2026 SCC OnLine HP 5879

Devi Singh v. Bhim Singh, (Romesh Verma, J.), 2026 SCC OnLine HP 5878

Dharub Kumar v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 5871

Dinesh Kumar Chauhan v. Surinder Kapta, (Sandeep Sharma, J.), 2026 SCC OnLine HP 5859

Dola Singh v. H.P. State Coop. Agriculture & Rural Development Bank Ltd., (Rakesh Kainthla, J.),
2026 SCC OnLine HP 5854

Ganesh Dutt v. Land Acquisition Collector, (Sushil Kukreja, J.), 2026 SCC OnLine HP 5876
Gaurav Verma v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 5866

Govind Singh v. Mast Ram, (Virender Singh, J.), 2026 SCC OnLine HP 5880

Het Ram v. Prakash Chand, (Rakesh Kainthla, J.), 2026 SCC OnLine HP 5853

Hitender Thakur v. State of H.P., (G.S. Sandhawalia, C.J. and Bipin Chander Negi, J.), 2026 SCC
OnLine HP 5855

Hoshiyar Singh v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 5870
Jai Ram Verma v. State of H.P., (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 5872
Janam Singh v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 5861

Kamla Devi v. State of H.P., (G.S. Sandhawalia, C.J. and Bipin Chander Negi, J.), 2026 SCC OnLine
HP 5874

Madhu Gupta v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 5850

Mridul Nag v. Anoop Dutta, (Jiya Lal Bhardwaj, J.), 2026 SCC OnLine HP 5845

Nav Parkash v. H.P. University Summer Hill, (Jyotsna Rewal Dua, J.), 2026 SCC OnLine HP 5873
Pawan Kumar v. Rakesh Kanwar, (Romesh Verma, J.), 2026 SCC OnLine HP 5848

Prithi Raj v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 5867

Reliance General Insurance Co. Ltd. v. Nirmala Devi, (Romesh Verma, J.), 2026 SCC OnLine HP
5847

Sanju Raee v. State of H.P., (Virender Singh, J.), 2026 SCC OnLine HP 5852
Saran Dass v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 5862
State of H.P. v. Khyali Ram, (Sushil Kukreja, J.), 2026 SCC OnLine HP 5875

Sunny Kumar v. State of H.P., (G.S. Sandhawalia, C.J. and Bipin Chander Negi, J.), 2026 SCC
OnLine HP 5856

Supriya Kaushal v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 5865
Suresh Kumar v. Rakesh Kanwar, (Romesh Verma, J.), 2026 SCC OnLine HP 5849
Suresh Kumar v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 5860
Suresh Kumar v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 5864

Sushant Aggarwal v. Chief Secretary-cum-Additional Chief Secretary, (Jyotsna Rewal Dua, J.), 2026
SCC OnLine HP 5868

Sushma Devi v. State of H.P., (Ajay Mohan Goel, J.), 2026 SCC OnLine HP 5869

Swarn Singh v. Harmeet Singh, (Romesh Verma, J.), 2026 SCC OnLine HP 5877

Vijay Kumar v. Punjab National Bank, (Sandeep Sharma, J.), 2026 SCC OnLine HP 5857
Vijay Kumar v. Punjab National Bank, (Sandeep Sharma, J.), 2026 SCC OnLine HP 5858
Vikas Kumar v. State of H.P., (Rakesh Kainthla, J.), 2026 SCC OnLine HP 5851

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003859919

-29 -

Jharkhand High Court [2]

M. India Enterprises v. Commr. (CGST), (M.S. Ramachandra Rao, C.J. and Deepak Roshan, J.),
2025 SCC OnLine Jhar 4046

Uma Mahto v. State of Jharkhand, (Anil Kumar Choudhary, J.), 2025 SCC OnLine Jhar 4045

Jammu and Kashmir High Court [17]
Abdul Hamid Gujjar Sheikh v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 751
Amina Naseem v. Vishwa Bharati, (Sanjay Dhar, J.), 2026 SCC OnLine J&K 746
Arif Ahmad Malla v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 739
CIT v. Mohd. Mansoor Naik, (Sanjay Dhar, J.), 2026 SCC OnLine J&K 747
Krishna Devi v. State (UT of J&K), (Wasim Sadiq Nargal, J.), 2026 SCC OnLine J&K 748
Malik Sajad v. Tarig Ahmad Kakroo, (Sanjay Dhar, J.), 2026 SCC OnLine J&K 749

Mashad Steel Industries v. State (UT of J&K), (Moksha Khajuria Kazmi, J.), 2026 SCC OnLine J&K
743

Mir Handicrafts (P) Ltd. v. Union of India, (Rahul Bharti, J.), 2026 SCC OnLine J&K 750
Muzaffar Ahmad Bhat v. State (UT of J&K), (Shahzad Azeem, J.), 2026 SCC OnLine J&K 735
Nargis Begum v. Union of India, (Sanjay Dhar, J.), 2026 SCC OnLine J&K 742

Naveen Jamwal v. High Court of J&K & Ladakh, (Rajnesh Oswal and Sanjay Parihar, JJ.), 2026
SCC OnLine J&K 744

Nisar Ahmad Joo v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 736

Owais Mushtaq Ganie v. State (UT of J&K), (Moksha Khajuria Kazmi, J.), 2026 SCC OnLine J&K
738

Sain Miran Baba Darvesh Ghulam Qadir Trust v. State (UT of J&K), (Sanjay Parihar, J.), 2026 SCC
OnLine J&K 741

Shiv Lal v. State (UT of J&K), (Rajnesh Oswal, J.), 2026 SCC OnLine J&K 745
State of J&K v. Mohd. Ramzan Mir, (Sanjay Dhar, J.), 2026 SCC OnLine J&K 737
Uzair Amin Jan v. State (UT of J&K), (Sanjay Dhar, J.), 2026 SCC OnLine J&K 740

Karnataka High Court [462]
A. Papanna v. State of Karnataka, (D.K. Singh and T.M. Nadaf, ]J.), 2026 SCC OnLine Kar 12077
A.R. Murthy v. G.H. Hemantharaja, (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11939
A.S. Rajeshwari v. B.N. Dinesh, (DK Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 12188
Abba Thayub v. State of Karnataka, (S Vishwajith Shetty, J.), 2026 SCC OnLine Kar 11904
Abdul Basid v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12124
Abdul Khadar v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12147
Abdulsaheb v. Nagesh Ningappa Meti, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12141
Abhijeet v. Permindar Singh Khurana, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12109
Abhishek C. Nagavi v. State, (S Vishwajith Shetty, J.), 2026 SCC OnLine Kar 11902
Achala Vidya Haranahalli v. CIT, (B.M. Shyam Prasad, J.), 2026 SCC OnLine Kar 12032

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863019

-30 -

Aftab v. Ibrahimsab, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12153
Ajay R. v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 12044

Ajayan K. v. Management of Hindustan Aeronautics Ltd., (D.K. Singh and T.M. Nadaf, 1J.), 2026
SCC OnLine Kar 12074

Akhil v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12122
Akkamma v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12040

Amarnath Cv. Karnataka State Open University, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 12303
Ananda M. v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11887
Anasuya v. State, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12338

Aneesa Begum v. State of Karnataka, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12273
Anilkumar v. Bhagyashri, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12144

Anita v. State of Karnataka, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12275

Anjali v. B.P. Jyothiprakash, (DK Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 12190
Aqib Tahira v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12125
Arathi v. Gowramma, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 12084

Aroha Labs (P) Ltd. v. Prem Dharmani, (M.G.S. Kamal, J.), 2026 SCC OnLine Kar 12094

Arthur Pereira v. LAO & Assistant Commr., (Anu Sivaraman and Tara Vitasta Ganju, JJ.), 2026
SCC OnLine Kar 11962

Aruna v. State of Karnataka, (Tyagaraja N. Inavally, J.), 2026 SCC OnLine Kar 12149
Arunkumar v. Santhosh D, (P Sree Sudha, J.), 2026 SCC OnLine Kar 12163

Asha A. v. Management of Hindustan Aeronautics Ltd., (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC
OnLine Kar 12067

Ashish Srivastava v. Union of India, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 12293

Ashokagouda v. Chief Personal Manager, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar
12222

Aslam Patel v. State of Karnataka, (Tyagaraja N. Inavally, J.), 2026 SCC OnLine Kar 12148
Avvakka v. Basavva, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12228

Axis Bank Ltd. v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11908
Axis Bank Ltd. v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11910
Axis Bank Ltd. v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11911
Axis Bank Ltd. v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11912
Axis Bank Ltd. v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11913
Axis Bank Ltd. v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11914
Azeez Khan v. Authorized Officer, (Jyoti M., J.), 2026 SCC OnLine Kar 12055

B Rukminiamma v. Revenue Officer, (BM Shyam Prasad, J.), 2026 SCC OnLine Kar 12253

B. Lakshmidevi v. G. Munishankara, (S.G. Pandit and K. Manmadha Rao, JJ.), 2026 SCC OnLine
Kar 11948

B. Rajendra Kumar v. LAO, (R. Nataraj, J.), 2026 SCC OnLine Kar 12012
B. Sathish Kumar v. State of Karnataka, (S Vishwajith Shetty, J.), 2026 SCC OnLine Kar 11893
B. Venkatesh v. Palaxayya, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12104

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864160

-31 -

B.L. Shivamurthy v. State of Karnataka, (S.G. Pandit and K. Manmadha Rao, JJ.), 2026 SCC OnLine
Kar 12008

B.M. Farookh v. State of Karnataka, (Suraj Govindaraj, J.), 2026 SCC OnLine Kar 12046
B.N. Harish v. Manjunatha V., (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11950

B.R. Balakrishna v. B.R. Rajashekar, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 12007
B.R. Mallikarjuna v. LAO, (E.S. Indiresh, J.), 2026 SCC OnLine Kar 12009

B.R. Vinod Kumar v. Chief Secretary, (Ravi V Hosmani, J.), 2026 SCC OnLine Kar 11994
B.S. Indumathi v. B.S. Kumar, (Hanchate Sanjeevkumar, J.), 2026 SCC OnLine Kar 11968
B.V. Amarnatha Gupta v. Commissioner, (M.1. Arun, J.), 2026 SCC OnLine Kar 12334

Babu J. Ambi v. Karnataka Fisheries Development Corpn. Ltd., (Ashok S. Kinagi, J.), 2026 SCC
OnLine Kar 12050

Bagyashri Irappa Kambar v. Management of Hindustan Aeronautics Ltd., (D.K. Singh and T.M.
Nadaf, JJ.), 2026 SCC OnLine Kar 12071

Balamuri Vinayaka Associates v. Sathish Kumar, (BM Shyam Prasad, J.), 2026 SCC OnLine Kar
12097

Bandhu Toppa v. Central Silk Board, (Jyoti M., J.), 2026 SCC OnLine Kar 12026

Basappa v. Ganeshappa, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12138

Basavanna Devaru Temple v. State of Karnataka, (E.S. Indiresh, J.), 2026 SCC OnLine Kar 12010
Basavaraj S. v. State of Karnataka, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12056
Basavaraj v. State of Karnataka, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12244

Benedicta Pereira v. Spl. Land Acquisition Officer & Assistant Commissioner, (Anu Sivaraman and
Venkatesh Naik T, JJ.), 2026 SCC OnLine Kar 12187

BG Ramesha v. State of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 12297
Bharath Poojary v. Ganesh, (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11952

Bharathi K v. State of Karnataka, (E.S. Indiresh, J.), 2026 SCC OnLine Kar 12302
Bheemappa v. Honnappa, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12218
Bheeshana Rao Isai v. Mallesh J.P., (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11943

Bhimappa v. Commissioner of Cane Development & Director of Sugar, (Sachin Shankar Magadum,
J.), 2026 SCC OnLine Kar 12236

BV Lakshminarayana v. Commissioner, (M.1. Arun, J.), 2026 SCC OnLine Kar 12301

BVG India Ltd. v. Union of India, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC OnLine
Kar 12079

Byanna v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12014

C.M. Krishnappa v. M. Nagaraja, (V. Srishananda, J.), 2026 SCC OnLine Kar 11973
Chandramma v. Shanmukhappa, (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 12158
Chandrashekar v. Shivalakshmana, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 11919
Chandrawwa v. LAO, (C.M. Poonacha, J.), 2026 SCC OnLine Kar 12225

Chetan Kumar T. v. Management of Hindustan Aeronautics Ltd., (D.K. Singh and T.M. Nadaf, JJ.),
2026 SCC OnLine Kar 12069

Chidananda C.H. v. Manjunath, (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11946
Chief Divisional Controller v. K. Mohan, (Jyoti M., J.), 2026 SCC OnLine Kar 12060

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863044

-32-

Chief Engineer v. LAO, (KV Aravind, J.), 2026 SCC OnLine Kar 12193

Chief Engineer v. Siddramayya, (KV Aravind, J.), 2026 SCC OnLine Kar 12194

Chief Officer v. R. Mahesh Babu, (V. Srishananda, J.), 2026 SCC OnLine Kar 11972
Chikkamuniyappa v. Secretary Revenue Department, (M.1. Arun, J.), 2026 SCC OnLine Kar 12286
Chikkasiddegowda v. Jayaramu, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 12203
Chikkaswamy v. Jayalakshmamma, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 12201

Children's Education Society v. BDA Kumara Park West, (R. Nataraj, J.), 2026 SCC OnLine Kar
12037

Childrens Education Society v. Subbalakshmamma, (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar
12182

CITv. CIT, (S.G. Pandit and K. Manmadha Rao, JJ.), 2026 SCC OnLine Kar 11933

CIT v. Gali Janardhana Reddy, (K. Somashekar and Umesh M. Adiga, JJ.), 2023 SCC OnLine Kar
1764

Cornerstone Property Investments (P) Ltd. v. CIT, (P.S. Dinesh Kumar and C.M. Poonacha, JJ.),
2023 SCC OnLine Kar 1762

Cosmic Micro Systems (P) Ltd. v. R. Somashekar, (S Rachaiah, J.), 2026 SCC OnLine Kar 11884

CP Anitha v. BM Manjunath, (DK Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 12175
Darshan v. State of Karnataka, (S Vishwajith Shetty, J.), 2026 SCC OnLine Kar 11928

Dasara Durugappa v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12131
Davalsab v. Federal Bank Ltd., (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12251
Devaraj URS Educational Trust v. CIT, (B.M. Shyam Prasad, J.), 2026 SCC OnLine Kar 12028
Dhanyashree R. v. Chandrappa N., (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11944

Dilip M. v. State of Karnataka, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 11930

Dinesh Bilehal v. State of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 12283

Director v. Rukumawwa, (Geetha K.B., J.), 2026 SCC OnLine Kar 12155

District Banjara Education Society v. Commissioner, (S.R. Krishna Kumar, J.), 2026 SCC OnLine
Kar 12268

Divakara v. State of Karnataka, (Suraj Govindaraj, J.), 2026 SCC OnLine Kar 12030

Divisional Controller v. Basappa, (C.M. Poonacha, J. and M.S. Hallikeri, Member), 2026 SCC
OnLine Kar 12195

Divisional Controller v. Shivagond, (C.M. Poonacha, J. and M.S. Hallikeri, Member), 2026 SCC
OnLine Kar 12214

Divisional Manager National Insurance Co. Ltd. v. Gorantla Pushpalatha, (H.T. Narendra Prasad
and Rajeshwari N. Hegde, JJ.), 2026 SCC OnLine Kar 12172

E. Shankaramma v. Aneesh Kumar F. Major, (Shivashankar Amarannavar, J.), 2026 SCC OnLine Kar
12160

Earamma v. Indumati, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12327
Erappa v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12142
Executive Engineer v. Commissioner, (KV Aravind, J.), 2026 SCC OnLine Kar 12159
Fahmida v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12057
Faiyazahmed v. Hasansab, (Tara Vitasta Ganju, J.), 2026 SCC OnLine Kar 12093

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864390

-33 -

Fazlul Hassan Zahid v. Srikanth Seetharam, (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 12164
G Padmavathi v. S. Venkatesh, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12337

G. Sathyakumar v. Commr., BDA, (R. Nataraj, J.), 2026 SCC OnLine Kar 12058

G.S. Rajesh v. L.V. Purushothama, (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11949

G.U. Nataraj v. Rajani Umapathi, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 12288

G.V. Govindaraju v. Bengaluru Development Authority, (R. Nataraj, J.), 2026 SCC OnLine Kar 11993
Gajanan v. Shripad, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12219

Girias Investments (P) Ltd. v. N. Madeswara, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026
SCC OnLine Kar 11882

Godolo & Godolo Exports (P) Ltd. v. CCT, (BM Shyam Prasad, J.), 2026 SCC OnLine Kar 12262

Gopinath v. Shivabhodharang Urban Coop. Society, (Anant Ramanath Hegde, J.), 2026 SCC OnLine
Kar 12127

Gouravva v. Kamalakshi, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12227
Goutham Raj S.M. v. State, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11890
Govindaraju v. V Lakshmaiah, (V Srishananda, J.), 2026 SCC OnLine Kar 12202
Gowramma v. Shakkavva, (Hanchate Sanjeevkumar, J.), 2026 SCC OnLine Kar 11963
Gundu v. Bharama Basavant Patil, (Geetha K.B., J.), 2026 SCC OnLine Kar 12183
Guruswamy v. Shivannegowda, (V. Srishananda, J.), 2026 SCC OnLine Kar 11970
Guruvaiah v. Chamarajamma, (V. Srishananda, J.), 2026 SCC OnLine Kar 11969

H. Kumar v. Ramesh K., (Shivashankar Amarannavar, J.), 2026 SCC OnLine Kar 12165
H.M. Hanumantharaya v. Commissioner, (M.1. Arun, J.), 2026 SCC OnLine Kar 12260
H.N. Nagarajanaika v. Nagarajanaika, (V. Srishananda, J.), 2026 SCC OnLine Kar 11986
H.N. Umadevi v. Omprakash G. Jain, (V. Srishananda, J.), 2026 SCC OnLine Kar 11981

H.T. Jayaramaiah v. State of Karnataka, (S.G. Pandit and K. Manmadha Rao, JJ.), 2026 SCC
OnLine Kar 11997

H.T. Sadrulla Khan v. State of Karnataka, (S Vishwajith Shetty, J.), 2026 SCC OnLine Kar 11922
Harish N.S. v. State of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 12002
Harishankar v. Sheetal, (Geetha K.B., J.), 2026 SCC OnLine Kar 12233

HDFC Ergo General Insurance Co. Ltd. v. S. Rudramuni, (Suraj Govindaraj, J.), 2026 SCC OnLine
Kar 12042

Honnurswamy v. State of Karnataka, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12234
Honnurswamy v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12103

HR Girish v. State of Karnataka, (M.1. Arun, J.), 2026 SCC OnLine Kar 12285

Imran A. v. State, (S Vishwajith Shetty, J.), 2026 SCC OnLine Kar 11903

Indian Nursing Council v. Karnataka State Assn. of the Management, (Vibhu Bakhru, C.J. and K.S.
Hemalekha, J.), 2026 SCC OnLine Kar 12078

Indira v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12135
Indira v. State of Karnataka, (E.S. Indiresh, J.), 2026 SCC OnLine Kar 11991
Indo-Mim Employees Union v. Labour Commr., (Jyoti M., J.), 2026 SCC OnLine Kar 12025

Innovative Technologies v. Chairman & Managing Director, (Suraj Govindaraj, J.), 2026 SCC
OnLine Kar 12019

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863006

-34 -

Irappa v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12130
Ismail D.M. v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12123

J. Jamuna v. K.S. Srinivasa Reddy, (Jayant Banerji and Vijaykumar A. Patil, JJ.), 2026 SCC OnLine
Kar 12184

J.K. Krishna Rao v. JK Raghavendrao Rao, (B. Muralidhara Pai, J.), 2026 SCC OnLine Kar 12198
Jafar Ali v. State of Karnataka, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12276

Jagadguru Shankaracharya Mahasamsthanam Dakshinamnaya Sharada Peetham v. State of
Karnataka, (Anu Sivaraman and Venkatesh Naik T., JJ.), 2026 SCC OnLine Kar 11880

Jagadishappa v. United India Insurance Co. Ltd., (Shivashankar Amarannavar, J.), 2026 SCC OnLine
Kar 12180

Javaramma v. Commr., (E.S. Indiresh, J.), 2026 SCC OnLine Kar 12061

Jayalakshmi v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12039

Jayanna v. Mudihali Vijaya, (Shivashankar Amarannavar, J.), 2026 SCC OnLine Kar 12167
Jayaprakash v. State of Karnataka, (Suraj Govindaraj, J.), 2026 SCC OnLine Kar 12023
Jayavanth v. Karnataka SRTC, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12269
Jeevan Rau Kamble v. Santosh, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12116
Jeevan Rau. Kamble v. Girish, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12117

Jennifer v. Management of Hindustan Aeronautics Ltd., (D.K. Singh and T.M. Nadaf, ]J.), 2026 SCC
OnLine Kar 12070

Jitendra Prasad Singh v. Management of Hindustan Aeronautics Ltd., (D.K. Singh and T.M. Nadaf,
1J.), 2026 SCC OnLine Kar 12072

JM Construction Co. v. State of Karnataka, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12308
Jobin Jose v. State, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11892

K. Dhanalakshmi v. Dilip Kumar, (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11935

K. Dhanalakshmi v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11896

K. Jagadish v. BDA, (R. Nataraj, J.), 2026 SCC OnLine Kar 12090

K. Mahabala Adiga v. Priyadarshini, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 12200

K. Ranganna v. K. Obanna, (V. Srishananda, J.), 2026 SCC OnLine Kar 11978

K. Shashidharan v. Pramodhara N., (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11936

K.C. Jagadeesh v. State of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 12258

K.G. Amaranath v. State of Karnataka, (DK Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar
12320

K.G. Jamuna v. Chief Superintendent Central Prison, (Suraj Govindaraj, J.), 2026 SCC OnLine Kar
12022

K.R. Veeranna v. A.N. Indumathi, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 12296
Kadamma v. Hanumanthappa, (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11942

Kallamma v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12134
Kalpana Palegar v. Union of India, (R. Nataraj, J.), 2026 SCC OnLine Kar 11989

Kalu Chukwu v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11888
Kamala v. State of Karnataka, (S Vishwajith Shetty, J.), 2026 SCC OnLine Kar 11927

Kantha v. State of Karnataka, (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 12075

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862886
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863059

-35 -

Karnataka Lokayukta v. State of Karnataka, (S.G. Pandit and K. Manmadha Rao, JJ.), 2026 SCC
OnLine Kar 12307

Karnataka Power Transmission Corpn. Ltd. v. N.B. Kumari Sumitra, (Anu Sivaraman and
Venkatesh Naik T, JJ.), 2026 SCC OnLine Kar 12311

Karnataka SRTC v. H.S. Channappa, (DK Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 12313

Karnataka Urban Water Supply & Drainage Board v. Khaja Moinuddin, (Ashok S. Kinagi, J.), 2026
SCC OnLine Kar 12197

Karthik v. Mallanagouda, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12154
Kempamma v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12016
Khasim Ali v. Government of Karnataka, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12280

Kiran T. v. State of Karnataka, (S.G. Pandit and K. Manmadha Rao, JJ.), 2026 SCC OnLine Kar
12034

Kiran v. State of Karnataka, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12326
Kiran v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12110

Kirloskar Electric Co. Ltd. v. C. Shivakumar, (DK Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine
Kar 12324

Kishore Kumar C.K. v. State of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 11998
KN Nanjundappa v. KS Manjunatha, (V Srishananda, J.), 2026 SCC OnLine Kar 12204
Krishna Prasad v. State of Karnataka, (Mohammad Nawaz, J.), 2026 SCC OnLine Kar 12045
Krishnappa v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12011

Krishnappa v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12048
Krishnarajendra Coop. Bank Ltd. v. Registrar, (M.1. Arun, J.), 2026 SCC OnLine Kar 12300
Krishtappa v. State of Karnataka, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12278

Kumar Swamy S. v. Management of Hindustan Aeronautics Ltd., (D.K. Singh and T.M. Nadaf, JJ.),
2026 SCC OnLine Kar 12073

KV Venkataramanappa v. State of Karnataka, (DK Singh and T.M. Nadaf, 1J.), 2026 SCC OnLine
Kar 12323

L.P. Rathod v. State of Karnataka, (R. Devdas and Brungesh M, JJ.), 2026 SCC OnLine Kar 12265
Lakkavva v. Ravi, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12259
Lakshmamma v. Subbamma, (V. Srishananda, J.), 2026 SCC OnLine Kar 11976
Lakshmidevamma v. State of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 12335
Lakshminarayana v. K.S. Srinivas, (Ravi V Hosmani, J.), 2026 SCC OnLine Kar 11894

Laxman v. Chief Officer, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12274

Laxmi v. Rayavva, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12221

Laxmi v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12140
Leelabai v. State of Karnataka, (R. Devdas and Brungesh M, JJ.), 2026 SCC OnLine Kar 12322
Lekhana Priya v. Universal Textile Mills, (P Sree Sudha, J.), 2026 SCC OnLine Kar 12168
Lohit v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12146

M. Krishnappa v. State of Karnataka, (E.S. Indiresh, J.), 2026 SCC OnLine Kar 12001

M. Prakash AVP Works v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar
12136

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864191

-36 -

M. Ramappa v. Commr., (K.S. Hemalekha, J.), 2026 SCC OnLine Kar 11965

M.B. Hassanbi v. N. Bhashasab, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 11918

M.E. Narayanaswamy v. State of Karnataka, (E.S. Indiresh, J.), 2026 SCC OnLine Kar 12038
M.S. Basavaraju v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12003

MA Builders v. ITI Department of Science & Technology Bangalore Plant, (BM Shyam Prasad, J.),
2026 SCC OnLine Kar 12098

Maan Sarovar Properties Development (P) Ltd. v. Lifestyle International (P) Ltd., (H.P. Sandesh, J.),
2026 SCC OnLine Kar 11929

Mahadevi v. Siddappa, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12238
Mahalakshmamma v. Shivanna Gowda, (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 12176

Mahantesh Basappa Rahut v. State of Karnataka, (Sachin Shankar Magadum, J.), 2026 SCC
OnLine Kar 12248

Mahantesh v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12112
Mahantesh v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12139
Mahendra N. v. State of Karnataka, (S Vishwajith Shetty, J.), 2026 SCC OnLine Kar 11925
Mahesha. J. v. CIT, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 12021

Mahibub v. Divisional Controller, (Brungesh M, J.), 2026 SCC OnLine Kar 12192

Maligaiah v. State of Karnataka, (S.G. Pandit and K. Manmadha Rao, JJ.), 2026 SCC OnLine Kar
12085

Mallamma v. State of Karnataka, (R. Devdas and Brungesh M, JJ.), 2026 SCC OnLine Kar 12310
Mallappa v. State of Karnataka, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12279

Mallikarjun J. Pujar v. State of Karnataka, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar
12250

Mallikarjun v. Nanditha, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12107

Management of NWKRTC v. Anant, (C.M. Poonacha, J. and M.S. Hallikeri, Member), 2026 SCC
OnLine Kar 12210

Management of NWKRTC v. Dundayya, (C.M. Poonacha, J. and M.S. Hallikeri, Member), 2026 SCC
OnLine Kar 12216

Management of NWKRTC v. Mousin, (C.M. Poonacha, J. and M.S. Hallikeri, Member), 2026 SCC
OnLine Kar 12212

Managing Director & Appellant Authority v. Shivangouda Ishwarappa Banakar, (C.M. Poonacha, J.
and M.S. Hallikeri, Member), 2026 SCC OnLine Kar 12207

Managing Director & Appellant Authority v. Siddanagowda Basanagowda Lakkanagowdara, (C.M.
Poonacha, J. and M.S. Hallikeri, Member), 2026 SCC OnLine Kar 12209

Managing Director v. AP Hanchate, (Before), 2026 SCC OnLine Kar 12211

Managing Director v. BR Madar, (), 2026 SCC OnLine Kar 12196

Managing Director v. DB Magainnavar, (Before), 2026 SCC OnLine Kar 12217

Managing Director v. SS Sawalappagol, (Before), 2026 SCC OnLine Kar 12215

Manja Naik v. State of Karnataka, (Ravi V Hosmani, J.), 2026 SCC OnLine Kar 12035
Manjanaik v. S.M. Kandaswamy, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12245
Manjula v. Shanmukhappa, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12325

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864375

-37 -

Manjunath V. v. State of Karnataka, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC
OnLine Kar 12319

Maruthi Rice House v. Canara Bank, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC
OnLine Kar 11881

Masoor Ahmed v. State of Karnataka, (Suraj Govindaraj, J.), 2026 SCC OnLine Kar 12000
Mohan v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12128

Mohd. Altaf Hussain v. Parvathamma, (Hanchate Sanjeevkumar, J.), 2026 SCC OnLine Kar 11966
Mohd. Arshad v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11923

Mohd. Kasim v. Managing Director, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12271

MSPL Ltd. Corporate v. State of Karnataka, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026
SCC OnLine Kar 12088

Mudassar Nazar v. State of Karnataka, (Tyagaraja N. Inavally, J.), 2026 SCC OnLine Kar 12150
Muniraju v. Hanumananarasamma, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 11977

Muruli V.T. v. State of Karnataka, (S Vishwajith Shetty, J.), 2026 SCC OnLine Kar 11905
Mustaq Ahmed v. State of Karnataka, (M.1. Arun, J.), 2026 SCC OnLine Kar 12339

Muteeb Ahmed v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12126

Mysore Development Authority v. State of Karnataka, (DK Singh and T.M. Nadaf, JJ.), 2026 SCC
OnLine Kar 12316

N. Kempaiah v. A.V. Srinivas, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 12089

N. Vinutha v. S. Vijaya Kumari, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 11932

N.G. Chandregowda v. Recovery Officer-1, (Jyoti M., J.), 2026 SCC OnLine Kar 12053

N.M. Mallikarjuna v. Doddakallappala Manjappa, (V. Srishananda, J.), 2026 SCC OnLine Kar 11974
Naganand v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12119
Nagarajgouda v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12118
Nanda Gopal v. State of Karnataka, (M.1. Arun, J.), 2026 SCC OnLine Kar 12306

Nandabai v. Managing Director, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12266

Nandana C.K. v. Rajiv Gandhi University of Health Sciences, (Ashok S. Kinagi, J.), 2026 SCC
OnLine Kar 12015

Nandi Shikshan Sangha v. CIT, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12331
Nandi Shikshan Sangha v. CIT, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12332

Naraparaju Aparna v. G.B. Ramaprasad, (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar
11955

Narayanappa v. Commissioner, (M.1. Arun, J.), 2026 SCC OnLine Kar 12284

Narayanappa v. S.P. Shanmugam, (Jayant Banerji and Tara Vitasta Ganju, JJ.), 2026 SCC OnLine
Kar 12156

Navin Kumar Rastogi v. Neeta Rastogi, (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar
11958

Nethravathi S. v. Vinod K.V., (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11960

Ningamma v. Kanakaraju, (V Srishananda, J.), 2026 SCC OnLine Kar 12206

Nirman Shelters (P) Ltd. v. Rathnamma, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 11999
Nischitha v. Nagaraju H.J., (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11941

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862929

-38 -

NWKRTC v. MM Jumnal, (Before), 2026 SCC OnLine Kar 12213

NWKRTC v. SI Banakar, (Before), 2026 SCC OnLine Kar 12208

Ojukwu Onwuka Agbai v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11886
Okeke Sunday v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11889

Om Basava Education Society v. Branch Manager, (Sachin Shankar Magadum, J.), 2026 SCC
OnLine Kar 12240

Oriental Insurance Co. Ltd. v. Mahadevi, (Geetha K.B., J.), 2026 SCC OnLine Kar 12185

P Devanna v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12115

P. Suresh v. Deepa, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC OnLine Kar 12064
P.N. Niranjani v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12043

Padmavathi v. Lakshmi, (Shivashankar Amarannavar, J.), 2026 SCC OnLine Kar 12157
Pakeerappa v. Basamma, (V. Srishananda, J.), 2026 SCC OnLine Kar 11982

Pallavi v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12114
Panchasheela v. State of Karnataka, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12329

Panchayath Development Officer v. Shekhanagouda, (Sachin Shankar Magadum, J.), 2026 SCC
OnLine Kar 12226

Parameshwarappa v. Commissioner, (E.S. Indiresh, J.), 2026 SCC OnLine Kar 12304
Parappa v. Dadakhalander, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12261
Paravva M Banakar v. Union of India, (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 12191

Pare Innovations (P) Ltd. v. Vox Building Products (P) Ltd., (Lalitha Kanneganti, J.), 2026 SCC
OnLine Kar 12082

Parvati v. Jayashree, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12330
Pavan Kumar M.N. v. Nandini R., (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 11953

Pavithra v. Management of Hindustand Aeronautics Ltd., (D.K. Singh and T.M. Nadaf, JJ.), 2026
SCC OnLine Kar 12068

Phakirappa v. State of Karnataka, (Venkatesh Naik T, J.), 2026 SCC OnLine Kar 12129
Prabhu v. State of Karnataka, (S Vishwajith Shetty, J.), 2026 SCC OnLine Kar 11906
Prakashayya v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12137

Prashant Bar & Restaurant v. State of Karnataka, (S. Sunil Dutt Yadav and K.G. Shanthi, JJ.), 2026
SCC OnLine Kar 12318

Prathamika Krushi Pattina Sahakara Sangha Niyamit v. Registrar of Coop. Societies, (S. Sunil Dutt
Yadav and K.G. Shanthi, JJ.), 2026 SCC OnLine Kar 12317

Praveen D'Souza v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11895

Praveenkumar Chikade v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar
12111

Prema v. Vimal Rig Service, (H.T. Narendra Prasad and Rajeshwari N. Hegde, JJ.), 2026 SCC
OnLine Kar 12171

Priya Bansal v. Sachin Bansal, (DK Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 12173

Provident Fund Commr. v. Bangalore Dist-Bangalore Rural District Coop. Bank Ltd., (D.K. Singh
and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 12054

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863039

-39 .

Pushkraj Infra Projects v. Shresta Associates, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar
12145

Pushpalatha v. Nanjundappa T., (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11959
Pushpalatha v. State of Karnataka, (M.1. Arun, J.), 2026 SCC OnLine Kar 12294

R Manjula v. State of Karnataka, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026 SCC OnLine
Kar 12263

R. Narayan Reddy v. R. Mukkannappa, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar
12224

R. Sagar v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12051

R.A. Nagendranath v. Board of Directors, (Jyoti M., J.), 2026 SCC OnLine Kar 11995

R.K. Nanjappa v. State of Karnataka, (E.S. Indiresh, J.), 2026 SCC OnLine Kar 11992
Rachoor Prabhavathi v. Nagaraj V, (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 12177
Radha Shetty v. State of Karnataka, (E.S. Indiresh, J.), 2026 SCC OnLine Kar 12298
Raghavendra v. Puttaswamy, (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11951

Raghu v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12151
Rahamathulla v. State of Karantaka, (Ravi V Hosmani, J.), 2026 SCC OnLine Kar 11996
Raja M. v. Ramesh Kumar B., (Shivashankar Amarannavar, J.), 2026 SCC OnLine Kar 12166

Rajamma H.B. v. Regional Joint Director of Land Records, (E.S. Indiresh, J.), 2026 SCC OnLine Kar
12059

Rajammal v. Authorized Officer, (Jyoti M., J.), 2026 SCC OnLine Kar 12031
Rajani K.P. v. Commr. BDA, (R. Nataraj, J.), 2026 SCC OnLine Kar 12080
Rajashekar GC v. G.C. Shivakumar, (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 12178

Rajeev v. Bhaskar Dattubarao Deshpande, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar
12241

Rajesab v. State of Karnataka, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12223
Rajeshkumarsen v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12105
Raju v. M.D. RNS Infrastructure Ltd., (Geetha K.B., J.), 2026 SCC OnLine Kar 12186

Raju v. State, (S Vishwajith Shetty, J.), 2026 SCC OnLine Kar 11885

Rakesh v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12120

Ramachandra Krishna Naik v. Rama Timmappa Naik, (C.M. Poonacha, J.), 2026 SCC OnLine Kar
12252

Ramakrishna T v. State of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 12256
Ramakrishna v. V. Sulochana, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 12005
Ramanjanappa v. Muniyappa, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 11931

Ramegowda v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12049

Ramesh Babu V.M. v. State of Karnataka, (Suraj Govindaraj, J.), 2026 SCC OnLine Kar 12029
Ramoji Gowda v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11900

Ranga Reddy v. Balaramaiah, (V. Srishananda, J.), 2026 SCC OnLine Kar 11984

Ranganatha Gowda H. v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 12087
Raveen Kumar M v. Brunda M, (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 12179

Ravi Kumar B. v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12036

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862920
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863023

- 40 -

Registrar of Coop. Societies v. CIT, (P.S. Dinesh Kumar and C.M. Poonacha, JJ.), 2023 SCC OnLine
Kar 1763

Rehan Siddiq v. Commr., the Commpr. Office, (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine
Kar 12062

Rekha v. Additional Director General & Inspector General of Prisons, (Ashok S. Kinagi, J.), 2026
SCC OnLine Kar 12254

Renold Praveen Kumar v. Principal District & Sessions Court, (Lalitha Kanneganti, J.), 2026 SCC
OnLine Kar 12033

Richa Rohit Bajaj v. Rohit Bajaj, (D.K. Singh and T.M. Nadaf, ]J.), 2026 SCC OnLine Kar 11957
RM Manjunath Gowda v. Director, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 12299
Rohith K. v. State of Karnataka, (E.S. Indiresh, J.), 2026 SCC OnLine Kar 12295

Roland S. Fernandes D.CE v. Government of Karnataka, (Sachin Shankar Magadum, J.), 2026 SCC
OnLine Kar 12243

Roland S. v. State of Karnataka, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12242
Roopalevva v. Nooreppa, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12246

Rudranamma v. National Highways Authority of India, (DK Singh and T.M. Nadaf, JJ.), 2026 SCC
OnLine Kar 12312

Rukhiya Rasheedulla v. M. Devika, (Ravi V Hosmani, J.), 2026 SCC OnLine Kar 11897

S. Saravanan v. S. Latha, (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 11956

S. Sathish v. CBI Anti Corruption Branch, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11920
S.N. Parameshwara v. A.R. Shiva Prasad, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 12287

Sadanand Jatti Harikantra v. Commissioner, (Sachin Shankar Magadum, J.), 2026 SCC OnLine
Kar 12220

Sadashiv v. Vijay, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12231

Sadhu Muduli v. Central Silk Board, (Jyoti M., J.), 2026 SCC OnLine Kar 12027

Sahhajan v. State of Karnataka, (Suraj Govindaraj, J.), 2026 SCC OnLine Kar 12020
Sandeep Srinivas v. Saraswat Coop. Bank Ltd., (Jyoti M., ].), 2026 SCC OnLine Kar 12052
Sandhya v. SBI, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12249
Sannaningashetty v. Bettashetty, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 11971

Santhosh Shetty Y. v. Francis George, (Anu Sivaraman and Venkatesh Naik T., JJ.), 2026 SCC
OnLine Kar 11883

Santosh Kumar A.P. v. Commissioner, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12272
Santosh Kumar Prusty v. State of Karnataka, (S Vishwajith Shetty, J.), 2026 SCC OnLine Kar 11926
Sarojamma v. Manjunath, (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11945

Satish Kumar K. v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11915

Satish Siddalingappa Mangasuli v. Competent Authority for Karnataka Coop. Credit Society, (Anu
Sivaraman and Tara Vitasta Ganju, JJ.), 2026 SCC OnLine Kar 11961

Savitramma v. Managing Director, (Shivashankar Amarannavar, J.), 2026 SCC OnLine Kar 12169
Sayad Talha v. State of Karnataka, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 11916
Sayyad Ajam v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11899

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862889

-41 -

Shabbir Babasab Choudri v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar
12132

Shahin v. State of Karnataka, (S. Sunil Dutt Yadav and K.G. Shanthi, JJ.), 2026 SCC OnLine Kar
12309

Shakila v. Reheman Hussainsab Agasar, (H.T. Narendra Prasad and Rajeshwari N. Hegde, JJ.),
2026 SCC OnLine Kar 12170

Shakuntala v. State of Karnataka, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12235
Shalini S. v. Aravindan. R., (P Sree Sudha, J.), 2026 SCC OnLine Kar 12101
Shamshuddin v. Khamrunnisa, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12247

Shani Teresa Wallis v. Codehall Technology (P) Ltd., (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar
12024

Sharanamma v. State of Karnataka, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12282
Sharath B.S. v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12047
Shivakumar D. v. State, (S Vishwajith Shetty, J.), 2026 SCC OnLine Kar 11901

Shivakumar D v. Karnataka Power Transmission Corpn. Ltd., (Ashok S. Kinagi, J.), 2026 SCC
OnLine Kar 12289

Shivakumar v. H Sharanappagouda, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12277
Shivamma v. State of Karnataka, (E.S. Indiresh, J.), 2026 SCC OnLine Kar 12092

Shivanandv v. Renuka, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12230

Shivaraj Kamshetty v. State of Karnataka, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12281

Shivaraja K.R. v. Management of Hindustan Aeronautics Ltd., (D.K. Singh and T.M. Nadaf, JJ.),
2026 SCC OnLine Kar 12066

Shobha v. State of Karnataka, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12229
Shobha v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12255

Shri 108 Acharya Ratna Dashabhushan Muni Digambar Jain Ashram Trust v. Shantappa, (Sachin
Shankar Magadum, J.), 2026 SCC OnLine Kar 12239

Siddagangappa v. Yangatamma, (V. Srishananda, J.), 2026 SCC OnLine Kar 11983
Siddanna S Asgi v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12232
Sidul Mandal v. State of Karnataka, (S Vishwajith Shetty, J.), 2026 SCC OnLine Kar 11907

Somireddy Srikanth Reddy v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar
11891

Sowbhagyamma v. State of Karnataka, (M.1. Arun, J.), 2026 SCC OnLine Kar 12292
Srinivas N. v. Vinod K. V., (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11940

State of Karnataka v. ABB Constructions, (D.K. Singh and T.M. Nadaf, ]J.), 2026 SCC OnLine Kar
12065

State of Karnataka v. Arun Kumar, (S.G. Pandit and K. Manmadha Rao, JJ.), 2026 SCC OnLine Kar
12081

State of Karnataka v. Biesse Manufacturing Co. (P) Ltd., (S.G. Pandit and K. Manmadha Rao, JJ.),
2026 SCC OnLine Kar 11987

State of Karnataka v. HA Suhail, (DK Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 12314

Sterling & Wilson (P) Ltd. v. Tropicana Habitats India (P) Ltd., (BM Shyam Prasad, J.), 2026 SCC
OnLine Kar 12096

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864144

-42 -

Stumpp Schuele & Somappa (P) Ltd. v. CIT, (B.M. Shyam Prasad, J.), 2023 SCC OnLine Kar 1765
Subbarao v. Board of Director, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12267
Subhash B.V. v. Sushma B.V., (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 11954

Sudhakara K v. Micronova Tele Systems (P) Ltd., (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar
12174

Sujata v. Shailaja, (Sachin Shankar Magadum, J.), 2026 SCC OnLine Kar 12237
Sujatha H.R. v. Tara Krishnamurthy, (V. Srishananda, J.), 2026 SCC OnLine Kar 11985
Sujatha v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12257

Sunil Kumar v. Universal Sompo General Insurance Co. Ltd., (Rajesh Rai K, J.), 2026 SCC OnLine
Kar 11934

Sunil Padmanabha Magaji v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12018

Surekha S. Amarannanavar v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine
Kar 12106

Surekha v. State of Karnataka, (S.G. Pandit and K. Manmadha Rao, JJ.), 2026 SCC OnLine Kar
12305

Suresh V. v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11898

Surjan Katayath v. State of Karnataka, (S Vishwajith Shetty, J.), 2026 SCC OnLine Kar 11924
Susheela Devaraj v. Ramakrishna Reddy, (H.P. Sandesh, J.), 2026 SCC OnLine Kar 11917
Sushmitha A. v. CIT, (Jyoti M., J.), 2026 SCC OnLine Kar 12006

Swamy Nagamma v. Director, (S.R. Krishna Kumar, J.), 2026 SCC OnLine Kar 12270

T. Krishnappa v. H. Bhagavantharaju, (Anu Sivaraman and Venkatesh Naik T., JJ.), 2026 SCC
OnLine Kar 11967

T.S. Sateesh v. Godrej Properties Ltd., (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 11988
Tangevva v. Manoj, (Geetha K.B., J.), 2026 SCC OnLine Kar 12161

Teja MM v. Bengaluru Electricity Supply Co. Ltd., (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar
12291

Tejasco Techsoft (P) Ltd. v. Principal Secretary, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026
SCC OnLine Kar 12321

Thejeshwini v. Manjunath Chavan, (DK Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 12189
Thimmajamma v. Rangamma, (V Srishananda, J.), 2026 SCC OnLine Kar 12205

U.F.M. Umesh Gopu Patagar v. Rama Nagappa Patagar, (B. Muralidhara Pai, J.), 2026 SCC OnLine
Kar 12199

Udayaraj v. Shobanandakumar, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 12017
Uma Rajashekhar v. Sarojamma, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 11975
V. Krishna Murthy v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12108

V. Ravi Kumar v. State of Karnataka, (D.K. Singh and T.M. Nadaf;, JJ.), 2026 SCC OnLine Kar
12076

V.C. Shekar v. S.P. Gururajan, (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar 11964

V.L. Jayaram v. HMT Machine Tools Ltd., (D.K. Singh and T.M. Nadaf, JJ.), 2026 SCC OnLine Kar
12063

V.S. Sudha v. Parvathamma, (V. Srishananda, J.), 2026 SCC OnLine Kar 11979

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862966

-43 -

Vaseem Akram v. State of Karnataka, (Mohammad Nawaz and G Basavaraja, JJ.), 2026 SCC
OnLine Kar 12152

Veer Kumar Jain v. Yashasvi S. Somashekar, (Anu Sivaraman and Venkatesh Naik T, JJ.), 2026
SCC OnLine Kar 12095

Veeresh v. Pooja, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12133
Venkatalakshmamma v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12086

Venkatalakshmamma v. U.K. Suchitra, (Shivashankar Amarannavar, J.), 2026 SCC OnLine Kar
12162

Venkatappa v. Lakshmamma, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 12091
Venkatarayappa v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 12264
Venkataswamaiah v. State of Karnataka, (R. Nataraj, J.), 2026 SCC OnLine Kar 12013

Venkatesh Sagar v. Karnataka Power Transmission Corpn. Ltd., (Ashok S. Kinagi, J.), 2026 SCC
OnLine Kar 12290

Venkatesha G. v. State of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 12004

Vijay Sarvan M.P. v. Manjunath, (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11980

Vijayalaxmi v. Andani, (B. Muralidhara Pai, J.), 2026 SCC OnLine Kar 12099

Viki Gupta v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12102
Vinay K.M. v. State of Karnataka, (M. Nagaprasanna, J.), 2026 SCC OnLine Kar 11921

Vinaya Kundar v. State of Karnataka, (Ashok S. Kinagi, J.), 2026 SCC OnLine Kar 12328
Virupaxagouda v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12121
Vishal v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12143

Vishwa S. v. Shivamurthy Naika, (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11947

Y. Mahabaleshwarappa & Sons v. Y. Satish, (Vibhu Bakhru, C.J. and K.S. Hemalekha, J.), 2026
SCC OnLine Kar 12100

Y. Rajanna v. Y. Narayanaswamy, (Lalitha Kanneganti, J.), 2026 SCC OnLine Kar 12041

Y.R. Rajashekar v. YR Ravi Kumar, (Pradeep Singh Yerur, J.), 2026 SCC OnLine Kar 12181
Yallamma Mugali v. State of Karnataka, (Anant Ramanath Hegde, J.), 2026 SCC OnLine Kar 12113
Yallavva v. State of Karnataka, (C.M. Poonacha, J.), 2026 SCC OnLine Kar 12336

Yankanna v. State of Karnataka, (S.G. Pandit and K. Manmadha Rao, JJ.), 2026 SCC OnLine Kar
12333

Yashas M. v. Vinod K. V., (Rajesh Rai K, J.), 2026 SCC OnLine Kar 11938

Yasmeen Banu Angargattiv. State of Karnataka, (S.G. Pandit and K. Manmadha Rao, JJ.), 2026 SCC
OnLine Kar 11990

Yogesh Kumar Naik B.C. v. State of Karnataka, (S.G. Pandit and K. Manmadha Rao, JJ.), 2026 SCC
OnLine Kar 12083

Zakir Hussain v. Commissioner for Collegiate Education, (DK Singh and T.M. Nadaf, JJ.), 2026
SCC OnLine Kar 12315

Kerala High Court [539]
A Nazer v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14384
A.M.H. Shajahan v. Union of India, (C. Jayachandran, J.), 2026 SCC OnLine Ker 14549

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861202

-44 -

A.P. Moideenkutty Haji v. State of Kerala, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14794
A.V. Shirajkumar v. Kozhikode Corpn., (Johnson John, J.), 2026 SCC OnLine Ker 14570

Aashraya Charitable Trust Regency Centre v. Axis Bank, (M.A. Abdul Hakhim, J.), 2026 SCC
OnLine Ker 14601

Abdu Rahiman Rashid Abbas v. National Faceless Assessment Centre, (Harisankar V. Menon, J.),
2026 SCC OnLine Ker 14849

Abdu Razak P.K. v. Secretary, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 14729

Abdul Bari M.K. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14403

Abdul Jabnas P.T. v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14325

Abdul Khader C v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14690

Abdul Manaf'v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14853
Abdul Muneer Thayyil v. Union of India, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14792
Abdul Nazeer v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14737

Abdul Nisar M v. Vadakara Municipality, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14692
Abdul Rahiman v. State of Kerala, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14652

Abdul Sathar v. Axis Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14765

Abdurahiman v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14728
Abdurahiman v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14754
Abdussamad T v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14566

Abhij Kumar v. Chandrabath Muneer, (Sathish Ninan and P. Krishna Kumar, JJ.), 2026 SCC OnLine
Ker 14528

Abhijith C.S. v. Union of India, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14638
Abhilash v. S. Asha, (Easwaran S., J.), 2026 SCC OnLine Ker 14507

Abhinav Thomas v. University of Calcicut, (J. Nisha Banu, J.), 2026 SCC OnLine Ker 14803
Abhishek SS v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14398

Abin Building Products & Solutions (P) Ltd. v. Union of India, (Harisankar V. Menon, J.), 2026 SCC
OnLine Ker 14683

Aboobacker P.P. v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker
14753

Abraham George v. State of Kerala, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14774

Adbul Jaleel Nalakath Kuttikatil v. Union of India, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14813

Administrator v. Sheeja P, (Gopinath P., J.), 2026 SCC OnLine Ker 14681

Afzal N. v. Regional Passport Officer, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 14704
Aisha Pradeep v. Surendran, (Syam Kumar V.M., J.), 2026 SCC OnLine Ker 14502

Ajikumar v. Aruvapulam Grama Panchayat, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14595
Ajin Das L v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 14826

Ajith Kumar v. Ramachandran, (Easwaran S., J.), 2026 SCC OnLine Ker 14480

Akash v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14424

Alex M. George v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14653

Ali Kunju M .M. v. State of Kerala, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14740

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861390

- 45 -

Alungal Kunhava v. Malappuram Municipality, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker
14667

Amal Jose v. Federal Bank Ltd., (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14817

Amalu Treasa Prince v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14700
Anagha A Pillai v. State of Kerala, (Easwaran S., J.), 2026 SCC OnLine Ker 14511

Anandhu Prasad v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14417

Anarath Ammed Haji v. Union of India, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14846
Anas A. Bakar v. Sub Registrar, (P.M. Manoj, J.), 2026 SCC OnLine Ker 14676

Anas Property Developers (P) Ltd. v. Collector, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14760

Anil Kumar S. v. SBI, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14642

Anjana K. A. v. State of Kerala, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14619
Anjana Suvarnan v. Union of India, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14854
Anjo Tharakan v. E.P. Balan, (P.M. Manoj, J.), 2026 SCC OnLine Ker 14446

Ansif Muhammed v. Amal Krishna, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 14493
Ansila v. Javed Miandad, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 14540

Ansu Enterprises (P) Ltd. v. Union Bank of India, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker
14486

Anto K.V. v. Revenue Divisional Officer Revenue Divisional Office, (P.V. Kunhikrishnan, J.), 2026
SCC OnLine Ker 14852

Anto KV v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14707
Antony V.J. v. Provident Fund Commpr., (Johnson John, J.), 2026 SCC OnLine Ker 14555

Anu Krishnan Nair v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14368

Anu Reshmi v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14387

Appletree Chits India (P) Ltd. v. A.S. Prasanth, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14361

Appletree Chits India (P) Ltd. v. Aji K.A., (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14351

Appletree Chits India (P) Ltd. v. Albin Thomas, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14359

Appletree Chits India (P) Ltd. v. Cherupushpam A.C., (Harisankar V. Menon, J.), 2026 SCC OnLine
Ker 14342

Appletree Chits India (P) Ltd. v. Gangadharan C.R., (Harisankar V. Menon, J.), 2026 SCC OnLine
Ker 14336

Appletree Chits India (P) Ltd. v. Manivannan R., (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14343

Appletree Chits India (P) Ltd. v. Mathew Philip, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14345

Appletree Chits India (P) Ltd. v. Mohan S.A., (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14350

Appletree Chits India (P) Ltd. v. Omana Dinesh, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14355

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861015

- 46 -

Appletree Chits India (P) Ltd. v. Santhosh Kumar, (Harisankar V. Menon, J.), 2026 SCC OnLine
Ker 14357

Appletree Chits India (P) Ltd. v. Sarath Chandren, (Harisankar V. Menon, J.), 2026 SCC OnLine
Ker 14339

Appletree Chits India (P) Ltd. v. Selvin Burlin Jone, (Harisankar V. Menon, J.), 2026 SCC OnLine
Ker 14337

Appletree Chits India (P) Ltd. v. Shaji Mathew, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14338

Appletree Chits India (P) Ltd. v. Shanu P. Baby, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14340

Appletree Chits India (P) Ltd. v. Sreeji Das, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14353

Appletree Chits India (P) Ltd. v. Sudhakaran Nair, (Harisankar V. Menon, J.), 2026 SCC OnLine
Ker 14344

Appletree Chits India (P) Ltd. v. Sulochana Shaji, (Harisankar V. Menon, J.), 2026 SCC OnLine
Ker 14358

Appletree Chits India (P) Ltd. v. Syamsunder S., (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14356

Appletree Chits India (P) Ltd. v. Tibin Jose, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14335

Appletree Chits India (P) Ltd. v. Vinod P.K., (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14354

Arifa v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14682

Arjun V.P. v. State of Kerala, (Viju Abraham, J.), 2026 SCC OnLine Ker 14767

Arun Shaji v. Roopesh, (C.S. Dias, J.), 2026 SCC OnLine Ker 14376

Arundev K.M. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14426

Asha G. Nair v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14401

Asha S Kumar v. Collector, (C. Jayachandran, J.), 2026 SCC OnLine Ker 14684

Ashar E.K. v. Divisional Magistrate, (C.S. Dias, J.), 2026 SCC OnLine Ker 14396
Ashraf'v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14816

Aslam v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14418

Asokan B. v. Kerala Gramin Bank, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14781

Astrum Spice Products & Exporters v. Superintendent, (Ziyad Rahman A.A., J.), 2026 SCC OnLine
Ker 14851

Atcos Winners Assn. v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 14581
Authorized Officer v. Station House Officer, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14746
Axis Bank Ltd. v. Sasi Ayyanchira, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14487

B.V. Sakeena Beevi v. Director of Public Instruction, (Anil K. Narendran and Muralee Krishna S.,
JJ.), 2026 SCC OnLine Ker 14843

Babin Technologies v. Commr. of Customs, (Devan Ramachandran and Basant Balaji, JJ.), 2026
SCC OnLine Ker 14435

Babu v. Pooja, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker 14836

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863079

-47 -

Baiju v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14743

Bajaj Allianz General Insurance Co. Ltd. v. Sunilthomas, (Murali Purushothaman, J.), 2026 SCC
OnLine Ker 14494

Bajaj Finance Ltd. v. State of Kerala, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14825
Basheer v. Canara Bank, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14599
Beena Philip v. Arunkumar K.S., (P.M. Manoj, J.), 2026 SCC OnLine Ker 14450

Beetels Hospitality (P) Ltd. v. State of Kerala, (Murali Purushothaman, J.), 2026 SCC OnLine Ker
14720

Benny Mathew v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14850

Benny Nalkara v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14693

Berly Cyriac v. State of Kerala, (C. Jayachandran, J.), 2026 SCC OnLine Ker 14575

Bibin K. Jose v. State of Kerala, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14814

Biju J Vadakkan v. State of Kerala, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 14721
Biju Thomas v. State of Kerala, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 14687
Bindhu v. Authorised Officer, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14609

Binoi George v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14698
Binoop Valakkadavan v. Union of India, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14633
Binsy. T v. State of Kerala, (Viju Abraham, J.), 2026 SCC OnLine Ker 14569

Blueone Realtors v. State of Kerala, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14665

Board of Directors of Cherthala Coop. Agricultural & Rural Development Bank Ltd. v. Srikumar V,
(Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine Ker 14586

C. Sreejith v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 14831
C.P. Abdul Muneer v. Appukuttan, (T.R. Ravi, J.), 2026 SCC OnLine Ker 14529
Chandaran K v. Authorized Officer, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14724

Chirakkadavu Service Coop. Bank Ltd. v. Mercy John, (Devan Ramachandran and Basant Balaji,
J1.), 2026 SCC OnLine Ker 14874

Chirayinkil Railway Passengers'v. Chairman, (Bechu Kurian Thomas, J.), 2026 SCC OnLine Ker
14797

Cholamandalam Investment & Finance Co. Ltd. v. State Police Chief, (A K. Jayasankaran Nambiar
and Preeta A.K., JJ.), 2026 SCC OnLine Ker 14544

CJ Cherian v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14715
Claramma O.A. v. State of Kerala, (Bechu Kurian Thomas, J.), 2026 SCC OnLine Ker 14553

Cochin Devaswom Board v. Director, State Audit Department, (Raja Vijayaraghavan V and K.V.
Jayakumar, JJ.), 2026 SCC OnLine Ker 14438

D. Jayesh v. State of Kerala, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine Ker
14588

Dale View College of Pharmacy & Research Centre v. Kerala University of Health Sciences, (Bechu
Kurian Thomas, J.), 2026 SCC OnLine Ker 14769

Dayanandan E.V. v. K.P. Antony, (C.S. Dias, J.), 2026 SCC OnLine Ker 14399
Dayanandan T.M. v. Authorised Officer, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14800
Debu Mehata v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14400

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861059

- 48 -

Deepa Minosh v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14428

Deepa P.R. v. Kripa P.R., (Easwaran S., J.), 2026 SCC OnLine Ker 14482

Deepu T v. Authorised Olfficer, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14666
Devassya v. State of Kerala, (C. Jayachandran, J.), 2026 SCC OnLine Ker 14547

Devotee v. Travancore Devaswom Board, (Raja Vijayaraghavan V and K.V. Jayakumar, JJ.), 2026
SCC OnLine Ker 14437

Dhanya S.S. v. Director of General Education, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker
14579

Dinoop Divakaran v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14388
Dipin Edavana v. State of Kerala, (A. Badharudeen, J.), 2026 SCC OnLine Ker 14832

Director of Accounts v. K.L. Narayanan, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC
OnLine Ker 14485

Director v. Gujarati Vidyalaya Higher Secondary School, (S. Manu, J.), 2026 SCC OnLine Ker
14441

Divisional Manager v. State of Kerala, (Gopinath P., J.), 2026 SCC OnLine Ker 14775
Divisional Manager v. State of Kerala, (Gopinath P., J.), 2026 SCC OnLine Ker 14776

Dolly K.B. v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14711
Dominic Mathew v. Sub Registrar, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14678

E.A. Rajan v. Kerala SEB, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14641

E.D. Francis v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14367

E.V. Karunakaran v. State of Kerala, (C. Jayachandran, J.), 2026 SCC OnLine Ker 14546

Elbin Raymon v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14416

Faizal M.C. v. Punjab National Bank, (Easwaran S., J.), 2026 SCC OnLine Ker 14516

Farhana Ibrahim v. Ashik Ahammed, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 14538
Farveen Shah v. Firoz Jamal, (P.M. Manoj, J.), 2026 SCC OnLine Ker 14454

Fathima Majida M. v. Union of India, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 14637
Firose v. Saleena, (Easwaran S., J.), 2026 SCC OnLine Ker 14501

Food Corpn. of India v. Prasanthkumar V., (Devan Ramachandran and Basant Balaji, JJ.), 2026
SCC OnLine Ker 14584

Francis Domanic v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14406

Gayathri Gopal v. Chengamanad Grama Panchayath, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine
Ker 14656

Geetha P. v. LIC, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14829
Geo Jose v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14429
George A. v. Director of Panchayat, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14759

George Varghese v. Academy of Medical Sciences Pariyaram, (Bechu Kurian Thomas, J.), 2026
SCC OnLine Ker 14551

Global Pravasi Welfare Coop. Society Ltd. v. Union of India, (M.A. Abdul Hakhim, J.), 2026 SCC
OnLine Ker 14801

Gopalakrishnan A.V. v. President, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14762

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861412

-49 -

Gopalakrishnan O.V. v. Catholic Syrian Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker
14855

Habeeb Rahman M.C. v. Yes Bank Ltd., (Easwaran S., J.), 2026 SCC OnLine Ker 14504
Hari Prasad G v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14694
Harikumar v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14414

Harikumar v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14415

Haris S v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14372

Harish R Warrier v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker
14658

Harold Montho v. State of Kerala, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14632
Haseena K.E. v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14558

Himavarsha Kuries (P) Ltd. v. Akhila Devadas, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14334

Himavarsha Kuries (P) Ltd. v. Mini Shaju, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14346
Himavarsha Kuries (P) Ltd. v. Neeraja, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14834

Himavarsha Kuries (P) Ltd. v. Preetha Mohanan, (Harisankar V. Menon, J.), 2026 SCC OnLine
Ker 14363

Himavarsha Kuries (P) Ltd. v. Rappai T.A., (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14347

Himavarsha Kuries (P) Ltd. v. Ribin Peter, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14362

Himavarsha Kuries (P) Ltd. v. Rosy Devassy, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14348

Himavarsha Kuries (P) Ltd. v. Sharath, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14349
Himavarsha Kuries (P) Ltd. v. Vasu, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14360

Holy Queen College of Allied Medical-sciences & Research v. State of Kerala, (Bechu Kurian
Thomas, J.), 2026 SCC OnLine Ker 14785

Hosdurg Lakshman Navin Kumar Rao v. Municipal Corpn. of Kochi, (P.V. Kunhikrishnan, J.), 2026
SCC OnLine Ker 14530

Hospital Employees Union v. State of Kerala, (Gopinath P., J.), 2026 SCC OnLine Ker 14795
Hotel Rajadhani v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14628
Ibrahim Absal v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14393
Ibrahim v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14752

Immortal Sporting Ventures (P) Ltd. v. Union of India, (Harisankar V. Menon, J.), 2026 SCC OnLine
Ker 14592

Imran Karim v. Pathanamthitta Municipality, (K. Natarajan and Johnson John, JJ.), 2026 SCC
OnLine Ker 14543

Intelligence Officer v. Selvarajan, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14366
Jabir Halam v. State of Kerala, (C. Jayachandran, J.), 2026 SCC OnLine Ker 14576

Jagadamma v. Prakash, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker
14470

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861123

-50 -

Jaleel PK v. Authorized Officer Indusind Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker
14778

Jalesh v. Vibi M. Sagar, (A.K. Jayasankaran Nambiar and Preeta A.K., J].), 2026 SCC OnLine Ker
14462

Jameela v. Kadirur Service Coop. Bank Ltd., (Gopinath P., J.), 2026 SCC OnLine Ker 14635
Jameela v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 14830
James P.O. v. Dhanalaxmi Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14821

Jamia Mannaniya Islamiya Chartable Society v. State of Kerala, (C. Jayachandran, J.), 2026 SCC
OnLine Ker 14631

Jamsheed K. v. RBI, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14783

Jareerbabu P v. Union of India, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14768
Jasir K v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14433

Jasleena K.P. v. State of Kerala, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 14647
Jaya Thomas v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14730

Jayachandran C.S. v. K. Jayan, (Anil K. Narendran and Muralee Krishna S., JJ.), 2026 SCC OnLine
Ker 14531

Jayakumar v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14408

Jayakumar v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14410

Jeo Thomas v. Director of Public Instruction, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14645
Jeya v. Union of India, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14749

Jillul Hoque v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14329

Jincy James v. Sherin Joy, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 14541

Joharabi Peringadan v. Bank of Baroda, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14731
John Shaji A. v. Kerala SEB Ltd., (Johnson John, J.), 2026 SCC OnLine Ker 14550

John Thomas v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14702

Johny Mathew v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14600

Johny Mathew v. Kerala Maritime Board, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14761
Joice Beach Resorts No. 8/822 v. Jolly, 2026 SCC OnLine Ker 14534

Joice Beach Resorts v. Jolly, (Easwaran S., J.), 2026 SCC OnLine Ker 14533

Jose S. v. State of Kerala, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 14612

Jose Thomas C. v. Authorized Officer, (P.M. Manoj, J.), 2026 SCC OnLine Ker 14621

Josemony v. Daniel, (Syam Kumar V.M., J.), 2026 SCC OnLine Ker 14506

Joseph Hube v. Madh S, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14369

Joy Joseph v. State of Kerala, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14786

Juna Kallarakkal v. State of Kerala, (Viju Abraham, J.), 2026 SCC OnLine Ker 14564

Jyothi C. v. State of Kerala, (Viju Abraham, J.), 2026 SCC OnLine Ker 14856

K. Muhammed v. Vazhakkad Grama Panchayath, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker
14557

K. Sasi Asari v. Union of India, (Gopinath P., J.), 2026 SCC OnLine Ker 14671

K.J. Vasudevan Nair Granites v. State of Kerala, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14820

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861477
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861467

-51 -

K.K. Salim v. Corpn. of Cochin, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14805

K.K. Sreekumar v. Rajesh P.K., (Easwaran S., J.), 2026 SCC OnLine Ker 14513

K.M. Abdul Razak v. SBI, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14777

K.P. Ramla v. Perumbavoor Municipality, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14567
K.S. Joseph v. SBI, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14664

K.S. Sivasankaran v. Biju Gopalan, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC
OnLine Ker 14465

K.T. Thomas v. Executive Engineer, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14614
K. V. Cibichan v. State Police Chief, (G. Girish, J.), 2026 SCC OnLine Ker 14663
K.V. Gafoor v. SBI, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14589

Kalpetta Janakshema Maruthi Chits (P) Ltd. v. Mohd. Rinas, (Harisankar V. Menon, J.), 2026 SCC
OnLine Ker 14333

Kalpetta Janakshema Maruthi Chits (P) Ltd. v. Vichithra, (Harisankar V. Menon, J.), 2026 SCC
OnLine Ker 14332

Kalpetta Janakshema Maruthi Chits (P) Ltd. v. Vinodkumar S., (Harisankar V. Menon, J.), 2026
SCC OnLine Ker 14352

Kamala Rafel v. Fathima, (Easwaran S., J.), 2026 SCC OnLine Ker 14535

Karimpuzha Coop. Urban Society Ltd. v. Ayisha, (Easwaran S., J.), 2026 SCC OnLine Ker 14499
Kattanam Service Coop. Bank Ltd. v. CIT, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 14713
Kerala Grameena Bank v. State of Kerala, (Gopinath P., J.), 2026 SCC OnLine Ker 14706

Kerala SEB Ltd. v. Kerala State Electricity Appellate Authority, (Murali Purushothaman, J.), 2026
SCC OnLine Ker 14779

Kerala SEB v. Kunjumon, (Syam Kumar V.M., J.), 2026 SCC OnLine Ker 14872

Kerala State Nirmithi Kendra v. Kerala Lok Ayukta, (Soumen Sen, C.J. and Syam Kumar V.M., J.),
2026 SCC OnLine Ker 14602

Kerala Strate Electricity Board Ltd. v. A. Kunhan, (Devan Ramachandran and Basant Balaji, JJ.),
2026 SCC OnLine Ker 14585

Khademul Hasan Gazi v. HDFC Bank Ltd., (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14810
KMP Food Processing Industries v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14377
KN Abdul Gafoor v. Kasmisons Builders (P) Ltd., (Easwaran S., J.), 2026 SCC OnLine Ker 14517

Kottakkal Coop. Educational Society Ltd. v. State of Kerala, (Gopinath P., J.), 2026 SCC OnLine Ker
14780

Kottayam Aided Secondary School Teachers' Coop. Society Ltd. v. State of Kerala, (Gopinath P., J.),
2026 SCC OnLine Ker 14764

Krishnagopal V' v. Nil, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker
14488

Kunjumon Thankappan Pillai v. CIT, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 14734
KV John v. Authorized Officer, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14670

KVM Trust v. Super Seccocolor Systems, (Easwaran S., J.), 2026 SCC OnLine Ker 14498
Lal Chandrakanth S.N. v. State of Kerala, (Gopinath P., J.), 2026 SCC OnLine Ker 14788
Lalan K.K. v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14680

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861330

-52 -

Lamee v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14327

Leena K.K. v. CBSE, (Bechu Kurian Thomas, J.), 2026 SCC OnLine Ker 14657

Leyog Joseph v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14381

Liju v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14320

Lilly Varghese v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14565

Linda Achamma Abraham v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC
OnLine Ker 14742

Lionel Jewellery (P) Ltd. v. State of Kerala, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14822
M Venugopalan Nair v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14714

M.M. Basheer v. T.K. Muneera, (Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine
Ker 14835

M.R. Mary v. Aluva Municipality, (Soumen Sen, J.), 2026 SCC OnLine Ker 14554
Maben Nidhi Ltd. v. Federal Bank, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14630

Madathumkulangara Gireesh v. Union of India, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14622

Madayi Thiruvarkattukavu Devaswom v. Madayi Grama Panchayath, (Easwaran S., J.), 2026 SCC
OnLine Ker 14508

Madhu v. Ajith Lal, (Syam Kumar V.M., J.), 2026 SCC OnLine Ker 14484

Mahesh Chimmanlal v. Ramesh Chandak, (Syam Kumar V.M., J.), 2026 SCC OnLine Ker 14505
Maji James v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14756

Malabar Ispat Ltd. v. Commr., (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 14617
Manager v. Pratheesh E.S., (S. Manu, J.), 2026 SCC OnLine Ker 14838

Manager v. State of Kerala, (Bechu Kurian Thomas, J.), 2026 SCC OnLine Ker 14672
Manappuram Finance Ltd. v. Dhaneesh Krishnan, (S. Manu, J.), 2026 SCC OnLine Ker 14319
Manappuram Finance Ltd. v. Velayudhan, (S. Manu, J.), 2026 SCC OnLine Ker 14318
Manikandan v. Balan, (Easwaran S., J.), 2026 SCC OnLine Ker 14500

Manikandan v. Sathyaprabha, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine
Ker 14471

Manoj Jose v. George Joseph, (Easwaran S., J.), 2026 SCC OnLine Ker 14520

Manoj M v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14378

Maria v. John, (Sathish Ninan and P. Krishna Kumar, JJ.), 2026 SCC OnLine Ker 14475
Marina Salim Paul v. State of Kerala, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14668
Mariyamma Thankachan v. Thekkath Nasar, (P.M. Manoj, J.), 2026 SCC OnLine Ker 14444

Marshal Mohd. v. Sajina. A, (Sathish Ninan and P. Krishna Kumar, JJ.), 2026 SCC OnLine Ker
14464

Maryamma Augustine v. Tahsildar, (C. Jayachandran, J.), 2026 SCC OnLine Ker 14757
Mathew Simon v. State of Kerala, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14607
Mathews Wilson v. Anu Mol, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14871

MCL Workers Union v. State of Kerala, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14811

Midland Contracting (P) Ltd. v. Kerala Water Authority, (Ziyad Rahman A.A., J.), 2026 SCC OnLine
Ker 14662

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861312

-53 -

Mini Sudersanan v. State of Kerala, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14804
Mini v. Prakash, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker 14459

Miracle Rubber (P) Ltd. v. Perinthalmanna Municipality Perinthalmanna, (P.V. Kunhikrishnan, J.),
2026 SCC OnLine Ker 14613

Moble Joseph v. State of Kerala, (Viju Abraham, J.), 2026 SCC OnLine Ker 14552
Mohd. Adhil TM. v. Manager, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14773
Mohd. Asharaf'v. Collector, (Bechu Kurian Thomas, J.), 2026 SCC OnLine Ker 14571
Mohd. Ashfake v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14322

Mohd. Faizad v. Fathima Jasna, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine
Ker 14467

Mohd. Faizal v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14407
Mohd. Hassan v. Collector, (C. Jayachandran, J.), 2026 SCC OnLine Ker 14577
Mohd. Jasim P.S. v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14328

Mohd. Jinas Salam Layinakkillath v. Branch Manager Canara Bank, (M.A. Abdul Hakhim, J.), 2026
SCC OnLine Ker 14847

Mohd. Jishad K v. ICICI Bank Ltd., (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14629

Mohd. Kutty v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14425

Mohd. Labeeb V.T. v. Kerala Gramin Bank, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14634
Mohd. Lasin Tv. HDFC Bank, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14808

Mohd. Rafeek v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14679

Mohd. Sabig P.K. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14419

Mohd. Shameer v. Federal Bank Ltd., (Bechu Kurian Thomas, J.), 2026 SCC OnLine Ker 14763
Mohd. Shamlan A.K. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14389

Mohd. Sulthan S. v. South Indian Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14828
Monish Srikumar v. Geologist, (C. Jayachandran, J.), 2026 SCC OnLine Ker 14718

Moopan Motors (P) Ltd. v. Authorised Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker
14562

Moytheen V v. Karuvathuruthy Service Coop. Bank Ltd., (Gopinath P., J.), 2026 SCC OnLine Ker
14639

Muhammed v. Karur Vysya Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14750
Munna Mujeeb v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14405

Muthoot Mcred Ltd. v. State of Kerala, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14643
N. Prakash v. Joseph Jenson, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 14701

N. Prakash v. Maradu Municipality, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14705
N. Sankaran Nair v. M. Raveendran Nair, (Easwaran S., J.), 2026 SCC OnLine Ker 14522

N. Shyam v. Punjab National Bank, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC
OnLine Ker 14582

N. Sumanthran v. Project Officer, (Gopinath P., J.), 2026 SCC OnLine Ker 14598

Naduvanchery Mohd. Kutty v. Intelligence Officer, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker
14548

Nafeesa v. Ponani Coop. Urban Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14608

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860973

-54 -

Nainan v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14559
Najeeb Aliv. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14747
Naman Ajay v. Union of India, (Bechu Kurian Thomas, J.), 2026 SCC OnLine Ker 14572

Nandakishan Ayyar Malayil v. Cholamandalam Investment & Finance Co. Ltd., (P.V. Balakrishnan,
J.), 2026 SCC OnLine Ker 14677

Narayana Constructions (P) Ltd. v. South Indian Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC
OnLine Ker 14650

Narayanan KK v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14413
Narayanan v. State of Kerala, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14644
Naseema v. Sale Officer, (Gopinath P., J.), 2026 SCC OnLine Ker 14620

Natheer M v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14732

National Farmers Protection Committee v. Kerala State Civil Supplies Corpn., (Bechu Kurian
Thomas, J.), 2026 SCC OnLine Ker 14771

Naushad Rauther C.A. v. State of Kerala, (Gopinath P., J.), 2026 SCC OnLine Ker 14603
Nazar v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14420

Nediyedath Moolasthana Bhagavathi Kshethram Trust v. Premachandran, (Easwaran S., J.), 2026
SCC OnLine Ker 14497

Needs Finvest Ltd. v. Thomas MV, (A. Badharudeen, J.), 2026 SCC OnLine Ker 14364
Nidheesh Kumar v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 14436

Nidhin. Sv. Union Bank of India, (Viju Abraham, J.), 2026 SCC OnLine Ker 14560

Nilayat Inn v. State of Kerala, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 14725
Nishant M v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14412

Noorjihan Gulaiman v. Union of India, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14636
NV Surendran v. Registrar of Coop. Societies, (Gopinath P., J.), 2026 SCC OnLine Ker 14651

P Mohd. Haneefa v. Vallapuzha Grama Panchayat, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine
Ker 14789

P.C. Sunny v. United Trading Co., (Syam Kumar V.M., J.), 2026 SCC OnLine Ker 14481

P.J. Francis v. Union of India, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 14591

P.P. Abdulla v. Kochi Municipal Corpn., (Johnson John, J.), 2026 SCC OnLine Ker 14793

P.V. Raviv. Radha, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker 14458
Paily K.P. v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14596

Parakkulam Kandunni Subramanyan v. National Faceless Assessment Centre, (Ziyad Rahman A.A.,
J.), 2026 SCC OnLine Ker 14580

Parambath Sunaij v. Union of India, (C.S. Dias, J.), 2023 SCC OnLine Ker 11694

Pattaniyil Sands & Stone Products v. Mukkom Municipality, (P.M. Manoj, J.), 2026 SCC OnLine Ker
14782

Paul Julius Ceasar v. Mulavukad Grama Panchayath, (Murali Purushothaman, J.), 2026 SCC OnLine
Ker 14673

Payankoottathil Kunhiraman v. Tharippemmal Kumaran, (Easwaran S., J.), 2026 SCC OnLine Ker
14532

PG Subramanian v. South Indian Bank, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14770

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861419

-55 -

Phemy Mathew v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14716
Philip George v. State of Kerala, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14605
Phoenix Traders v. SBI, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14798

Poonthura Shree Shasta Temple v. State of Kerala, (Bechu Kurian Thomas, J.), 2026 SCC OnLine
Ker 14758

Pradeep G. Kumar v. Manager, (P.M. Manoj, J.), 2026 SCC OnLine Ker 14447

Pradeep M. v. RTA, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 14712

Prakasan V.P. v. Kerala State Coop. Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14827
Prakasan v. Achuthan, (Syam Kumar V.M., J.), 2026 SCC OnLine Ker 14496

Prakash U. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14431

Prakash U. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14432

Prameela Kumary v. Authorised Officer/Area Manager, (P.V. Balakrishnan, J.), 2026 SCC OnLine
Ker 14610

Prasanna Earnest v. State of Kerala, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14844
Prasanna Prathapan v. Corpn. of Cochin, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 14649
Praveen Kumar v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14402

Prayag v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14371

Premachandran M v. Indian Overseas Bank, (Viju Abraham, J.), 2026 SCC OnLine Ker 14574
President v. State of Kerala, (S. Manu, J.), 2026 SCC OnLine Ker 14440

Pynadathu Finance Corpn. v. Assessment Unit, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker
14741

Quilon Hotels & Resorts (P) Ltd. v. Union of India, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker
14686

R. Rejith v. Palakkad Municipality, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14755
Rahul v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 14833

Raj Retreat v. State of Kerala, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 14723

Rajan v. Rajamma, (Syam Kumar V.M., J.), 2026 SCC OnLine Ker 14483

Rajeev S v. Collector, (Viju Abraham, J.), 2026 SCC OnLine Ker 14573

Rajesh M v. South Indian Bank, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14790

Rajesh P v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14709

Rajesh Rajan v. Education Department, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14696
Ramesh v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14331

Ramshad C.H. v. Divisional Magistrate, (C.S. Dias, J.), 2026 SCC OnLine Ker 14392

Ranees v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14391

Rasheed P.P. v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14688

Rasheed S. v. Regional Passport Office, (Murali Purushothaman, J.), 2026 SCC OnLine Ker 14766

Rasheeda Velluvakandy Puthiya Purayil v. Nuseeba Velluvakandy Puthiya Purayil, (Easwaran S., J.),
2026 SCC OnLine Ker 14509

Ratheesh v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14422

Ravi C.D. v. Divya V.G., (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker
14472

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861081
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861125

-56 -

RBG Enterprises (P) Ltd. v. Raj Kumar Gupta, (T.R. Ravi, J.), 2026 SCC OnLine Ker 14515
RBG Enterprises (P) Ltd. v. Ritu Gupta, (Easwaran S., J.), 2026 SCC OnLine Ker 14519
Reena Steaphen v. Canara Bank, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14824

Reghu A.N. v. State of Kerala, (Anil K. Narendran and Muralee Krishna S., JJ.), 2026 SCC OnLine
Ker 14526

Rekha v. Rajamma, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker 14476
Rekhalakshmi G. v. Kerala SRTC, (Viju Abraham, J.), 2026 SCC OnLine Ker 14823

Rema Reghunath v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker
14561

Rema v. Vinod Kumar, (Sathish Ninan and P. Krishna Kumar, JJ.), 2026 SCC OnLine Ker 14463

Reney Varghese v. Kamala, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker
14839

Renjumol Rajan v. Anilkumar, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 14539
Reshma T.R. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14379

Reshmi Amruth v. ICICI Bank, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14626

Rijo Jose v. Meenu Joseph, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14841

Rinto N.R. v. Dhanalakshmi Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14669
Riswana v. Union of India, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14819

Riyas v. Cholamandolam Investment & Finance Co. Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine
Ker 14606

Roopisha A.K. v. Rahul T.K., (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 14537
Roshan v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14787

Roy Davis v. District Level Authorization Committee, (Harisankar V. Menon, J.), 2026 SCC OnLine
Ker 14735

S Rahim v. State of Kerala, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14799
Sachin Saji v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14411

Safeline Electrical Engineers v. Irrigation Department, (Easwaran S., J.), 2026 SCC OnLine Ker
14521

Saifudeen v. Prakasan, (Syam Kumar V.M., J.), 2026 SCC OnLine Ker 14503
Saifuneesa C v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14409
Sainudeen Kazim Ravuthar v. Koyakutty Shefeeq, (Easwaran S., J.), 2026 SCC OnLine Ker 14512

Saira Easther Kurian Babu v. Anoop Thomas Jacob, (J. Nisha Banu and Shoba Annamma Eapen,
JJ.), 2026 SCC OnLine Ker 14468

Saja Hanoon v. Union of India, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14772

Saji Koshy George v. Intelligence Officer, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 14578
Saju Devarajan v. State of Kerala, (Bechu Kurian Thomas, J.), 2026 SCC OnLine Ker 14703
Sakira P v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14719

Salahudeen v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14404

Salma v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14708
Saly Varghese v. State of Kerala, (Gopinath P., J.), 2026 SCC OnLine Ker 14611

Samad v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14691

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861341

-57 -

Sandhya T. v. Shaji E., (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker
14837

Santhakumari v. Oriental Insurance Co. Ltd., 2026 SCC OnLine Ker 14457

Santhi v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14427

Saramma Philip v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14654

Satheesh Babu v. Babu, (Ziyad Rahman A.A., J.), 2026 SCC OnLine Ker 14616

Satheesh Menon v. Kerala State Coop. Bank, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14590
Sayi Sankar v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14390

Seena K.P. v. State of Kerala, (Viju Abraham, J.), 2026 SCC OnLine Ker 14733

Seena N v. HDFC Bank, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14597

Seenath v. State of Kerala, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine Ker
14442

Seenath v. State of Kerala, 2026 SCC OnLine Ker 14445

Seleena v. Yes Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14745
SGS Agro Farms Ltd. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14383
Shafeeq M.S. v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14382

Shahin S. v. Union of India, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC OnLine Ker
14583

Shaid Alam Biswas v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14324
Shajahan v. State of Kerala, (Easwaran S., J.), 2026 SCC OnLine Ker 14479

Shaji K.J. v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14623

Shaji K.J. v. State of Kerala, 2026 SCC OnLine Ker 14624

Shaji v. Authorized Officer Kerala State Coop. Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine
Ker 14815

Shaji v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14695
Shajil V.V. v. South Indian Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14796

Shameer Babu v. Rahila, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker
14460

Shameera Rafeek v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14689
Shamsheer P v. Divisional Magistrate, (C.S. Dias, J.), 2026 SCC OnLine Ker 14395

Shanavas K.P. v. Kerala State Coop. Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14697
Sharafudeen v. Amanulla, (Easwaran S., J.), 2026 SCC OnLine Ker 14510

Sharath Kumar Sv. Mathew, (C.S. Dias, J.), 2026 SCC OnLine Ker 14375

Sheeba AR v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14648

Sherin K. Suresh v. State of Kerala, (G. Girish, J.), 2026 SCC OnLine Ker 14525

Shermila Jacob v. Abhilash P.V., (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC
OnLine Ker 14474

Shibu Sethunathan v. Indian Oil Corpn. Ltd., (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14615

Shibu Thomas v. SBI, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14812
Shuhaib v. Kerala State Coop. Bank, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14784

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861431

-58 -

Sibin v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14397

Sibin v. Sterin Jacob, (P.M. Manoj, J.), 2026 SCC OnLine Ker 14452

Sibin v. Sterin Jacob, 2026 SCC OnLine Ker 14451

Sidique v. Muhammed, (Syam Kumar V.M., J.), 2026 SCC OnLine Ker 14514

Sigish Mathew v. Axis Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14655
Sindhu Kurien v. State of Kerala, (Viju Abraham, J.), 2026 SCC OnLine Ker 14563
Siva Vijesh v. ICICI Bank, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14806

SNDP Higher Secondary School v. State of Kerala, (Bechu Kurian Thomas, J.), 2026 SCC OnLine
Ker 14640

Sohan P v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14726
Sonia Beegam v. Collector, (Bechu Kurian Thomas, J.), 2026 SCC OnLine Ker 14646
Soujath P.K. v. Malappuram Municipality, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14848

Soumya Mary Zacharias v. Aneesh Michael, (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker
14840

Sreedevi v. Ajitha Kumari R, (Anil K. Narendran and Muralee Krishna S., JJ.), 2026 SCC OnLine
Ker 14587

Sreedharan V.N. v. Housing Development Finance Corpn. Ltd., (P.V. Balakrishnan, J.), 2026 SCC
OnLine Ker 14722

Sreeja M v. Manarcadu Grama Panchayath, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14717
Sreeja Sunilkumar v. Union of India, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14751
Sreekumar v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14423

Sreeraj v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14323

Srinidhi Combines v. Federal Brands Ltd., (J. Nisha Banu, J.), 2026 SCC OnLine Ker 14594

State of Kerala v. Beena S., (Anil K. Narendran and Muralee Krishna S., JJ.), 2026 SCC OnLine Ker
14527

State of Kerala v. J.J. Timbers, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14625
State of Kerala v. Jalajamony N.V., (S. Manu, J.), 2026 SCC OnLine Ker 14439
Subhash Krishnan v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14370
Subramoniyan v. Lekshmi Ammal, (T.R. Ravi, J.), 2026 SCC OnLine Ker 14518

Suchit Punnose v. Securities & Exchange Board of India, (A.K. Jayasankaran Nambiar and Preeta
AK., JJ.), 2026 SCC OnLine Ker 14842

Sudarsan Chits (India) Ltd. v. Pandarinath, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker
14341

Sudheer A. v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14845
Suhara Alungal v. Tahsildar, (C. Jayachandran, J.), 2026 SCC OnLine Ker 14744

Suharabeevi Kunhali v. Manager HDFC Bank Ltd., (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker
14627

Sujatha N.S. v. Prem Chandran Pillai B., (Mohammed Nias C.P., J.), 2026 SCC OnLine Ker 14542
Sujith P.J. v. Milna Thomas, (J. Nisha Banu and K.V. Jayakumar, JJ.), 2026 SCC OnLine Ker 14492
Sujith V.K. v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14326

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860986

-59 -

Sukumara Pillai S v. Inspection & Vigilance Department, (M.A. Abdul Hakhim, J.), 2026 SCC
OnLine Ker 14807

Sukumaran v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14739

Suma R. Nair v. N. Rajagopal, (Sathish Ninan and P. Krishna Kumar, JJ.), 2026 SCC OnLine Ker
14469

Sumathi Sadasivan v. Smitha Sajeev, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14699

Sunil Joseph v. Ancy Mathew, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine
Ker 14461

Sunil M. v. Kerala State Coop. Bank Ltd., (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14791
Sunny v. United Trading Co., 2022 SCC OnLine Ker 11323

Suo Motu v. State of Kerala, (Raja Vijayaraghavan V and K.V. Jayakumar, JJ.), 2026 SCC OnLine
Ker 14536

Surendran Nair v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14434

Surendran v. P. Usha, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker
14466

Suresh Babu C.T. v. Union of India, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14604
Surumi. S v. Shihas. M, (G. Girish, J.), 2026 SCC OnLine Ker 14524
Suryan. E.K. v. Registrar, (P.V. Balakrishnan, J.), 2026 SCC OnLine Ker 14802

Susamma Abraham v. Regional Transport Officer, (Murali Purushothaman, J.), 2026 SCC OnLine
Ker 14685

Sushama v. Sreekumar, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker
14473

Suvi Krishna v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14738

Swami Sukruthananda Member v. Narayana Dharma Sangham Trust, (Syam Kumar V.M., J.), 2026
SCC OnLine Ker 14523

T.C. Thomas v. Chief Controller of Explosives, (Bechu Kurian Thomas, J.), 2026 SCC OnLine Ker
14556

T.C. Vavachan v. State of Kerala, (Easwaran S., J.), 2026 SCC OnLine Ker 14478
T.K. David v. Joint Registrar of Coop. Societies, (Viju Abraham, J.), 2026 SCC OnLine Ker 14593
T.K. Porinchu v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14321

Thomas Joseph v. Sreejith Lal S.K., (Soumen Sen, C.J. and Syam Kumar V.M., J.), 2026 SCC
OnLine Ker 14495

Tinto Thomas v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14373
TR Gopi v. Sumathi, (J. Nisha Banu and Shoba Annamma Eapen, 1J.), 2026 SCC OnLine Ker 14491
Ujjwal K.P. v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14330

Ummer Rafeeq N.P. v. Commr. Center Tax & Central Excise, (Ziyad Rahman A.A., J.), 2026 SCC
OnLine Ker 14618

Union of India v. Jaiveer Sreevastava, (Devan Ramachandran and Basant Balaji, JJ.), 2026 SCC
OnLine Ker 14873

Ushakumari K.K. v. State of Kerala, (Harisankar V. Menon, J.), 2026 SCC OnLine Ker 14674
Usman Haji v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14675

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003860990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865609
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861325

-60 -

V.G. Muraleedharan v. P. Meena, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC
OnLine Ker 14477

V.J. Mathew v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14727
Vahida v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14659

Valsamma Mathew v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker
14818

Vanisree v. State of Kerala, (Gopinath P., J.), 2026 SCC OnLine Ker 14545

Veegaland Developers Ltd. v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker
14660

Velimali Rubber Co. Ltd. v. CIT, (S.V. Bhatti and Basant Balaji, JJ.), 2022 SCC OnLine Ker 11324

Verde Infrastructure & Realtors (P) Ltd. v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC
OnLine Ker 14661

Vijayan A.R. v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14430
Vijayasree L v. Punjab National Bank, (M.A. Abdul Hakhim, J.), 2026 SCC OnLine Ker 14809
Vijeesh Vincent v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14380

Viji John v. Vijay Abraham John, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC
OnLine Ker 14489

Vincent v. Gracy Vincent, (J. Nisha Banu and Shoba Annamma Eapen, JJ.), 2026 SCC OnLine Ker
14490

Vineesh N.K. v. State of Kerala, (Viju Abraham, J.), 2026 SCC OnLine Ker 14568

Vinod v. Collector, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14710

Vishnu v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14421

X67 v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14374

X68 v. State of Kerala, (Jobin Sebastian, J.), 2026 SCC OnLine Ker 14385

Xavier Antony v. State of Kerala, (Kauser Edappagath, J.), 2026 SCC OnLine Ker 14365

Yoosuf'v. State of Kerala, (C.S. Dias, J.), 2026 SCC OnLine Ker 14394

Zakkeer Hussain v. State of Kerala, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14736
Zylaja KC v. Revenue Divisional Officer, (P.V. Kunhikrishnan, J.), 2026 SCC OnLine Ker 14748

Madras High Court [153]

A. Paramasivam v. District Revenue Officer, (Abdul Quddhose, J.), 2026 SCC OnLine Mad 7829

A. Pushpa v. State of Tamilnadu, (S.M. Subramaniam and N. Senthilkumar, JJ.), 2026 SCC OnLine
Mad 7778

A. Rajkumar v. State, (S. Srimathy, J.), 2026 SCC OnLine Mad 7846
A. Ramaiah v. Principal Secretary, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 7803

A.A. Jaffer Ali v. Home Secretary, (G.R. Swaminathan and R. Kalaimathi, JJ.), 2026 SCC OnLine
Mad 7786

Aircel Cellular Ltd. v. Union of India, (Dr Anita Sumanth, J.), 2023 SCC OnLine Mad 9674
Ameerudeen v. Habeebur Rahman, (D. Bharatha Chakravarthy, J.), 2026 SCC OnLine Mad 7797
Antro Jeba Jose Monica v. Jino Oyson, (S. Sounthar, J.), 2026 SCC OnLine Mad 7756
Armstrong Power (P) Ltd. v. T.N. ERC, (P.T. Asha, J.), 2026 SCC OnLine Mad 7852

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863167

-61 -

Asaraf Ali v. Superintendent of Engineer, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7784
B. Dhivya v. A. Ganesan, (K. Murali Shankar, J.), 2026 SCC OnLine Mad 7776

Badra estates & Industries Ltd. v. Gajendran, (S. Sounthar, J.), 2026 SCC OnLine Mad 7758
Bohemain Destinations (P) Ltd. v. CIT, (Dr Anita Sumanth, J.), 2023 SCC OnLine Mad 9681
C. Murugesan v. Collector, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7802

C. Packialakshmi v. Principal Secretary to Government, (M. Dhandapani, J.), 2026 SCC OnLine Mad
7866

Chairman v. Appellate Authority Under the Tamilnadu Shops & Establishments Act, 1947, (S.M.
Subramaniam and N. Senthilkumar, JJ.), 2026 SCC OnLine Mad 7838

Chandravathi v. Sub Collector, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7805

Chief Educational Officer v. M. Beaula, (C.V. Karthikeyan and R. Sakthivel, JJ.), 2026 SCC OnLine
Mad 7839

CIT v. Standard Press (India) (P) Ltd., (S. Vaidyanathan and Mohammed Shaffiq, JJ.), 2023 SCC
OnLine Mad 9677

CIT v. Superintending Engineer, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7783
CSK Developers v. Divisional Engineer, (P.T. Asha, J.), 2026 SCC OnLine Mad 7825
CSK Developers v. Superintending Engineer, (P.T. Asha, J.), 2026 SCC OnLine Mad 7824

D. Arun Kumar v. Director, School Education, (D. Bharatha Chakravarthy, J.), 2026 SCC OnLine
Mad 7856

D. Suresh v. G. Malarmannan, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 7762
Deviv. State of T.N., (S. Srimathy, J.), 2026 SCC OnLine Mad 7818

Divisional Manager v. T. Allirani, (A.D. Jagadish Chandira and R. Poornima, JJ.), 2026 SCC
OnLine Mad 7763

Eskay Design v. Union of India, (G. Jayachandran and N. Mala, JJ.), 2026 SCC OnLine Mad 7779
G. Boopalan v. R. Sithivinayagam, (P.B. Balaji, J.), 2026 SCC OnLine Mad 7770

G. Gengammal v. State of T.N., (D. Bharatha Chakravarthy, J.), 2026 SCC OnLine Mad 7795

G. Rajendran v. Joint Commyr., (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 7808

G. Santhoshkumar v. Secretary, (Manindra Mohan Shrivastava, C.J. and G. Arul Murugan, J.), 2026
SCC OnLine Mad 7832

G. Sarpunisha v. Personal Assistant, (M. Dhandapani, J.), 2026 SCC OnLine Mad 7796

G. Shanmugakani v. Transport Commyr., (M. Dhandapani, J.), 2026 SCC OnLine Mad 7835

G.K. Shetty Builders (P) Ltd. v. Commr., (Dr Anita Sumanth, J.), 2022 SCC OnLine Mad 10372
Gandhi v. Superintending Engineer, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7880

Ganesh Bricks Industry v. CIT, (S. Srimathy, J.), 2026 SCC OnLine Mad 7814

Ganeshamoorthy v. Indian Overseas Bank, (S. Srimathy, J.), 2026 SCC OnLine Mad 7815
Gomathi v. Aadhimoolam, (P.B. Balaji, J.), 2026 SCC OnLine Mad 7777

Gopalakrishnan v. State of T.N., (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7765

Green Day Relax Healthcare & Spa v. State of T.N., (S. Srimathy, J.), 2026 SCC OnLine Mad 7812

Harvey Heart Hospitals Ltd. v. CIT, (R. Mahadevan and Mohammed Shaffiq, JJ.), 2022 SCC
OnLine Mad 10371

Hildon v. District Revenue Officer, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7882

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863103
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865621
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863192

-62 -

Indroyal Furniture Co. (P) Ltd. v. Commr. (Inspection)(ST)(IU), (Krishnan Ramasamy, J.), 2026 SCC
OnLine Mad 7807

Indroyal Furniture Co. (P) Ltd. v. Commr. (Inspection)(ST)(IU), (Krishnan Ramasamy, J.), 2026 SCC
OnLine Mad 7810

J. Vincent v. T.N. STC (Coimbatore) Ltd., (M. Dhandapani, J.), 2026 SCC OnLine Mad 7787

Jeeva Rekha v. Savithri Ammal, (P. Dhanabal, J.), 2026 SCC OnLine Mad 7773

Jesmine Farshana v. Collector, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7800

K. Kalaichandran v. Secretary to the Government, (M. Dhandapani, J.), 2026 SCC OnLine Mad 7794

K. Marannan v. R. Ramasamy, (N. Sathish Kumar and M. Jothiraman, JJ.), 2026 SCC OnLine Mad
7754

K. Samidorai v. Managing Director, (M. Dhandapani, J.), 2026 SCC OnLine Mad 7790
K. Vanaja v. Radha, (A.D. Maria Clete, J.), 2026 SCC OnLine Mad 7753

K.M. Ramesh v. Union of India, (Sanjay V. Gangapurwala, C.J. and D. Bharatha Chakravarthy, J.),
2024 SCC OnLine Mad 13988

K.S. Ramachandra Babu v. K.S. Rajesh, (N. Sathish Kumar and M. Jothiraman, JJ.), 2026 SCC
OnLine Mad 7755

K.S.A. Mynuddin v. Secretary, Government Energy Department, (M. Dhandapani, J.), 2026 SCC
OnLine Mad 7837

Kailash Kumar v. Director of Town Panchayat, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7879

Kannan & Co. Contractor v. Principal Secretary to Government, (R. Vijayakumar, J.), 2026 SCC
OnLine Mad 7785

Krishnamoorthy v. State of T.N., (S. Srimathy, J.), 2026 SCC OnLine Mad 7819
Kumaragiri spinnerss (P) Ltd. v. T.N. ERC, (P.T. Asha, J.), 2026 SCC OnLine Mad 7853
L. Naveen v. Sub Registrar, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 7811
Lakshmiv. P.S. Najeeba, (S. Sounthar, J.), 2026 SCC OnLine Mad 7757

M. Kamaraj v. Additional Chief Secretary to Government Public Works Department, (Manindra
Mohan Shrivastava, C.J. and G. Arul Murugan, J.), 2026 SCC OnLine Mad 7828

M. Krishnan v. Collector, (Mohammed Shaffiq, J.), 2026 SCC OnLine Mad 7870

M. Murugesan v. State of T.N., (S. Srimathy, J.), 2026 SCC OnLine Mad 7845

M. Ramesh Kumar v. State of T.N., (M. Dhandapani, J.), 2026 SCC OnLine Mad 7836

M. Saminathan v. Revenue Divisional Officer, (Abdul Quddhose, J.), 2026 SCC OnLine Mad 7833
M. Shanthi v. State of T.N., (Anita Sumanth and Sunder Mohan, JJ.), 2026 SCC OnLine Mad 7771
M. Sundaram v. Sub Registrar, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 7804

M. Thamizharasan v. Union of India, (C.V. Karthikeyan and K. Kumaresh Babu, JJ.), 2026 SCC
OnLine Mad 7875

M. Vincy v. State, (S. Srimathy, J.), 2026 SCC OnLine Mad 7847

M. Viswanathan v. Managing Director Tamil Nadu STC (Coimbatore) Ltd., (M. Dhandapani, J.),
2026 SCC OnLine Mad 7862

M.A. Nagoor Meeran v. K.M. Abdul Wahab, (R. Subramanian and R. Sakthivel, JJ.), 2024 SCC
OnLine Mad 13985

Majestic Printers v. Income Tax Authority, (P.T. Asha, J.), 2023 SCC OnLine Mad 9679
Malaikolundhan v. State, (S. Srimathy, J.), 2026 SCC OnLine Mad 7848

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863164

-63 -

Manager v. Lakshmi, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 7760
Manas v. CIT, (Dr Anita Sumanth, J.), 2023 SCC OnLine Mad 9678

Mani v. Chandran, (P.B. Balaji, J.), 2024 SCC OnLine Mad 13986
Mariammal v. Collector, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7883

Minor S. Saran v. S. Thirumoorthy, (R. Subramanian and R. Sakthivel, JJ.), 2024 SCC OnLine Mad
13987

Mohana Krishnan v. Poovizhi, (Shamim Ahmed, J.), 2026 SCC OnLine Mad 7764

Mohd. Farook v. Executive Engineer, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7801
Muthukumar v. State of T.N., (S. Srimathy, J.), 2026 SCC OnLine Mad 7816

N. Senthil v. Collector, (K. Surender, J.), 2026 SCC OnLine Mad 7799

N. Venkatesan v. Banking Ombudsman, (Mohammed Shaffiq, J.), 2026 SCC OnLine Mad 7849

Nahar Industrial Enterprises Ltd. v. Micro & Small Enterprises, (N. Anand Venkatesh, J.), 2023
SCC OnLine Mad 9672

P. Govindharaj v. State, (A.D. Jagadish Chandira, J.), 2026 SCC OnLine Mad 7843
P. Krishnaveni v. State of T.N., (M. Dhandapani, J.), 2026 SCC OnLine Mad 7860

P. Mani v. Superintendent Palayamkottai Central Prison, (G.K. Ilanthiraiyan and R. Poornima, JJ.),
2026 SCC OnLine Mad 7822

P. Manimaran v. Joint Registrar, (R. Subramanian and N. Sathish Kumar, JJ.), 2022 SCC OnLine
Mad 10370

P. Moorthi v. District Revenue Olfficer, (S. Srimathy, J.), 2026 SCC OnLine Mad 7841

P. Siva v. State, (S. Srimathy, J.), 2026 SCC OnLine Mad 7817

Pappathi v. Perumal, (Abdul Quddhose, J.), 2026 SCC OnLine Mad 7767

Parakathnisha v. Superintending Engineer, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7881

Pattali Makkal Katchi v. Election Commission of India, (Manindra Mohan Shrivastava, C.J. and G.
Arul Murugan, J.), 2026 SCC OnLine Mad 7830

Pattali Makkal Katchi v. Election Commission of India, (Manindra Mohan Shrivastava, C.J. and G.
Arul Murugan, J.), 2026 SCC OnLine Mad 7834

Peri Software Solutions (P) Ltd. v. Union of India, (Krishnan Ramasamy, J.), 2023 SCC OnLine
Mad 9682

Phoenix & Co. v. State, (P.T. Asha, J.), 2026 SCC OnLine Mad 7826

Puducherry Arivusar Vanniar Voozhiyargal Sangam v. Managing Director, (M. Dhandapani, J.),
2026 SCC OnLine Mad 7867

R. Kannan v. T.N. STC (Coimbatore) Ltd., (M. Dhandapani, J.), 2026 SCC OnLine Mad 7788

R. Mahamuni v. State of T.N., (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 7809

R. Palanivel v. State of T.N., (S. Srimathy, J.), 2026 SCC OnLine Mad 7844

R. Ramesh v. Thasilthar, (Abdul Quddhose, J.), 2026 SCC OnLine Mad 7831

R. Ramola v. Principal Secretary to Government, (M. Dhandapani, J.), 2026 SCC OnLine Mad 7864

R. Soundharya v. Joint Registrar of Coop. Societies, (R. Vijayakumar, J.), 2026 SCC OnLine Mad
7782

R.V. Asokan v. Metropolitan Transport Corpn. Ltd., (M. Dhandapani, J.), 2026 SCC OnLine Mad
7789

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863108

- 64 -

Rajammal v. T. Elangovan, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 7759

Ramji v. Director General of Prison, (G.K. llanthiraiyan and R. Poornima, JJ.), 2026 SCC OnLine
Mad 7820

Ravi v. State of T.N., (S. Srimathy, J.), 2026 SCC OnLine Mad 7813

Renatus Procon (P) Ltd. v. Authority for Clarification & Advance Ruling, (Dr Anita Sumanth, J.),
2022 SCC OnLine Mad 10373

S. Arockiyaraja v. State of T.N., (D. Bharatha Chakravarthy, J.), 2026 SCC OnLine Mad 7780
S. Garpagalakshmi v. State of T.N., (Mohammed Shaffiq, J.), 2026 SCC OnLine Mad 7827

S. Peter v. K. Duraisamy, (Abdul Quddhose, J.), 2026 SCC OnLine Mad 7766

S. Rajkumar v. Sub Collector, (Krishnan Ramasamy, J.), 2026 SCC OnLine Mad 7806

S. Shanthi v. Managing Director, Tamil Nadu STC (Coimbatore) Ltd., (M. Dhandapani, J.), 2026 SCC
OnLine Mad 7861

S.G. Suryah v. State, (A.D. Jagadish Chandira, J.), 2026 SCC OnLine Mad 7840
S.S. Tabitha v. A. Manikandan, (A.D. Maria Clete, J.), 2026 SCC OnLine Mad 7772

Sadauavel Kailasam (Dr) v. Enforcement Directorate, (S.M. Subramaniam, J.), 2023 SCC OnLine
Mad 9680

Sakthi Guru v. State, (A.D. Jagadish Chandira, J.), 2026 SCC OnLine Mad 7842
Sandhiya Sellappan v. Loganathan, (P.B. Balaji, J.), 2026 SCC OnLine Mad 7775

Saraswathi v. Bank of India, (Sushrut Arvind Dharmadhikari, C.J. and G. Arul Murugan, J.), 2026
SCC OnLine Mad 7869

Senthilkumar v. Commr., Hindu Religious & Charitable Endowment Committee, (D. Bharatha
Chakravarthy, J.), 2026 SCC OnLine Mad 7850

Shailendra Jindal v. Registrar of Companies, (Sunder Mohan, J.), 2023 SCC OnLine Mad 9676

Shanthi v. Superintendent Central Prison, (G.K. Ilanthiraiyan and R. Poornima, JJ.), 2026 SCC
OnLine Mad 7823

Sheeladevi v. Chief Educational Officer, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7878
Siji V. Jacob v. State of T.N., (M. Dhandapani, J.), 2026 SCC OnLine Mad 7859

State of T.N. v. TVL. Blue Diamond Leders, (G. Jayachandran and N. Mala, JJ.), 2026 SCC OnLine
Mad 7774

Sulochana v. State of T.N., (Anita Sumanth and Sunder Mohan, JJ.), 2026 SCC OnLine Mad 7769
Super Breeding Farm v. T.N. ERC, (P.T. Asha, J.), 2026 SCC OnLine Mad 7854

Susee Blue Metal v. Collector, (Mohammed Shaffiq, J.), 2026 SCC OnLine Mad 7873

T. Azhakesan v. Commr. Kollencode Municipality, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7877

T. Kalaiyarasi v. Principal Secretary to Government, (M. Dhandapani, J.), 2026 SCC OnLine Mad
7865

T. Thanaraj v. State, (N. Sathish Kumar and K. Rajasekar, JJ.), 2026 SCC OnLine Mad 7886

T.N. Mercantile Bank v. G. Aravindha Raja Adhidan, (Abdul Quddhose, J.), 2026 SCC OnLine Mad
7768

Tamil Rajendiran v. Principal Secretary to Government of Tamilnadu, (Krishnan Ramasamy, J.),
2026 SCC OnLine Mad 7884

Tamizh Pokkuvaraththu Pothu Thozhirchangam v. Chairman Cum Secretary to the Government, (M.
Dhandapani, J.), 2026 SCC OnLine Mad 7792

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865618
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863111

-65 -

TGV SRAAC Ltd. v. Unicon Engineers, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 7885

Tvl. AGS Irrigation v. Appellate Authority, Deputy Commr. [CT], (Senthilkumar Ramamoorthy, J.),
2026 SCC OnLine Mad 7855

Tvl. S.B.T. Silks v. Commr., (C. Saravanan, J.), 2026 SCC OnLine Mad 7857

Tvl. TK.M. Electricals & Hardware v. State Tax Officer, (C. Saravanan, J.), 2026 SCC OnLine Mad
7858

TVL. Veera Agencies v. Commr., (P.T. Asha, J.), 2023 SCC OnLine Mad 7943

U. Dinesh Kumar v. Vels Institute of Science Technology & Advanced Studies, (Sushrut Arvind
Dharmadhikari, C.J. and G. Arul Murugan, J.), 2026 SCC OnLine Mad 7781

Uma Shankar v. Oriental Bank of Commerce, (G.K. Ilanthiraiyan, J.), 2023 SCC OnLine Mad 9673
United India Insurance Co. Ltd. v. Govindan, (N. Anand Venkatesh, J.), 2026 SCC OnLine Mad 7761
V. Madasamy v. Collector, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7874

V. Rajendran v. Principal Secretary to Government, (M. Dhandapani, J.), 2026 SCC OnLine Mad
7863

V. Thayalan v. Secretary to the Government, (M. Dhandapani, J.), 2026 SCC OnLine Mad 7793

V.N. Parthiban v. Principal Secretary to Government, (M. Dhandapani, J.), 2026 SCC OnLine Mad
7868

Valliyamma v. Commr., (M. Dhandapani, J.), 2026 SCC OnLine Mad 7791
Vani Rani v. Collector, (K. Surender, J.), 2026 SCC OnLine Mad 7798

Velayutham v. Superintendent of Prison, (G.K. Ilanthiraiyan and R. Poornima, JJ.), 2026 SCC
OnLine Mad 7821

Venbro polymers v. T.N. ERC, (P.T. Asha, J.), 2026 SCC OnLine Mad 7851

Wilson Blue Metal v. Collector, (Mohammed Shaffiq, J.), 2026 SCC OnLine Mad 7872
Xavier Blue Metal v. Collector, (Mohammed Shaffiq, J.), 2026 SCC OnLine Mad 7871
Yoga & Co. v. Superintending Engineer, (R. Vijayakumar, J.), 2026 SCC OnLine Mad 7876

Manipur High Court [13]

44-Yaithibi Loukol Farmers Assn. v. State of Manipur, (Ahanthem Bimol Singh, J.), 2026 SCC
OnLine Mani 496

Assemblies of God East India v. Rev. J. Khuma, (M. Sundar, C.J.), 2026 SCC OnLine Mani 488

Diamond Gonmei v. State of Manipur, (M. Sundar, C.J. and A. Guneshwar Sharma, J.), 2026 SCC
OnLine Mani 502

Elizabeth Kimtei v. Union of India, (Ahanthem Bimol Singh, J.), 2026 SCC OnLine Mani 491
Elizabeth Kimtei v. Union of India, (Ahanthem Bimol Singh, J.), 2026 SCC OnLine Mani 492
Laishram Chitaranjan v. Chongtham Thadoi, (M. Sundar, C.J.), 2026 SCC OnLine Mani 493

Mayanglambam Mangijaobi Devi v. Jawaharlal Nehru Institute of Medical Sciences, (M. Sundar,
C.J. and A. Guneshwar Sharma, J.), 2026 SCC OnLine Mani 490

Mayanglambam Mangijaobi Devi v. Jawaharlal Nehru Institute of Medical Sciences, (M. Sundar,
C.J. and A. Guneshwar Sharma, J.), 2026 SCC OnLine Mani 495

Namoijam Jeetu v. State of Manipur, (M. Sundar, C.J. and Ahanthem Bimol Singh, J.), 2026 SCC
OnLine Mani 494

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861487

- 66 -

Seram Khellen Singh v. State of Manipur, (Ahanthem Bimol Singh, J.), 2026 SCC OnLine Mani 503

State of Manipur v. Simplex Infrastructures Ltd., (M. Sundar, C.J. and Ahanthem Bimol Singh, J.),
2026 SCC OnLine Mani 489

Thotharin Marzah v. State of Manipur, (Ahanthem Bimol Singh, J.), 2026 SCC OnLine Mani 504

Thounaojam Deben Singh v. Officer In-charge, (Ahanthem Bimol Singh, J.), 2026 SCC OnLine
Mani 501

Meghalaya High Court [1]
Mewa Lamurong v. State of Meghalaya, (Revati Mohite Dere, C.J.), 2026 SCC OnLine Megh 863

Madhya Pradesh High Court [271]

Aadim Jati Seva Sahkari Samiti Maryadit Sirali v. Nagrik Apurti Nigam, (Deepak Khot, J.), 2026 SCC
OnLine MP 30040

Aakash Rajak v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30181
Abdul Sami v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 30132
Abhishek v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 30142

Abid Ali v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 30296

Agroha Indane Gas Agency v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 30247
Ajay Tiwari v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 30097
Ajay Tomar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30119
Ajit Sagar v. Santosh Sharma, (Ashish Shroti, J.), 2026 SCC OnLine MP 30209

Akash Gujre v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 30149
Akash v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 30133
Akhilesh Yadav v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 30176

Alok Kumar Gupta v. State Bar Council of M.P., (Anand Pathak and Vinay Saraf, J].), 2026 SCC
OnLine MP 30207

Ambika Shukla v. VM Singh, (Vivek Rusia, A.C.J. and Pradeep Mittal, J.), 2026 SCC OnLine MP
30233

Amir Hasan v. Crompton Greaves Ltd., (Pranay Verma, J.), 2026 SCC OnLine MP 30214
Angad Prasad Lodhi v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30248
Anil Sonane v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 30080

Anshuman v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 30118

Anuj v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 30051

Arif Mohammad v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 30187

Arti Shukla v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30282

Arun Yadav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30121

Asha Shukla v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 30255

Ashif Kala v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 30135
Ashok Kumar Shrivastava v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 30306
Awadh Kumar v. Brij Mohan, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 30259

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861957
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861908
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861868
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861894
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861909
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861943
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861916
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861920

-67 -

Ayyub Qureshi v. Municipal Corpn. Khandwa, (Vivek Rusia, A.C.J. and Pradeep Mittal, J.), 2026
SCC OnLine MP 30304

Bablu Kushwah v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30164
Babulal v. Sardarsingh Chohan, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 30200

Badri Prasad Dangi v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30250
Balaji Ajencies v. Bank of Baroda, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 30286
Baseer Ali v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 30210

Basudev Chatterjee v. State of M.P., (Vivek Rusia, A.C.J. and Pradeep Mittal, J.), 2026 SCC OnLine
MP 30228

Bhagwan Das Sarraf v. Savitri Nath, (Ashish Shroti, J.), 2026 SCC OnLine MP 30095
Bhajja v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine MP 30075
Bharat Rathore v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30129

Bharti Karan v. State of M.P., (Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC
OnLine MP 30300

Bhola Qureshi v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30153

Bhura Singh v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 30303

Brajendra Pratap Singh v. Canara Bank, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 30265
Brajesh Prajapati v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 30069

Brajpal Singh Yadav v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 30256
Bunty Goswami v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30120

Central Railways Manager v. Ranjana, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP
30104

Chahat v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30171

Chaman Cold Storage Ice Factory v. Lakhanlal Patel, (Vivek Rusia, A.C.J. and Pradeep Mittal, J.),
2026 SCC OnLine MP 30199

Chand Khan v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 30090

Chandan Singh v. Western Coalfields Ltd., (Deepak Khot, J.), 2026 SCC OnLine MP 30242
Chandrapal v. Sandeep, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 30111

Chhabiram Singh Tomar v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 30298
Child in Conflict with Law v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 30087

Chotelal Adiwasi v. State of M.P., (G.S. Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine MP
30227

Dayashaankar Tripathi v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 30151
Deen Dayal Mehto v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 30295

Deena Tirky v. Vijay Rohani, (Pranay Verma, J.), 2026 SCC OnLine MP 30198

Deepak Rathor v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 30263
Deewan Singh v. Prakash Rao, (Ashish Shroti, J.), 2026 SCC OnLine MP 30213

Devendra Sharma v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30163

Dhaniram Dahiya v. Laakhan Singh, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC OnLine MP
30098

Dhannalal v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 30072

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861861
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861911
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861947
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861889
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861917
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861860
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861903
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861959
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861888
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861956
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861859
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861924
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861733

- 68 -

Dharmendra Tiwari v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 30165
Dharmendra Yadav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30160

Dharmendra v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine MP
30057

Dileep Maratha v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30292

Dilip Gurjar v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 30266

Dilip Kumar Brajpuriya v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 30262
Dinesh Kumar Ahirwar v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30287

Dinesh Kumar Dongre v. M.P. Rajya Vidhik Seva Pradhikaran, (Deepak Khot, J.), 2026 SCC OnLine
MP 30238

Dinesh Kumar Goyal v. Ramswaroop Chhaiya, (Amit Seth, J.), 2026 SCC OnLine MP 30202
Dinesh Singhal v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 30264
Dulari Bai v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 30168

Farid Khan v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30152

Gagan v. Lavkuash, (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine MP 30231
Gaurabai v. Chunnilal, (Vivek Jain, J.), 2026 SCC OnLine MP 30116

Gawjendra Kumar Chourasiya v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 30240
Geeta Agrawal v. Sushil Singh, (Ashish Shroti, J.), 2026 SCC OnLine MP 30094

Geeta Bai v. Nannulal, (Ashish Shroti, J.), 2026 SCC OnLine MP 30215

Ghanshyam Tiwari v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 30239

Girish Kumar Saraiya v. Arvind Kumar, (Pranay Verma, J.), 2026 SCC OnLine MP 30197

Golu Purvanshi v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30178
Govind Singh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 30127

Gram Sabha Pesa Gram Sabha Amlyapani v. State of M.P., (Subodh Abhyankar and Alok Awasthi,
J1.), 2026 SCC OnLine MP 30232

Hanumant Singh v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 30091
Harcharan Singh v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 30269

Hargovind Vishwakerma v. Kashiram Rohitas, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP
30092

Hari Singh v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 30307
Hariom Jat v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30175
Harish v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30140
IBU v. State of M.P., (Pavan Kumar Dwivedi, J.), 2026 SCC OnLine MP 30190

Ishika Nayak v. HDFC Ergo General Insurance Co. Ltd., (Rajendra Kumar Vani, J.), 2026 SCC
OnLine MP 30105

Jagdish Shukla v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30249

Jitendra Bheel v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30169

Jitendra v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine MP 30052
Jubran Shekh v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30144

Kachrulal Dangi v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 30079

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861953
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861923
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861948
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861899
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861863
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861925
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861892
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861901
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861876
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861900
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861858
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861893
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861930
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861968
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861766
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861910
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861740

-69 -

Kallu Singh v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30162

Kallu v. State of Madhaya Pradesh, (Pushpendra Yadav, J.), 2026 SCC OnLine MP 30065
Kamal Yadav v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 30271
Kamlesh Raikwar v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 30172
Karan v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 30125

Kartik Janghela v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 30053

Kavita v. Arjun, (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 30122

Khemchandra Virendra Kumar Jain v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP
30288

Khilan Singh v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC OnLine
MP 30071

Khushiya v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 30261
Kishore Mahulikar v. State of M.P., (Dubey, J.), 2026 SCC OnLine MP 30073

Krishan Prasad Shah v. State of M.P., (Pranay Verma, J.), 2026 SCC OnLine MP 30211
Krishma Bai v. Sachin Kumar, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 30110
Krishna Ahirwar v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30285
Krishna Kumar Patel v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 30114
Krishnapal v. Dinesh Bhavsar, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 30201
Kundan Lal v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30283
Lakshman v. Fakirchand, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 30107

Lalla v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 30068

Madhur Jain v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30277
Mahadev Prasad Pandey v. LAO, (Deepak Khot, J.), 2026 SCC OnLine MP 30039
Mahavir Prashad Sharma v. Anupam Rajan, (Amit Seth, J.), 2026 SCC OnLine MP 30048

Mahendra Chouksey v. State of M.P., (Vivek Rusia, A.C.J. and Pradeep Mittal, J.), 2026 SCC
OnLine MP 30241

Mahila Ramkali v. Narendra Kumar Khare, (Ashish Shroti, J.), 2026 SCC OnLine MP 30208
Malika Talat v. State of M.P., (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 30193
Mamta Pateriya v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 30293
Mangi Lal Thakur v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30251
Manju Kundnani v. Mohit Rathore, (Deepak Khot, J.), 2026 SCC OnLine MP 30044

Manore Ahirwar v. Chhidami Kushwaha, (Pranay Verma, J.), 2026 SCC OnLine MP 30196
Matadeen Sharma v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 30229
Maya Pandey v. LAO, (Deepak Khot, J.), 2026 SCC OnLine MP 30038

Maya Singh v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 30253

Mishrilal v. State of M.P., (Ashish Shroti, J.), 2026 SCC OnLine MP 30217

Mohanlal Burman v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30291
Mohd. Arsal v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 30186

Mohd. Faroogq v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 30188

Mohd. Hasil v. State of M.P., (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 30192

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861932
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861949
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861922
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861946
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861862
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861944
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861938
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861902
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861912
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861890
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861914
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861952
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861853

-70 -

Mohd. Vikar Qureshi v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 30297
Munni Bai v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 30058
Muskan Kumari v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 30275

Nagrik Upbhokta Margdarshak Manch v. State of M.P., (Anand Pathak and Vinay Saraf, ]J.), 2026
SCC OnLine MP 30224

Naini Bai Bheel v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30158
Narendra Mathur v. Arvind Gupta, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 30254

National Insurance Co. Ltd. v. Om Prakash Choudhary, (Vinay Saraf, J.), 2026 SCC OnLine MP
30100

National Insurance Co. Ltd. v. Urmila, (Vinay Saraf, J.), 2026 SCC OnLine MP 30102

Navalsingh Bhati v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine
MP 30062

Nawab Khan v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30184

Neetu Gadhwal v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC
OnLine MP 30220

Neha Patil v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine MP
30230

Nikhil v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 30082

Nirmal Sen v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 30252

Nishant Rathore v. Prahlad, (Pranay Verma, J.), 2026 SCC OnLine MP 30195

Om Prakash v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 30155
Omprakash Yadav v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 30063
Pancham Singh v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 30093
Pardeshi v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 30089

Pavan Vidudi v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30154

Pinki Singh v. State of M.P., (Vivek Rusia, A.C.J. and Pradeep Mittal, J.), 2026 SCC OnLine MP
30301

Pooja Goyal v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 30189

Pooranmal Jain v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30117
Prabhu v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 30139

Pradeep Kumar Tiwari v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30290
Pradeep Parihar v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30180
Prahlad v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 30064

Prakeshchand Sahu v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 30061

Prashant Paliwal v. State of Madhaya Pradesh, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP
30226

Preeti v. Yuvraj Phate, (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP 30194

Prem Lata Mishra v. Ambika Prasad Trivedi, (Pranay Verma, J.), 2026 SCC OnLine MP 30203
Prem v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine MP 30059
Priti v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 30276

Priyanka Sharma v. State of M.P., (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 30302

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861958
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861719
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861936
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861885
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861915
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861881
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861891
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861913
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861951
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861887
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861864
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861937
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861963

-71 -

Radha v. Amin, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 30106

Raghunandan Lodhi v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30166
Rahul Chouhan v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 30067

Raj Kumar v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 30305

Rajbhan Dwivedi v. Subha Dwivedi, (Vivek Jain, J.), 2026 SCC OnLine MP 30045

Rajendra Rathore v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 30147

Rajesh Kumar Gupta v. Prakash Gupta, (Pranay Verma, J.), 2026 SCC OnLine MP 30205

Rajjan Burman v. State of M.P., (Vivek Rusia, A.C.J. and Pradeep Mittal, J.), 2026 SCC OnLine MP
30258

Rajkumar v. Islamuddin Pathan, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 30108

Rakesh Rathore v. State of M.P., (Gurpal Singh Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC
OnLine MP 30078

Ram Prasad v. Shiv Prasad, (Pranay Verma, J.), 2026 SCC OnLine MP 30204
Ramchandra v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 30124
Ramdev Construction v. Union of India, (Deepak Khot, J.), 2026 SCC OnLine MP 30043

Ramgareeb Saket v. State of M.P., (Vivek Agarwal and Avanindra Kumar Singh, JJ.), 2026 SCC
OnLine MP 30123

Ramratan Sharma v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 30066

Ramsingh Bhilala v. State of M.P., (Subodh Abhyankar and Alok Awasthi, JJ.), 2026 SCC OnLine
MP 30074

Ramswaroop Upadhyay v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30274
Ramswarrop Rawat v. Jeevanalal, (Ashish Shroti, J.), 2026 SCC OnLine MP 30212

Ramvilas Saket v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 30131

Ranjana Raotel v. M.P. Public Service Commission, (Deepak Khot, J.), 2026 SCC OnLine MP 30243
Ranveer Singh v. Union of India, (Deepak Khot, J.), 2026 SCC OnLine MP 30042

Ravindra Gupta v. State of M.P., (Avanindra Kumar Singh, J.), 2026 SCC OnLine MP 30049
Ravindra v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30161

Reshma Bai v. Sachin Kumar, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 30109

Rewa Prasad v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30246
Rishimuni Sahu v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 30130

Ritesh Vora v. Uma Devi Patel, (Vivek Jain, J.), 2026 SCC OnLine MP 30115

Ritesh Yadav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30183

Ritesh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 30141

Roop Singh Parihar v. State of M.P., (G.S. Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine
MP 30085

Rupesh Kumar Sharma v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30294
Rupesh Ramabhau Gandhare v. State M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 30136
Sachin v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 30138

Sajal Singh v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 30173

Salma Begun v. SBI, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 30225

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861866
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861919
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861865
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861935
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861904
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861907
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861955
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861886

=72 -

Sanju v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 30060

Santosh Patel v. State of M.P., (Vivek Rusia, A.C.J. and Pradeep Mittal, J.), 2026 SCC OnLine MP
30257

Santosh Raikwar v. State of M.P., (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 30070
Santosh Singh v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30148
Santosh v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 30126

Sarjesh Yadav v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 30134

Sarla Singhania v. State of M.P., (Vivek Rusia, A.C.J. and Pradeep Mittal, J.), 2026 SCC OnLine MP
30236

Sarman v. State of M.P., (Devnarayan Mishra, J.), 2026 SCC OnLine MP 30128
Saroj Tomar v. RBI, (Himanshu Joshi, J.), 2026 SCC OnLine MP 30268
Satendra v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30167

Satish Kumar Balmik v. M.P. Pollution Control Board, (Vivek Kumar Singh, J.), 2026 SCC OnLine
MP 30272

Satnam Singh Sikligar v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 30143
Saurabh Singh v. State of M.P., (Maninder S. Bhatti, J.), 2026 SCC OnLine MP 30273
Seema Kol v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 30244

Seema Pal v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30157

Seva Sahakari Samiti Maryadit Abgaonkhurd v. Nagrik Apurti Nigam, (Deepak Khot, J.), 2026 SCC
OnLine MP 30041

Shakuntala Ravi v. State of M.P., (Deepak Khot, J.), 2026 SCC OnLine MP 30245

Sheikh Muhhamad Mujeeb v. State of M.P., (Pramod Kumar Agrawal, J.), 2026 SCC OnLine MP
30182

Shree Kisaan Beej Utpadak Sahakari Sanstha Maryadit v. M Shailendra, (Amit Seth, J.), 2026 SCC
OnLine MP 30046

Shriniwas Kaple v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 30145

Shriram General Insurance Co. Ltd. v. Ragini Thakur, (Ratnesh Chandra Singh Bisen, J.), 2026 SCC
OnLine MP 30103

Shriram v. Gulabchand, (Vivek Jain, J.), 2026 SCC OnLine MP 30112
Shubnay Jain v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30278

Shyam Bahadur Singh v. Rajamata Vijayaraje Scindia Krishi Vishwa Vidylaya, (Sandeep N. Bhatt,
J.), 2026 SCC OnLine MP 30223

Sona v. Meharbansingh Bodana, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 30101
Soniya Jain v. Pushpendra Meena, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 30099
Sonu Yadav v. State of M.P., (Avanindra Kumar Singh, J.), 2026 SCC OnLine MP 30055

Sonu v. State of M.P., (Gajendra Singh, J.), 2026 SCC OnLine MP 30137

State of M.P. v. Awadh Kumar, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 30047
State of M.P. v. Bajrangalal Sarawagi, (Vivek Jain, J.), 2026 SCC OnLine MP 30216

State of M.P. v. Dinesh, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 30084

State of M.P. v. Kiran Beri, (Anand Pathak and Vinay Saraf, JJ.), 2026 SCC OnLine MP 30218

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861918
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861897
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861929
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861933
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861934
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861905
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861906
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861939
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861884
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861879

-73 -

State of M.P. v. Lokendra Singh, (G.S. Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine MP
30221

State of M.P. v. Manjulata Soni, (Anand Pathak and Vinay Saraf, JJ.), 2026 SCC OnLine MP 30219

State of M.P. v. National Federation of the Blind M.P. Branch, (Vivek Rusia, A.C.J. and Pradeep
Mittal, J.), 2026 SCC OnLine MP 30235

State of M.P. v. Parwat Singh, (Vivek Jain, J.), 2026 SCC OnLine MP 30096

State of M.P. v. Ramswaroop Dixit, (G.S. Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine
MP 30234

State of M.P. v. Satyanarayan Patidar, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 30076
State of M.P. v. Vishnu, (Rajendra Kumar Vani, J.), 2026 SCC OnLine MP 30083
Sudaniya Kahar v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30270

Sudhakar Singh v. State of M.P., (G.S. Ahluwalia and Anuradha Shukla, JJ.), 2026 SCC OnLine MP
30222

Sugan Bai Yadav v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30156
Sujeet Pandey v. Dinesh Pandey, (Pranay Verma, J.), 2026 SCC OnLine MP 30206

Sumedh Singh Sharma v. Punjab National Bank, (Sandeep N. Bhatt, J.), 2026 SCC OnLine MP 30284
Sumer Singh v. State of M.P., (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 30081

Sunita Kushwaha v. Ashok Kumar, (Dwarka Dhish Bansal, J.), 2026 SCC OnLine MP 30086
Sunny v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 30077

Suraj Kumar Saket v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 30054

Surbhi v. Ghanshyam Golhani Sahu, (Himanshu Joshi, J.), 2026 SCC OnLine MP 30185
Surendra Uikey v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30281

Suresh Kanojiya v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 30146

Tahsildar Singh Gurjar v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 30299
Tularam v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30159

Uma Shankar Mishra v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 30289
Union of India v. Janved, (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 30237

Vandana Galande v. State of M.P., (Vivek Kumar Singh, J.), 2026 SCC OnLine MP 30280
Vansh Tanwani v. State of M.P., (Himanshu Joshi, J.), 2026 SCC OnLine MP 30260

Veerendra Sharma v. State of M.P., (Milind Ramesh Phadke, J.), 2026 SCC OnLine MP 30267
Vijay Kushwah v. State of M.P., (Pushpendra Yadav, J.), 2026 SCC OnLine MP 30088

Vijay Shah v. State of M.P., (B.P. Sharma, J.), 2026 SCC OnLine MP 30056

Vijay v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30150

Vijayraj Raghuvanshi v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30170
Vikash Shrivastava v. State of M.P., (Anand Singh Bahrawat, J.), 2026 SCC OnLine MP 30279
Vikash v. State of M.P., (Avanindra Kumar Singh, J.), 2026 SCC OnLine MP 30050

Vikash v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30174

Vishal Vishvkarma v. State of M.P., (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30179

Vishnu Prasad v. Divisional Railway Manager, (Vivek Kumar Singh, J.), 2026 SCC OnLine MP
30308

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861882
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861880
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861896
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861895
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861931
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861883
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861867
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861945
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861942
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861950
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861898
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861941
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861921
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861940
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861711
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861969
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861969

-74 -

Vivek Pandey v. Mitali, (Rajesh Kumar Gupta, J.), 2026 SCC OnLine MP 30191
Yamini Soni v. Rahul Soni, (Jai Kumar Pillai, J.), 2026 SCC OnLine MP 30113
Yogesh Mali v. State of M.P., (Ajay Kumar Nirankari, J.), 2026 SCC OnLine MP 30177

Orissa High Court [359]

Aahwaan Institute of Health Science v. State of Odisha, (Krushna Ram Mohapatra and Mruganka
Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9971

Abhi v. State of Orissa, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9916

Abhiram Sahoo v. Sushanta Sahoo, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 9871
Abinash Sahoo v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9890
Ajay Kumar Jena v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 9881

Ajit Kumar Mohanty v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 10081
Ajit Kumar Sahu v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10005
Ajit Kumar v. State of Orissa, (G. Satapathy, J.), 2026 SCC OnLine Ori 9854

Akash Kaushik v. State of Orissa, (G. Satapathy, J.), 2026 SCC OnLine Ori 9844

Akhila Chandra Mishra v. Kulamani Mishra, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
9867

Akshaya Kumar Majhi v. State of Orissa, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9914

Akshaya Kumar Sahoo v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10010

Akshya Kumar Satapathy v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10087
Amarendra Mohapatra v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9861
Amir Khan v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9919

Amiya Ranjan Barik v. State of Odisha, (Harish Tandon, C.J. and Chittaranjan Dash, J.), 2026 SCC
OnLine Ori 10156

Amiya Ranjan Mohakud v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 10036
Amulya Kumar Jena v. State Of Odisha, (Chittaranjan Dash, J.), 2026 SCC OnLine Ori 10070
Amulya Kumar Pahi v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10016
Anil Kumar Mohanty v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 10083

Anil v. State of Orissa, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9917

Aniruddha Lenka v. State of Odisha, (Chittaranjan Dash, J.), 2026 SCC OnLine Ori 10071

Anju Sahoo v. Executive Officer, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10084

Anwesha Nursing & Medical Science College v. State of Odisha, (Krushna Ram Mohapatra and
Mruganka Sekhar Sahoo, 1J.), 2026 SCC OnLine Ori 9956

Aparna Bhoi v. Dillip Kumar Sahu, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 9942
Arjun Khemundu v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10021

Arun College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar Sahoo,
J1.), 2026 SCC OnLine Ori 9951

Ashirvad Pipes (P) Ltd. v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 9926
Ashok Kumar Jena v. Sunita Parida, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 9924

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862665
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862610
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862565
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862575
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862775
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862699
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862561
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862608
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862704
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862781
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862613
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862730
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862710
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862777
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862611
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862765
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862778
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862715
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862620
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862618

-75 -

Ashok Kumar Swain v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10001
Atish Kumar Mohanty v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 10085

Babi Khan v. State of Orissa, (V. Narasingh, J.), 2026 SCC OnLine Ori 9817

Babita Bagarty v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 9948
Bairagi Palai v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9913

Balaji College of Medical Science v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 10038

Balaram Sahoo v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10096
Banita Jena v. LIC, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 10136

Bansidhar Sikha v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10100
Bapun Bhakta v. State of Orissa, (V. Narasingh, J.), 2026 SCC OnLine Ori 9802

Basanta Kumar Behera v. Director General & Inspector General of Police, (Biraja Prasanna
Satapathy, J.), 2026 SCC OnLine Ori 10048

Basanti Mohanty v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10066
Bhabeswar Chanda v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 9885
Bhagaban Mandal v. State of Odisha, (Chittaranjan Dash, J.), 2026 SCC OnLine Ori 10075

Bhanja College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 9950

Bharat Kumar Kabi v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9839
Bharati Behera v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10029

Bhaskar Chandra Pattnaik v. Harekrushna Pattnaik, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori
9869

Bideshi Naik v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9860
Bidesini Sahany v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10090
Bidulata Sahoo v. State of Odisha, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 10068

Bijay Kumar Mallik v. Collector & District Magistrate, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine
Ori 10077

Bijay Shree Behera v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9803

Bijaya Kumar Mishra v. Salini Pandit, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 9872
Bijaya Kumar Swain v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9894
Bijaya Kumar Swain v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9896
Bipin Bihari Das v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10122
Bipin Jena v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9813

Biranchi Narayan Dash v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 9882
Bishnu Charan Parida v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10057

Bishnu Charan Sahoo v. Integrated Banking Ombudsman, (Aditya Kumar Mohapatra, J.), 2026 SCC
OnLine Ori 10134

Bishnu Charan Samal v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10012

Biswaranjan Pattanayak v. State of Odisha, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 10064
Bulu v. State of Orissa, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9915

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862695
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862779
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862607
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862732
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862790
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862830
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862794
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862742
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862769
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862723
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862563
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862784
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862771
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862566
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862816
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862576
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862828
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862706
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862609

-76 -

CCE v. Jindal Steel & Power Ltd., (Dr B.R. Sarangi and M.S. Raman, JJ.), 2023 SCC OnLine Ori
7239

Chanchala Mahalik v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10018
Chanda Matari v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10091
Chandramani Meher v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9825

Chaturbhuja Nirman Builder & Developer v. Akhil Kumar Sahoo, (Savitri Ratho, J.), 2026 SCC
OnLine Ori 9994

Chinmayee Panda v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 9929
Chittaranjan Barik v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9843

CIT v. Bishandayal Jewellers, (Dr S. Muralidhar, C.J. and G. Satapathy, J.), 2023 SCC OnLine Ori
7240

Cristina School of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, J1.), 2026 SCC OnLine Ori 10042

Debasis Mohapatra v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9889
Debasmita Acharya v. Bichitra Nanda, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9920
Debendra Tripathy v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 9985
Dharitree Das v. Abhilash Dash, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 9943
Digambar Naik v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10119

Divine Angles Nursing College v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 9966

Divine School of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar Sahoo,
J1.), 2026 SCC OnLine Ori 9965

Divisional Manager v. Manjulata Nanda, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 9939
Durga Charan Soren v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10050
Durga Rauta v. State of Orissa, (V. Narasingh, J.), 2026 SCC OnLine Ori 9826

Duryodhan Behera v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10111

Dusmanta Behera v. Santosh Kumar Nayak, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
9893

Dwarika Prasada Ghadai v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10022

Excellence College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 10039

Excellence College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 10041

Gandhi College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 9955

Gandhi College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 9957

Ganesh Singh Sekhawat v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
9838

Gargishree College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 9954

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865636
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862712
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862785
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862519
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862623
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862736
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862614
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862679
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862637
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862660
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862659
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862633
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862744
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862805
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862716
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862733
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862735
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862648

=77 -

Gayatri Jena v. General Manager & Disciplinary Authority, SBI, (Biraja Prasanna Satapathy, J.),
2026 SCC OnLine Ori 9947

Gobinda v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 10105

Gokula v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9811

Gokulananda Sahoo v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 10151
Gopal Krushna Sahoo v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 10086

Gorli Venkata Ramana v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
10148

Gourahari Nahak v. Ananda Charan Lenka, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 9870
Gunanidhi Behera v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 9876
Gurudev Jena v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 9879

Hemangini Nursing College v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 9974

Hemanta Sahu v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9834

Hill View College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 9959

Jagannath Institute of Paramedical Science v. State of Odisha, (Krushna Ram Mohapatra and
Mruganka Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9980

Jagannath Institute of Paramedical Science v. State of Odisha, (Krushna Ram Mohapatra and
Mruganka Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9981

Jagannath Institute of Paramedical Science v. State of Odisha, (Krushna Ram Mohapatra and
Mruganka Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9983

Jagannath Institute of Paramedical Science v. State of Odisha, (Krushna Ram Mohapatra and
Mruganka Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9984

Jagannath Mandir Karmachari Sangha v. Jagannath Temple Management Committee, (Biraja
Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10101

Jagannath School of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 9991

Jai Prakash Verma v. Union of India, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10153
Jainab Bibi v. Sk. Hakimuddin, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 9864

Jajati Kesari School of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 9969

Jaladhara Barik v. CEO, CESU, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 9988
Jasobanta Pradhan v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9816

Jay Maa Motors v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 10143
Jayanti Lenka v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10059
Jayanti Sahu v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9847

Jharana Badi v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10088
Jhasketan Majhi v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9812

Jitan Malik v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9911
Jitendra Biswal v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 9836
Jitendra Kumar Ghadei v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9850

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862799
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862780
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862842
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862564
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862570
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862573
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862668
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862674
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862675
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862677
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862678
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862795
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862685
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862558
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862663
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862682
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862837
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862782
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862605
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862544

-78 -

Jitendriya v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9898

Jogindra Munda v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 10104

Kabita Kumari Patra v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 9928

Kaka v. State of Orissa, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9902

Kali Prasad Behera v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10128

Kalia Gouda v. State of Odisha, (Manash Ranjan Pathak and Sibo Sankar Mishra, JJ.), 2026 SCC
OnLine Ori 10155

Kalinga Vikash v. State of Odisha, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 10097

Kalpana Pradhan v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 9931

Kalyan Kumar Majhi v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10116
Kalyani Tripathy v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10049
Kanakeswari Rice Mill v. State of Odisha, (Savitri Ratho, J.), 2026 SCC OnLine Ori 9946

Kantamal School of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JI.), 2026 SCC OnLine Ori 9964

Kantamal School of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JI.), 2026 SCC OnLine Ori 9970

Kapilash College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 9993

Kartikeswar Dash v. MD, OFDC Ltd., (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10106

Kass Nursing Institute v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar Sahoo,
J1.), 2026 SCC OnLine Ori 9960

Khageswar Swain v. state of odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 10146

Khariar Institute of Nursing & Midwifery v. State of Odisha, (Krushna Ram Mohapatra and Mruganka
Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9962

Khariar Institute of Nursing & Midwifery v. State of Odisha, (Krushna Ram Mohapatra and Mruganka
Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9968

Khirabdhi Sahu v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10008

Khirod Kumar Rout v. State of Odisha, (Manash Ranjan Pathak and Sashikanta Mishra, JJ.), 2026
SCC OnLine Ori 9873

Khursid Jalil Khan v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9888
Krushna Chandra Behera v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10026

Krutibash Bagh v. State of Orissa, (Manash Ranjan Pathak and Sashikanta Mishra, JJ.), 2026 SCC
OnLine Ori 9874

Kshira Sagar Sahu v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10020
Kumadini Mahanandia v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9855

Kuntala Devi College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 9992

Kunu Seth v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10000

Kusha Rout v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9907
Lalmohan Banra v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10117
Laxmidhar Behera v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10025

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862798
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862622
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862822
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862791
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862625
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862743
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862658
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862664
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862687
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862800
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862840
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862662
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862702
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862567
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862720
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862568
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862714
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862686
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862694
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862601
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862719

-79 -

Laxmikanta Mangaraj v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10051

Maa Dariya Nahakani College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and
Mruganka Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9986

Maa Santoshi College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JI.), 2026 SCC OnLine Ori 9961

Madan Mohan Sahoo v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10002

Madhab Chandra Samantaray v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine
Ori 10108

Madhusudan Das v. Geetarani Maity, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 9940
Madhusudan Kar v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10009
Mahabir Mohanty v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9901

Mahesh Kumar Nanda v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10118

Mamata Giri v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10023
Mamata Mallick v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10103
Mamata v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9853

Managing Committee of Nilakantheswar v. State of Odisha, (Chittaranjan Dash, J.), 2026 SCC
OnLine Ori 10073

Manas Kumar Bal v. State of Orissa, (V. Narasingh, J.), 2026 SCC OnLine Ori 9805

Manas Kumar Jena v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9804

Mangulu Gouda v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9904
Manini Karali v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10089

Manish Kumar v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9863

Manoj Kumar Nayak v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 9837

Manoj Kumar Pattanaik v. State of Orissa, (V. Narasingh, J.), 2026 SCC OnLine Ori 9801

Manoj Patnaik v. Managing Director, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10138
Manorama Behera v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10112
Manoranjan Das v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 9930

Maruti College of Nursing & Paramedical Studies v. State of Odisha, (Krushna Ram Mohapatra and
Mruganka Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9958

Maruti College of Nursing & Paramedical Studies v. State of Odisha, (Krushna Ram Mohapatra and
Mruganka Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9963

Milan Pahan v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9841
Mina Kumari Tarai v. Manoj Kumar Tarai, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 9934
Minati Malik v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9830

Moune Bewa v. State of Odisha, (Manash Ranjan Pathak and Murahari Raman, JJ.), 2026 SCC
OnLine Ori 9952

N. Rajendra Narayan Ayangar v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine
Ori 10133

Nabin Nayak v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9910

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862680
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862696
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862802
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862634
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862703
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862717
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862797
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862767
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862498
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862598
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862783
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862557
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862832
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862806
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862624
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862657
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862628
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862827
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862604

- 80 -

Narahari Pradhan v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10131
Narendra Rout v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 10135

Neelachala Medical Science v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 10037

Neeloo Bai v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9856

Nihar Ranjan Mohanty v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9908
Niharkanta Sahoo v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10145
Nila Kantha Rout v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10014
Niranjan Bal v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 9999
Niranjan Jena v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 9989

Niranjan Pandey v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9845

Nityaranjan Nayak v. Branch Manager, (K.R. Mohapatra and Mruganka Sekhar Sahoo, JJ.), 2026
SCC OnLine Ori 10065

Nrusingh Charan Nayak v. State of Odisha, (Manash Ranjan Pathak and Murahari Raman, JJ.), 2026
SCC OnLine Ori 10094

Orissa University of Agriculture & Technology v. Susanta Kumar Das, (K.R. Mohapatra and
Mruganka Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9945

Padmabati Guru v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 10154
Pankajini Biswal v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10080

Papun v. State of Orissa, (Manash Ranjan Pathak and Sashikanta Mishra, JJ.), 2026 SCC OnLine
Ori 9880

Paradip Port Trust v. Surana Solar Ltd., (Biraja Prasanna Satapathy, J.), 2023 SCC OnLine Ori
7238

Paresh Kumar Panda v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 10142
Pariv. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9808
Parthasarathi Ray v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9819

Pathani Samanta Institute of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka
Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9982

Peddinti Kiran Kumar v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10013

Pintu Prusty v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9909
Pitambar Agrawala v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10129
Pitambar Mahanta v. State of Orissa, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9891
Pradeep Kumar Jena v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9903
Pradeep Kumar Mahakuda v. Rajeswari Mahakuda, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 9936

Pradipta Kumar Pani v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10123

Pradipta Kumar Sahu v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10055

Pragulla Pangi v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 9884
Prahallad Biswal v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 9987

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862825
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862829
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862731
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862602
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862839
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862708
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862683
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862788
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862774
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862574
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862836
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862676
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862707
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862603
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862823
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862585
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862630
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862817
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862681

-81 -

Prakash Chandra Sahoo v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10120

Prakash Chandra Sahu v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10061
Prakash Hantal v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9829

Prakash Kumar Mandal v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10110

Prakash Kumar Mishra v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10024

Prakash Nayak v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 10132
Prakash Tripathy v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9821

Prakash Tripathy v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9822

Pralaya Dalai v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9824

Pralaya Dalai v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9831

Pramod Gouda v. State of Odisha, (B.P. Routray, J.), 2026 SCC OnLine Ori 10030

Pranab Kumar Digal v. State of Odisha, (Chittaranjan Dash, J.), 2026 SCC OnLine Ori 10076

Prasant Kumar Sahoo v. Jitendra Kumar Lenka, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori
9937

Prasanta Kumar Pani v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10125

Pratap Chandra Dash v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10060

Pratap Kumar Maharana v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9818

Pratima Mohapatra v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 10082
Prativa Satapathy v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10109
Pravat Kumar Rout v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 10069

Pravat Nalini Beuria v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 10152
Preetibala Singh v. Branch Manager, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 10139

Priyadarshini College of Nursing & Allied Health Sciences v. State of Odisha, (Krushna Ram
Mohapatra and Mruganka Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9949

Priyanka Mohalik v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10003
Pruthivraj Mohanty v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9828
Puja Gochhayat v. Executive Officer, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10095

Purna Chandra Nahak v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
9997

Purushottam Behera v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 10141
Puspalata Devi v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 10047

Rabi Dalei v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 10102

Rabindra Senapati v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9814

Rabindranath Baliarsingh v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10015

Radhashyam Majhi v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10017

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862804
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862718
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862826
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862724
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862770
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862631
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862819
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862776
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862803
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862833
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862697
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862789
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862691
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862835
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862741
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862796
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862709
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862711

-82 -

Raja Bhadra v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9809

Rajanikanta Mahalik v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9897
Rajanikanta Pattnaik v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9878

Rajat Kumar Lenka v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9857

Rajendra Kumar Tripathy v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10127

Rajesh Kumar Nayak v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9905
Rajib v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 9933

Rakesh Choudhury v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9833

Rakesh Kumar Sethy v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9806

Rama Krushna Jamadar v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
9921

Ramani Ranjan Dhal v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 10150
Rambabu Papulu v. State of Orissa, (G. Satapathy, J.), 2026 SCC OnLine Ori 9842

Ramesh Chandra Rout v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9912
Ramesh Kumar Prusty v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10098
Ramesh Pulaka v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10011
Rameshwar Puthal v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 9995

Ranjan Kumar Rout v. Divisional Manager, (Aditya Kumar Mohapatra Order, J.), 2026 SCC OnLine
Ori 10140

Ranjit Mahakul v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9887
Ranjukta Das v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10028

Rasananda Mohanty v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10031
Rashmi Mishra v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10121
Reeta Satapathy v. Basanta Kumar Satapathy, (S.K. Mishra, J.), 2026 SCC OnLine Ori 9941

Renu Prava Satapathy v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10115

Rina Dei v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10004

Rina Digal v. State of Orissa, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9918

Rohit Anand v. Republic of India, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9895
Rupesh Kumar Sahoo v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9892
S. Sunil Kumar Subudhi v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 10093
Sadanan Sahu v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 9998

Sai Samarth Nursing College v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 10033

Sai Srusthi School & College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka
Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 10032

Sai Srusthi School & College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka
Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 10034

Sambhu Naik v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9862
Sambhunath Behera v. State of Odisha, (Chittaranjan Dash, J.), 2026 SCC OnLine Ori 10072

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862572
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862821
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862599
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862627
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862615
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862606
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862792
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862705
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862689
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862834
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862722
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862725
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862635
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862698
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862612
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862787
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862692
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862727
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862726
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862728
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862766

-83 -

Samir Mohapatra v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 9990
Samira v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9835

Sanam v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9852

Sania Gouda v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9875

Santi Harijan v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9899
Santosh Kumar Rath v. Meenarani Rath, (R K. Pattanaik, J.), 2026 SCC OnLine Ori 9923

Saraswati College of Paramedical Education v. State of Odisha, (Krushna Ram Mohapatra and
Mruganka Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9953

Sarat Manohari v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10058
Sarata Patra v. Manisa Patra, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 9925
Sarbeswar Rana v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 10149

Sarojakanta Mahapatra v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori
10130

Sarojini Sahoo v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9859

Sasmita Panda v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10019
Sasmita Swain v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10078
Sasmita Swain v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10079
Satyabati Nayak v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10074
Satyabhama Sahoo v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 9978
Satyabrata Sahoo v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10053

School of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar Sahoo, 1J.),
2026 SCC OnLine Ori 10040

Senapati Hatikhujia v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10056
Shaik Sajeddin v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10067

Shanti Jena v. Madhusudan Rout, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 9868

Shiba Rohidas v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9815

Shreeya College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 10035

Sidheswar Bag v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9858

Sidhu v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9840

Siladitya Paul v. Rupashree Pattnaik, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 10054
Sipra Mohanty v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10126
Sk. Jainul Haque v. State of Orissa, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 9935

Sk. Mohd. Khalid v. Bank of Baroda, (K.R. Mohapatra and Mruganka Sekhar Sahoo, JJ.), 2026 SCC
OnLine Ori 10099

Sk. Tajuddin v. Hamidi Masjid, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 9866

Smile College Medical v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar Sahoo,
J1.), 2026 SCC OnLine Ori 10044

Snigdha Sahoo v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 9996

Society for Upliftment of Poor v. District Labour Olfficer, (Biraja Prasanna Satapathy, J.), 2026 SCC
OnLine Ori 10046

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862684
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862569
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862619
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862824
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862713
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862772
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862773
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862768
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862672
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862734
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862562
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862729
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862820
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862629
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862793
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862560
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862738
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862690
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862740
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862740

-84 -

Sonali Behera v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10027
Sonali Mohapatra v. Anirudha Dash, (Sanjay Kumar Mishra, J.), 2026 SCC OnLine Ori 10063

Soubhagya Manjari Institute of Medical Technology v. State of Odisha, (Krushna Ram Mohapatra and
Mruganka Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 10043

Soumya Ranjan Pardia v. State of Orissa, (G. Satapathy, J.), 2026 SCC OnLine Ori 9846
Srikanta Mallik v. State of Odisha, (G. Satapathy, J.), 2026 SCC OnLine Ori 9848

Srinibash Palta v. State of Odisha, (Manash Ranjan Pathak and Murahari Raman, JJ.), 2026 SCC
OnLine Ori 10052

Sriram College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar Sahoo,
J1.), 2026 SCC OnLine Ori 9967

State of Odisha v. Braja Kishore Swain, (Krushna Ram Mohapatra and Mruganka Sekhar Sahoo, J1J.),
2026 SCC OnLine Ori 9944

Subash Chandra Sutar v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
10147

Subhendu v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9823

Subhrajit Samantaray v. Regional Transport Officer, (Aditya Kumar Mohapatra, J.), 2026 SCC
OnLine Ori 10144

Suchismita College of Nursing & Research v. State of Odisha, (Krushna Ram Mohapatra and
Mruganka Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9979

Sudarsan v. State of Orissa, (G. Satapathy, J.), 2026 SCC OnLine Ori 9849

Sudhanshu Rath v. Adyasha Singh, (R K. Pattanaik, J.), 2026 SCC OnLine Ori 9932

Sudhir Chandra Swain v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9886
Sukanta Bharimal v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9810

Sukanta Kumar Sethi v. State of Odisha, (Biraja Prasanna Satapath, J.), 2026 SCC OnLine Ori 10113
Sukanti Nayak v. Udaya Vanu Das, (B.P. Routray, J.), 2026 SCC OnLine Ori 9938

Sumitra Bhoi v. State of Odisha, (Sashikanta Mishra, J.), 2026 SCC OnLine Ori 10107

Sunanda Mirdha v. State of Odisha, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 10092

Sunil Kumar Jena v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9832

Sunil Kumar Pattnaik v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 9922
Surendra Kumar Pati v. Manorama Dash, (Sanjeeb K Panigrahi, J.), 2026 SCC OnLine Ori 9865
Surendra Kumar Rout v. State of Orissa, (G. Satapathy, J.), 2026 SCC OnLine Ori 9851

Suresh Chandra Rath v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 9877
Suresh Kumar Jena v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 10137

Sureswari Sagarika Jena v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori
9906

Susanta Bag v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10007
Susanta Kumar Bisoi v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10114

Swami Vivekananda Nursing College v. State of Odisha, (Krushna Ram Mohapatra and Mruganka
Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9976

Swarnalata Mohanty v. State of Odisha, (R.K. Pattanaik, J.), 2026 SCC OnLine Ori 9927

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862721
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862737
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862661
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862638
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862841
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862838
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862673
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862626
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862807
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862632
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862801
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862786
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862616
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862559
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862571
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862831
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862600
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862701
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862670
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862621

-85 -

Swarnalata School of Nursing Studies IPST Campus v. State of Odisha, (Krushna Ram Mohapatra and
Mruganka Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 10006

Swetapadma Institute of Nursing & Medical Science v. State of Odisha, (Krushna Ram Mohapatra and
Mruganka Sekhar Sahoo, JJ.), 2026 SCC OnLine Ori 9972

Taga Munda v. State of Odisha, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 9883
Tahasildar v. Sarat Chandra Khuntia, (Sibo Sankar Mishra, J.), 2026 SCC OnLine Ori 9977
Tapan Kumar Sahoo v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9807

Tapas Kumar Swain v. State of Odisha, (V. Narasingh, J.), 2026 SCC OnLine Ori 9827
Tapaswini Sethi v. State of Odisha, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10124
Umesh Kumar Pujari v. State of Orissa, (V. Narasingh, J.), 2026 SCC OnLine Ori 9820

Uttam Pradhan v. State of Odisha, (Aditya Kumar Mohapatra, J.), 2026 SCC OnLine Ori 9900
Vijay Kumar v. Union of India, (Biraja Prasanna Satapathy, J.), 2026 SCC OnLine Ori 10045

VKMCPL-UMSL (JV) v. State of Odisha, (Manash Ranjan Pathak and Murahari Raman, JJ.), 2026
SCC OnLine Ori 10062

Yuvaan College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 9973

Yuvaan College of Nursing v. State of Odisha, (Krushna Ram Mohapatra and Mruganka Sekhar
Sahoo, JJ.), 2026 SCC OnLine Ori 9975

Patna High Court [3]

CICO PATEL JV v. Union of India, (Sanjay Karol, C.J. and Partha Sarthy, J.), 2022 SCC OnLine Pat
7549

Lucky Traders v. State of Bihar, (Sanjay Karol, C.J. and Partha Sarthy, J.), 2023 SCC OnLine Pat
11950

Ritesh Infratech (P) Ltd. v. Union of India, (K. Vinod Chandran, C.J. and Madhuresh Prasad, J.),
2023 SCC OnLine Pat 11949

Punjab and Haryana High Court [122]
Abdul Hamid v. Sham Lal, (Vikas Suri, J.), 2026 SCC OnLine P&H 27914
Ajit Kaur v. Ajit Singh, (Harpreet Kaur Jeewan, J.), 2026 SCC OnLine P&H 27915
Ajmer v. State of Haryana, (Kirti Singh, J.), 2026 SCC OnLine P&H 28018
Amandeep Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27937

Amir Chand Jagdish Kumar (Export) Ltd. v. State of Punjab, (Ashwani Kumar Mishra, A.C.J. and
Rohit Kapoor, J.), 2026 SCC OnLine P&H 27991

Anguri Devi v. State of Punjab, (Parmod Goyal, J.), 2026 SCC OnLine P&H 28017
Anil Kumar Malhotra v. Vinod Kumar, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27946
Anil v. State of Haryana, (Sandeep Moudgil, J.), 2026 SCC OnLine P&H 28008

Anju v. Arvind Yadav, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 28022

Ankit Kumar v. Union of India, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 27963

Ashwani Sharma v. Kurukshetra University, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H
28003

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862700
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862666
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862577
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862671
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862818
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862514
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862739
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862667
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862669
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865648
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865650
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865649
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862078
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862051
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862077
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862068
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862082
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862024
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862063
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862063

- 86 -

Baljeet Singh v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 27980
Balkar Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27921

Balwant Rai Gakhar v. State of Punjab, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 27982
Balwinder Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27924
Balwinder Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27940
Bhagwant Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27925

CIT v. Rakesh Kumar, (Ritu Bahri and Amarjot Bhatti, JJ.), 2023 SCC OnLine P&H 7426
CITv. S.R. Industries Ltd., (Ritu Bahri and Amarjot Bhatti, JJ.), 2023 SCC OnLine P&H 7425

Court on its Own Motion v. Ajay Kumar, (Vinod S. Bhardwaj and Sukhvinder Kaur, JJ.), 2026 SCC
OnLine P&H 27950

Court on its Own Motion v. State of Punjab, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.),
2026 SCC OnLine P&H 27909

Darshan Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27927

Dhani Ram v. Anurag Rastogi, (Harpreet Kaur Jeewan, J.), 2026 SCC OnLine P&H 27911
Dharampal v. State of Haryana, (Vikas Bahl and Subhas Mehla, JJ.), 2026 SCC OnLine P&H 27968
District Food & Supply Controller v. Seeta Ram, (Kirti Singh, J.), 2026 SCC OnLine P&H 27955
Divakar Kumar v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27957

Friends Pesticides v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27931

Goyal Khad Bhandar v. State of Haryana, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.),
2026 SCC OnLine P&H 27994

GSK Industries v. State of Punjab, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.), 2026
SCC OnLine P&H 27966

Gunjit Singh v. State of Punjab, (Pankaj Jain, J.), 2026 SCC OnLine P&H 27985

Gurdaspur Central Coop Bank Ltd. v. Balwinder Singh, (Sandeep Moudgil, J.), 2026 SCC OnLine
P&H 27967

Gurmukh Singh v. State of Punjab, (Vinod S. Bhardwaj and Sukhvinder Kaur, JJ.), 2026 SCC
OnLine P&H 27922

Gurpreet Singh v. Kuljit Singh, (Harsh Bunger, J.), 2026 SCC OnLine P&H 28020
Hare Ram v. State of Haryana, (Kirti Singh, J.), 2026 SCC OnLine P&H 27956
Harman Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27934
Harmeet Kaur v. Jasbir Kaur, (Vikas Suri, J.), 2026 SCC OnLine P&H 27910
Harpreet Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27942
Harvinder v. State of Haryana, (Virinder Aggarwal, J.), 2026 SCC OnLine P&H 27952

Haryana SIIDC v. Agro Metal Spray Equipment Corpn., (Pankaj Jain, J.), 2026 SCC OnLine P&H
27998

Hisar Auto Engineering (P) Ltd. v. State of Haryana, (Ashwani Kumar Mishra, A.C.J. and Rohit
Kapoor, J.), 2026 SCC OnLine P&H 28007

Hoshiar Singh v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27923
Inder Surekha v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27948
Jagjiwan Lal v. CIT, (Ritu Bahri and Manisha Batra, JJ.), 2023 SCC OnLine P&H 7427
Jai Pal v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27926

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862042
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865640
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865639
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862011
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862029
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862016
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862018
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862054
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862027
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862045
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862028
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862080
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862017
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862013
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862058
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862067
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865641
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861987

-87 -

Jalaluddin v. State of Haryana, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 28010

Janta Rice Mills v. State of Punjab, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.), 2026
SCC OnLine P&H 27992

Jarnail Singh v. Neelam Sharma, (Harsh Bunger, J.), 2026 SCC OnLine P&H 27920
Jashandeep Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27944
Jaswinder Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27938
Jind Kaur v. Union of India, (Tribhuvan Dahiya, J.), 2026 SCC OnLine P&H 27989
Jitesh Sethi v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27930

JK Cement Works v. Commr. Central Goods & Services Tax, (Ashwani Kumar Mishra, A.C.J. and
Rohit Kapoor, J.), 2026 SCC OnLine P&H 28001

Jodha Nagri Coop.Labour & Construction Society Ltd. v. Punjab State, (Vikas Suri, J.), 2026 SCC
OnLine P&H 27916

Karambir Singh v. Labour Commyr., (Kirti Singh, J.), 2026 SCC OnLine P&H 27984
Karan Ahuja v. State of Haryana, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27941
Kewal Chand v. Vinod Pahwa, (Vikas Suri, J.), 2026 SCC OnLine P&H 27917

Kewal Singh v. Financial Commr., (Pankaj Jain, J.), 2026 SCC OnLine P&H 27981

KK Traders v. State of Punjab, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.), 2026 SCC
OnLine P&H 28000

Kundan Singh v. Deputy Commr., (Pankaj Jain, J.), 2026 SCC OnLine P&H 28006

Lalita Devi v. Balco Pharma, (Kirti Singh, J.), 2026 SCC OnLine P&H 27972

Leela Ram v. Food Corpn. of India, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 27962
Manish Kumar v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 27960
Meena Rani v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27988

Meena v. Balco Pharma, (Kirti Singh, J.), 2026 SCC OnLine P&H 27975

Mohit v. State of Punjab, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27932

Munish Kumar v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27943

Naresh Kumar v. Tejinder Singh Aurora, (Vikram Aggarwal, J.), 2026 SCC OnLine P&H 27951
Nasib Singh v. Rishipal, (Vikas Suri, J.), 2026 SCC OnLine P&H 27918

National Insurance Co. Ltd. v. Paramjit Kaur, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 28015
National Insurance Co. Ltd. v. Pritam Singh, (Parmod Goyal, J.), 2026 SCC OnLine P&H 28014
Neelam Rai v. Balco Pharma, (Kirti Singh, J.), 2026 SCC OnLine P&H 27978

Paramjit Singh v. P.S.E.B., (Harkesh Manuja, J.), 2026 SCC OnLine P&H 28019

Pardeep Kumar v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 28002

Pargan Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27947

Parminder Singh v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 28012
Parsoon Sharma v. State of Haryana, (Jagmohan Bansal, J.), 2025 SCC OnLine P&H 24166
Partap Singh Sabharwal v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27965
Parveen Gupta v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27949

Pawan Kumar v. Balco Pharma, (Kirti Singh, J.), 2026 SCC OnLine P&H 27977

Pooja Rani v. Mohit Kumar, (Harkesh Manuja, J.), 2026 SCC OnLine P&H 28021

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862070
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862052
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862049
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862061
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862044
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862041
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862060
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862066
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862023
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862021
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862048
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862012
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862075
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862074
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862079
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862062
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862072
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865642
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862026
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862010
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862081

- 88 -

Prasoon Sharma v. State of Haryana, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H 24170
Prasoon Sharma v. State of Haryana, (Jasgurpreet Singh Puri, J.), 2024 SCC OnLine P&H 15968
Preet Mohinder Singh Gill v. State of Punjab, (Kuldeep Tiwari, J.), 2026 SCC OnLine P&H 27997

Pushpinder Kaur v. Panjab University, (Suvir Sehgal and Deepinder Singh Nalwa, 1J.), 2026 SCC
OnLine P&H 27983

R.D.A.K.S. Industries (P) Ltd. v. State of Haryana, (Ashwani Kumar Mishra, A.C.J. and Rohit
Kapoor, J.), 2026 SCC OnLine P&H 27969

Rahul Yadav v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27958

Rajesh Jain (Dr) v. Sandeep Mehra, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 24168
Rajesh Jain v. Sandeep Mehra, (Rajesh Bhardwaj, J.), 2025 SCC OnLine P&H 24169
Rajesh Jain v. Sandeep Mehra, (Sanjay Vashisth, J.), 2025 SCC OnLine P&H 24167
Rajinder Singh v. State of Haryana, (Deepak Manchanda, J.), 2026 SCC OnLine P&H 27929
Ramdei v. State of Haryana, (Harpreet Singh Brar, J.), 2026 SCC OnLine P&H 27999
Ramesh Bansal v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27945

Ramesh Kumar v. State of Haryana, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27954
Ranjeet Singh v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27933

Reenu v. Apoorva Kumar Singh, (Harpreet Kaur Jeewan, J.), 2026 SCC OnLine P&H 27912
Rekha v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27986

Rinki v. Balco Pharma, (Kirti Singh, J.), 2026 SCC OnLine P&H 27979

Sanjiv Kumar v. State of Haryana, (Sudeepti Sharma, J.), 2026 SCC OnLine P&H 28004
Saraswati Rice Mills v. Union of India, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27961

Saraswati Wood Products v. Union of India, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.),
2026 SCC OnLine P&H 27987

Satnam Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27939

Shivam Wood Products v. State of Haryana, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.),
2026 SCC OnLine P&H 27993

Shivam Wood Products v. State of Haryana, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.),
2026 SCC OnLine P&H 27996

Shree Balaji Alloys & Castings v. State of Punjab, (Ashwani Kumar Mishra, A.C.J. and Rohit
Kapoor, J.), 2026 SCC OnLine P&H 27995

Singla Guar & Oil Mill v. State of Haryana, (Ashwani Kumar Mishra, A.C.J. and Rohit Kapoor, J.),
2026 SCC OnLine P&H 27964

Subhash Kumar v. Balco Pharma, (Kirti Singh, J.), 2026 SCC OnLine P&H 27971
Sukhmander Singh v. State of Punjab, (N.S. Shekhawat, J.), 2026 SCC OnLine P&H 27928

Sunderi v. Kameda Coop.Credit So. Services Ltd., (Yashvir Singh Rathor, J.), 2026 SCC OnLine
P&H 28016

Surender Singh v. State of Haryana, (Nidhi Gupta, J.), 2026 SCC OnLine P&H 27959
Suresh Kumar v. Lodge Phulkian Society, (Vikas Suri, J.), 2026 SCC OnLine P&H 27913

Surinder Kumar Saggu v. Harnam Singh, (Harpreet Kaur Jeewan, J.), 2026 SCC OnLine P&H
27919

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865647
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865646
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862057
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862043
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862019
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865644
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865645
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865643
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862059
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862015
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862046
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862064
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862022
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862047
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862053
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862056
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862055
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862025
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862076
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862020
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861980

-89 -

Svam Power Plants (P) Ltd. v. Proper Officer Ward 11, (Ashwani Kumar Mishra, A.C.J. and Rohit
Kapoor, J.), 2026 SCC OnLine P&H 28011

SWAL Corpn. Ltd. v. State of Punjab, (H.S. Grewal, J.), 2026 SCC OnLine P&H 27935
Tarun Rattan v. Punjab State Chess Assn., (Tribhuvan Dahiya, J.), 2026 SCC OnLine P&H 27990

United India Insurance Co. Ltd. v. Balwinder Singh, (Yashvir Singh Rathor, J.), 2026 SCC OnLine
P&H 28013

Vandana Rai v. Balco Pharma, (Kirti Singh, J.), 2026 SCC OnLine P&H 27974
Vijay Gupta v. Presiding Officer, (Kirti Singh, J.), 2026 SCC OnLine P&H 28005
Vijay Jha v. Balco Pharma, (Kirti Singh, J.), 2026 SCC OnLine P&H 27973

Vijay Singh v. State of Punjab, (Sanjay Vashisth, J.), 2026 SCC OnLine P&H 27936
Vijay v. State of Haryana, (Jasjit Singh Bedi, J.), 2026 SCC OnLine P&H 27953

Welcome Corpn. Health Products v. State of Haryana, (Ashwani Kumar Mishra, A.C.J. and Rohit
Kapoor, J.), 2026 SCC OnLine P&H 28009

Zile Singh v. Uttar Haryana Bijli Vitran Nigam Ltd., (Aman Chaudhary, J.), 2026 SCC OnLine
P&H 27970

Rajasthan High Court [7]

Agriculture University v. Dr Arun Kumar, (Sanjeev Prakash Sharma, Acting C.J. and Baljinder Singh
Sandhu, J.), 2025 SCC OnLine Raj 7182

Arun Kumar (Dr) v. State of Rajasthan, (Munnuri Laxman, J.), 2025 SCC OnLine Raj 7183

Balraj Singh (Dr) v. Sri Karan Narendra Agriculture University, (Sanjeev Prakash Sharma, Acting
C.J. and Baljinder Singh Sandhu, J.), 2025 SCC OnLine Raj 7180

Lipika Tech (P) Ltd. v. Commy., (Manindra Mohan Shrivastava, C.J. and Ganesh Ram Meena, J.),
2024 SCC OnLine Raj 4052

Professor Ramesh Chandra v. Chancellor, (Sanjeev Prakash Sharma, Acting C.J. and Sangeeta
Sharma, J.), 2025 SCC OnLine Raj 7181

Surendra Khinchi v. Bar Council of Rajasthan, (Shubha Mehta, J.), 2026 SCC OnLine Raj 5582
Suresh Jajra v. Union of India, (Narendra Singh Dhaddha, J.), 2022 SCC OnLine Raj 3760

Telangana High Court [103]

Amjad Khan v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS 12540

Aqua Priya Darshini Industries v. Telangana State Southern Power Distribution Co. Ltd., (Nagesh
Bheemapaka, J.), 2026 SCC OnLine TS 12507

B. Muraliv. Sunil Sharma, (Nagesh Bheemapaka, J.), 2026 SCC OnLine TS 12442

Bandaru Laxminarayana v. Kandiraju Seethabai, (Renuka Yara, J.), 2026 SCC OnLine TS 12438
Banothu Manish Kumar v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 12469
Barma Srikanth v. Barma, (K. Sujana, J.), 2026 SCC OnLine TS 12434

Basapuram Anasuya v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2026 SCC OnLine TS
12496

Bathini Kavitha v. Telangana State Public Service Commission, (Namavarapu Rajeshwar Rao, J.),
2026 SCC OnLine TS 12489

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862071
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862050
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862073
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862065
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862014
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862069
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865655
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865656
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865653
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865651
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865654
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865652
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863293

-90 -

Bollu Kethavva v. State of Telangana, (Moushumi Bhattacharya and Gadi Praveen Kumar, JJ.),
2026 SCC OnLine TS 12522

Center for Better Governance V. State of Telangana, (Renuka Yara, J.), 2026 SCC OnLine TS 12523

Challa Damodar Reddy v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS
12482

Chandramouli v. Kanakadurga Chit Funds (P) Ltd., (N. Tukaramji, J.), 2026 SCC OnLine TS 12435
Chennamaneni Srinivas Rao v. Union of India, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS 12538
Chikkudu Vamshi Krishna v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 12462
Chinreddy Krishnaveni v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS 12539
Chintala Mallesh Goud v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 12516

Daka Naveen Kumar v. State of Telangana, (Moushumi Bhattacharya and Renuka Yara, JJ.), 2026
SCC OnLine TS 12508

Dubala Raghuvaran v. State of Telangana, (Tangirala Madhavi Devi, J.), 2026 SCC OnLine TS
12477

Dyakam Bhoomanna v. State of Telangana, (Anil Kumar Jukanti, J.), 2026 SCC OnLine TS 12529

Edla Venkata Swamy v. lllandula Sudharshanam, (Vakiti Ramakrishna Reddy, J.), 2026 SCC OnLine
TS 12471

Enugandula Navaneetha Sahasra Gattu Navaneetha v. Gattu Ganga Mohan, (P. Sam Koshy and
Narsing Rao Nandikonda, JJ.), 2026 SCC OnLine TS 12476

Erukala Shanker v. Singareni Collieries Co. Ltd., (Nagesh Bheemapaka, J.), 2026 SCC OnLine TS
12503

Fatima Begum v. State of Telangana, (Laxmi Narayana Alishetty, J.), 2026 SCC OnLine TS 12481
G. Nagabhushanam v. State of Telangana, (Anil Kumar Jukanti, J.), 2026 SCC OnLine TS 12528
G. Raghava Chary v. State of Telangana, (T. Madhavi Devi, J.), 2026 SCC OnLine TS 12479

G. Shyam Rao v. Depot Manager, (Laxmi Narayana Alishetty, J.), 2026 SCC OnLine TS 12521

G. Srinivas v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS 12536

G. Srinivasa Rao v. Union of India, (P. Sam Koshy and Narsing Rao Nandikonda, JJ.), 2026 SCC
OnLine TS 12520

Ganesh Shivnath Bodkhe v. State of Telangana, (B.R. Madhusudhan Rao, J.), 2026 SCC OnLine TS
12449

Gurrala Chandrakala v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 12491
Hyder Siddique v. State of Telangana, (Tangirala Madhavi Devi, J.), 2026 SCC OnLine TS 12533

J.K. Harikishan v. Greater Hyderabad Municipal Corpn., (Suddala Chalapathi Rao, J.), 2026 SCC
OnLine TS 12498

K. Basu Chakravarthy v. State of Telangana, (Tangirala Madhavi Devi, J.), 2026 SCC OnLine TS
12515

K. Rajaiah v. State of A.P., (Anil Kumar Jukanti, J.), 2026 SCC OnLine TS 12486

Kalahasthi Madhu Parameshwara Rao v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS
12448

Kambalapally Malla Reddy v. P. Venkat Reddy, (Vakiti Ramakrishna Reddy, J.), 2026 SCC OnLine
TS 12472

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863268
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863285
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863278

-91 -

Kodimela Samhitha v. Telangana State, (Aparesh Kumar Singh, C.J. and G.M. Mohiuddin, J.), 2026
SCC OnLine TS 12613

Kolan Venkatesh v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 12490
Kommu Srinivas v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 12487
Kundarapu Mahender v. State of Telangana, (K. Sarath, J.), 2026 SCC OnLine TS 12505
Kunusoth Yadamma v. State of Telangana, (Surepalli Nanda, J.), 2026 SCC OnLine TS 12504

Kura Kiran v. State of Telangana, (Moushumi Bhattacharya and Renuka Yara, JJ.), 2026 SCC
OnLine TS 12484

Lavleen Goel v. State of Telangana, (N. Tukaramiji, J.), 2026 SCC OnLine TS 12606
Lavudiya Suresh v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 12456
Lokesh Patna v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 12455

M. Parvathamma v. Raju Mudavath, (C.V. Bhaskar Reddy, J.), 2026 SCC OnLine TS 12468

M. Ramakrishna v. Mahathi Infrastructures Co., (Moushumi Bhattacharya, J.), 2026 SCC OnLine TS
12436

M. Sudhakar Reddy v. State of Telangana, (Aparesh Kumar Singh, C.J. and G.M. Mohiuddin, J.),
2026 SCC OnLine TS 12611

M. Varun Kumar Reddy v. Kunta Shravani Reddy, (Renuka Yara, J.), 2026 SCC OnLine TS 12439
Malyala Vijaya v. Jakkupogula Raj Kumar, (C.V. Bhaskar Reddy, J.), 2026 SCC OnLine TS 12474

Mantri Developers (P) Ltd. v. Central Power Distribution Co. of A.P. Ltd., (Nagesh Bheemapaka, J.),
2026 SCC OnLine TS 12500

Martha Rajesham v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 12453
Matam Nitikesh v. State of Telangana, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS 12541
Mohd Irfan v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 12495

Mohd Ismail Ali v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2026 SCC OnLine TS
12497

Mohd Khaleel Salhauddin v. State of Telangana, (Nagesh Bheemapaka, J.), 2026 SCC OnLine TS
12493

Mohd. Abrarali v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 12459

Mohd. Ahmeduddin Farooqui v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS
12470

Mohd. Aman Hussain v. Senior Intelligence Officer, (K. Sujana, J.), 2026 SCC OnLine TS 12465
Mohd. Mosin v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 12458

Mohd. Sadeed Ul Eeman Taj v. State of Telangana, (Nagesh Bheemapaka, J.), 2026 SCC OnLine TS
12494

Mohd. Sher Khan v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 12488
Mohd. Zareena v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 12467

Nade Mahadariv. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 12446

Naina Kumari v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 12447

Nutrient Marine Foods Ltd. v. Adjudicating Authority, (Ujjal Bhuyan, C.J. and C.V. Bhaskar Reddy,
J.), 2022 SCC OnLine TS 3610

Om Prakash Baldawa v. State of Telangana, (T. Madhavi Devi, J.), 2026 SCC OnLine TS 12478

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865597
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863296
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003865594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863284

-92 -

Pallapu Laxminarayana v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 12463
Penta Banaiah v. State of Telangana, (E.V. Venugopal, J.), 2026 SCC OnLine TS 12517
Purnima Shah v. Emmadi Sridevi, (Moushumi Bhattacharya, J.), 2026 SCC OnLine TS 12437

Ragam Narsing Rao Yadav v. Shriram Finance Ltd., (Moushumi Bhattacharya and Renuka Yara,
11.), 2026 SCC OnLine TS 12512

Ragati Navin Kumar v. G. Sarojana, (P. Sam Koshy, J.), 2026 SCC OnLine TS 12441
Rahul Sharad Nayakwadi v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 12445
Ramya Rathod v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 12461

Ratnakaram Sai Raj v. State of Telangana, (Tangirala Madhavi Devi, J.), 2026 SCC OnLine TS
12480

Ravinder Ankush Kevate v. State of Telangana, (K. Sujana, J.), 2026 SCC OnLine TS 12464
Routhu Yugender v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 12451

Ryagala Srinu v. State of Telangana, (Surepalli Nanda, J.), 2026 SCC OnLine TS 12506

S.P. Sampathy v. State of Telangana, (Juvvadi Sridevi, J.), 2026 SCC OnLine TS 12513

Saleem Khan v. State of Telangana, (Surepalli Nanda, J.), 2026 SCC OnLine TS 12501

SBI v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 12532

Seva Sadan Convent v. State of Telangana, (N.V. Shravan Kumar, J.), 2026 SCC OnLine TS 12492
Shalini Steels (P) Ltd. v. A.P. ERC, (Nagesh Bheemapaka, J.), 2026 SCC OnLine TS 12485

Sidda Rajaiah v. Singareni Collieries Co. Ltd., (Nagesh Bheemapaka, J.), 2026 SCC OnLine TS
12502

Sk. Hussain v. Tulsiram Yadav, (C.V. Bhaskar Reddy, J.), 2026 SCC OnLine TS 12473
Sk. Nanni v. Chinthamalla Susheela, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 12466

Sri. Satya Sai Auto Enterprises v. Commr. S.T., (P. Sam Koshy and Narsing Rao Nandikonda, JJ.),
2026 SCC OnLine TS 12475

Srinivasa Rao Kola v. Union of India, (B. Vijaysen Reddy, J.), 2026 SCC OnLine TS 12510
Sriya Sulthana v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 12444
Susheela v. Vittal Reddy, (Renuka Yara, J.), 2026 SCC OnLine TS 12440

Syed Mohd v. State of Telangana, (Namavarapu Rajeshwar Rao, J.), 2026 SCC OnLine TS 12499

T. Narasimha Reddy v. State of Telangana, (Suddala Chalapathi Rao, J.), 2026 SCC OnLine TS
12519

Tahera Jeebun v. State of Telangana, (Nagesh Bheemapaka, J.), 2026 SCC OnLine TS 12526
Thinganaboina Venkanna v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 12454

Ulangi Venkataramana v. State of Telangana, (B.R. Madhusudhan Rao, J.), 2026 SCC OnLine TS
12450

Uppari Sandhya v. State of Telangana, (Nagesh Bheemapaka, J.), 2026 SCC OnLine TS 12483
V. Ravi v. State of Telangana, (Pulla Karthik, J.), 2026 SCC OnLine TS 12525

Vanga Harimohan Reddy v. State of Telangana, (Tangirala Madhavi Devi, J.), 2026 SCC OnLine TS
12535

Vasudev Rao Rayasam v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 12457
Vishal Kumar Bhandekar v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 12433
Vishnu Vittal Rathod v. State of Telangana, (N. Tukaramyji, J.), 2026 SCC OnLine TS 12452

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863314
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863258

-03 -

Yadaiah Yadav Bachanagoni v. State of Telangana, (N. Tukaramji, J.), 2026 SCC OnLine TS 12443
Yandra RamaRao v. State of Telangana, (J. Sreenivas Rao, J.), 2026 SCC OnLine TS 12460

Uttaranchal High Court [20]
Alka v. State of Uttarakhand, (Ravindra Maithani and Alok Mahra, JJ.), 2026 SCC OnLine Utt 2366

Amita Joshi v. State of Uttarakhand, (Ravindra Maithani and Alok Mahra, JJ.), 2026 SCC OnLine
Utt 2378

Ayat Contractor v. State of Uttarakhand, (Ravindra Maithani and Alok Mabhra, JJ.), 2026 SCC
OnLine Utt 2379

Balmiki Chaudhary v. State of Uttarakhand, (Ravindra Maithani and Alok Mabhra, JJ.), 2026 SCC
OnLine Utt 2364

Garg Industries Partnership Firm v. Uttarakhand Environment Protection & Pollution Control
Board, (Ravindra Maithani and Alok Mahra, JJ.), 2026 SCC OnLine Utt 2377

Jain Medicos v. Akash Enterprises, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 2365
Kunal Pandey v. State of Uttarakhand, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 2373

Mittal Machines (P) Ltd. v. State of Uttarakhand, (G. Narendar, C.J. and Subhash Upadhyay, J.),
2026 SCC OnLine Utt 2375

Mohd. Farid v. State of Uttarakhand, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 2360
Mohd. Rehan v. State of Uttarakhand, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 2362

Navya Kumari v. State of Uttarakhand, (Ravindra Maithani and Alok Mahra, JJ.), 2026 SCC
OnLine Utt 2367

Neha v. State of Uttarakhand, (Ravindra Maithani and Alok Mabhra, JJ.), 2026 SCC OnLine Utt
2370

Rajendra Kumar Arya v. State of Uttarakhand, (Ravindra Maithani and Alok Mabhra, JJ.), 2026 SCC
OnLine Utt 2363

Salamana v. State of Uttarakhand, (Ravindra Maithani and Alok Mahra, JJ.), 2026 SCC OnLine Utt
2369

Sanjana v. State of Uttarakhand, (Ravindra Maithani and Alok Mahra, JJ.), 2026 SCC OnLine Utt
2368

Shashikant Purohit v. State of Uttarakhand, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 2374
Tayseem Khan v. State of Uttarakhand, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 2372

Vishal Nautiyal v. HNB Uttarakhand Medical Education University, (Ravindra Maithani and Alok
Mabhra, JJ.), 2026 SCC OnLine Utt 2376

Yogesh Bansal v. State of Uttarakhand, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 2361
Yugantar Arora v. State of Uttarakhand, (Alok Kumar Verma, J.), 2026 SCC OnLine Utt 2371

Customs Excise and Service Tax Appellate Tribunal [16]

Antony Morris v. Commr. of Customs, (R. Bhagya Devi, Member (Technical)), 2026 SCC OnLine
CESTAT 2056

CCE v. Northern Power Distribution Co. of Telangana Ltd., (A.K. Jyotishi, Member (Technical) and
Angad Prasad, Member (Judicial)), 2026 SCC OnLine CESTAT 2068

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862089
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862101
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862102
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862087
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862100
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862088
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862096
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862098
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862083
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862085
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862090
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862093
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862086
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862092
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862091
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862097
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862095
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862099
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862094
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863498

-94 -

Commr. of Customs v. Aravapalli Srinivasa Rao, (A.K. Jyotishi, Member (Technical) and Angad
Prasad, Member (Judicial)), 2026 SCC OnLine CESTAT 2057

Commyr. of Customs v. Kandikatla Venkata Ramasubba Rao, (A.K. Jyotishi, Member (Technical) and
Angad Prasad, Member (Judicial)), 2026 SCC OnLine CESTAT 2060

Commr. of Customs v. Kapilavayi Naga Sambasiva Rao, (A.K. Jyotishi, Member (Technical) and
Angad Prasad, Member (Judicial)), 2026 SCC OnLine CESTAT 2059

Commr. of Customs v. Kasturi Srinivasa Rao, (A.K. Jyotishi, Member (Technical) and Angad Prasad,
Member (Judicial)), 2026 SCC OnLine CESTAT 2058

Commr. of Customs v. Tamilnadu Newsprint & Papers Ltd., (Vasa Seshagiri Rao, Member
(Technical) and Ajayan T.V., Member (Judicial)), 2026 SCC OnLine CESTAT 2063

Commr. of Customs v. Varun Donthamsetty, (A.K. Jyotishi, Member (Technical) and Angad Prasad,
Member (Judicial)), 2026 SCC OnLine CESTAT 2054

Dell International Services India (P) Ltd. v. CCE, (P.A. Augustian, Member (Judicial) and R. Bhagya
Devi, Member (Technical)), 2026 SCC OnLine CESTAT 2066

Ekkom Associates v. CCE, (S.K. Mohanty, Member (Judicial)), 2026 SCC OnLine CESTAT 2065

Embelle Trading v. Commr. of Customs, (Dr Suvendu Kumar Pati, Member (Judicial) and M.M.
Parthiban, Member (Technical)), 2026 SCC OnLine CESTAT 2064

Johnson & Johnson (P) Ltd. v. Commyr. of Customs, (Dr Suvendu Kumar Pati, Member (Judicial)),
2026 SCC OnLine CESTAT 2061

Mobility App Consultant v. Commr. (CGST), (Dr Suvendu Kumar Pati, Member (Judicial)), 2026 SCC
OnLine CESTAT 2067

Nitta Gelatin India Ltd. v. CCE, (R. Bhagya Devi, Member (Technical)), 2026 SCC OnLine CESTAT
2053

Umesh Shraf v. Commr. of Customs, (Ajay Sharma, Member (Judicial) and M.M. Parthiban, Member
(Technical)), 2026 SCC OnLine CESTAT 2062

Vijayalakshmi Cashew Co. v. CCE, (P.A. Augustian, Member (Judicial) and Pullela Nageswara Rao,
Member (Technical)), 2026 SCC OnLine CESTAT 2055

Income Tax Appellate Tribunal [96]

AA Enterprises v. CIT, (Satbeer Singh Godara, Member (Judicial) and Naveen Chandra,
(Accountant Member)), 2026 SCC OnLine ITAT 17159

Aawas Construction (P) Ltd. v. CIT, (George Mathan, Member (Judicial) and Gopalan Gurusamy,
(Accountant Member)), 2026 SCC OnLine ITAT 17156

Abdul Malique v. CIT, (Laxmi Prasad Sahu, (Accountant Member) and Yogesh Kumar U.S.,
Member (Judicial)), 2026 SCC OnLine ITAT 17124

Ajay Goenka v. CIT, (Vikas Awasthy, Member (Judicial) and S. Rifaur Rahman, (Accountant
Member)), 2026 SCC OnLine ITAT 17113

Akbal Zullur Rahman v. CIT, (George Mathan, Member (Judicial) and Gopalan Gurusamy,
(Accountant Member)), 2026 SCC OnLine ITAT 17153

Alchrome Chemical Industries v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Gopalan
Gurusamy, (Accountant Member)), 2026 SCC OnLine ITAT 17138

Anant Cutting Edge (P) Ltd. v. CIT, (R.K. Panda, (Vice President) and Astha Chandra, Member
(Judicial)), 2026 SCC OnLine ITAT 17163

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863496
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863495
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863497
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864472

-95 -

Aphidalin Syiemlieh v. CIT, (Laxmi Prasad Sahu, (Accountant Member) and Yogesh Kumar U.S.,
Member (Judicial)), 2026 SCC OnLine ITAT 17127

Ashok Kumar Singh v. CIT, (Madhumita Roy, Member (Judicial) and Renu Jauhri, (Accountant
Member)), 2026 SCC OnLine ITAT 17103

Ashwani Minda v. CIT, (Anubhav Sharma, Member (Judicial) and Amitabh Shukla, (Accountant
Member)), 2026 SCC OnLine ITAT 17123

Asmita Education & Healthcare Foundation v. CIT, (Narender Kumar Choudhry, J.M. and Gagan
Goyal, A.M.), 2024 SCC OnLine ITAT 15636

Bahuddeshiya Kishan Sewa Sahkari Samiti Ltd. v. CIT, (Raj Kumar Chauhan, Member (Judicial) and
Sanjay Awasthi, (Accountant Member)), 2026 SCC OnLine ITAT 17116

Balrajgoud Mamulola v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., (Accountant
Member)), 2026 SCC OnLine ITAT 17140

Bhagwan Shree Agrasen Nagari Sahakari Patsanstha Maryadit v. CIT, (Dr. Dipak P. Ripote,
(Accountant Member) and Vinay Bhamore, Member (Judicial)), 2026 SCC OnLine ITAT 17118

Buttercup Publishing (P) Ltd. v. CIT, (Vikas Awasthy, Member (Judicial) and S. Rifaur Rahman,
(Accountant Member)), 2026 SCC OnLine ITAT 17172

Chinchani Tarapur Education Society v. CIT, (R.K. Panda, (Vice President) and Astha Chandra,
Member (Judicial)), 2026 SCC OnLine ITAT 17166

CIT v. Agrawal Sponge (P) Ltd., (R.K Panda, (Vice President) and Partha Sarathi Chaudhury,
Member (Judicial)), 2026 SCC OnLine ITAT 17104

CIT v. Amazon Web Services, Inc., (M. Balaganesh, (Accountant Member) and Kavitha Rajagopal,
Member (Judicial)), 2026 SCC OnLine ITAT 17177

CIT v. Ashpaque Mdshafi Motiwala, (Manish Borad, (Accountant Member) and Vinay Bhamore,
Member (Judicial)), 2026 SCC OnLine ITAT 17164

CIT v. BSES Yamuna Power Ltd., (Anubhav Sharma, Member (Judicial) and Renu Jauhri,
(Accountant Member)), 2026 SCC OnLine ITAT 17092

CIT v. Church Educational Society, (Ravish Sood, Member (Judicial) and Madhusudan Sawdia,
(Accountant Member)), 2026 SCC OnLine ITAT 17175

CIT v. Devesh Foods & Agro Products (P) Ltd., (M. Balaganesh, (Accountant Member) and Vimal
Kumar, Member (Judicial)), 2026 SCC OnLine ITAT 17091

CIT v. EKO India Financial Services (P) Ltd., (Madhumita Roy, Member (Judicial) and Renu Jauhri,
(Accountant Member)), 2026 SCC OnLine ITAT 17098

CIT v. Karshak Vidya Parishad, (Ravish Sood, Member (Judicial) and Madhusudan Sawdia,
(Accountant Member)), 2026 SCC OnLine ITAT 17176

CIT v. Maa Shakambhari Infratech (P) Ltd., (Partha Sarathi Chaudhury, Member (Judicial) and
Avdhesh Kumar Mishra, (Accountant Member)), 2026 SCC OnLine ITAT 17154

CIT v. Meena Realty (P) Ltd., (Challa Nagendra Prasad, Member (Judicial) and Prabhash Shankar,
(Accountant Member)), 2026 SCC OnLine ITAT 17125

CIT v. New Castle Finance & Leasing (P) Ltd., (Kavitha Rajagopal, Member (Judicial) and Renu
Jauhri, (Accountant Member)), 2026 SCC OnLine ITAT 17094

CITv. Pallavi Gupta, (Anubhav Sharma, Member (Judicial) and Renu Jauhri, (Accountant
Member)), 2026 SCC OnLine ITAT 17100

CIT v. Prestige Infratech (P) Ltd., (Raj Kumar Chauhan, Member (Judicial) and Amitabh Shukla,
(Accountant Member)), 2026 SCC OnLine ITAT 17168

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864477

- 96 -

CIT v. Society for applied Microwave Electronic Engineering Research, (Prashant Maharishi, A.M.
and Rahul Chaudhary, J.M.), 2024 SCC OnLine ITAT 15638

CITv. Talent Manpower Placement Agency, (S. Rifaur Rahman, (Accountant Member) and Kavitha
Rajagopal, Member (Judicial)), 2026 SCC OnLine ITAT 17178

CIT v. Times Content Ltd., (Sudhir Kumar, Member (Judicial) and Manish Agarwal, (Accountant
Member)), 2026 SCC OnLine ITAT 17139

Deutsche Equities India (P) Ltd. v. CIT, (B.R. Baskaran, A.M. and Rahul Chaudhary, J.M.), 2024
SCC OnLine ITAT 15637

DLF Homes Panchkula (P) Ltd. v. CIT, (S. Rifaur Rahman, (Accountant Member) and Raj Kumar
Chauhan, Member (Judicial)), 2026 SCC OnLine ITAT 17131

Dnyandeep Rashatriya Samajik Va Shaikshanik Vikas Sanstha v. CIT, (Dr. Manish Borad,
(Accountant Member) and Pavan Kumar Gadale, Member (Judicial)), 2026 SCC OnLine ITAT
17105

Ellur Mallinathaiah Setty v. CIT, (Vijay Pal Rao, (Vice President)), 2026 SCC OnLine ITAT 17158

Finest Fit Impex (P) Ltd. v. CIT, (Ramit Kochar, (Accountant Member) and Vimal Kumar, Member
(Judicial)), 2026 SCC OnLine ITAT 17106

G.M. Texfab Industries (P) Ltd. v. CIT, (Satbeer Singh Godara, Member (Judicial) and Naveen
Chandra, (Accountant Member)), 2026 SCC OnLine ITAT 17110

Gajendra Singh v. CIT, (Raj Kumar Chauhan, Member (Judicial) and Sanjay Awasthi, (Accountant
Member)), 2026 SCC OnLine ITAT 17096

Genins India Insurance TPA Ltd. v. CIT, (Anubhav Sharma, Member (Judicial) and Renu Jauhri,
(Accountant Member)), 2026 SCC OnLine ITAT 17099

Genpact Infrastructure (Hyderabad) (P) Ltd. v. CIT, (Kavitha Rajagopal, Member (Judicial) and
Renu Jauhri, (Accountant Member)), 2026 SCC OnLine ITAT 17115

Gourav Agrawal v. CIT, (George Mathan, Member (Judicial) and Gopalan Gurusamy, (Accountant
Member)), 2026 SCC OnLine ITAT 17143

Gram Disha Trust v. CIT, (Mahavir Singh, (Vice President) and Manish Agarwal, (Accountant
Member)), 2026 SCC OnLine ITAT 17157

Harish VitthalraO Kale v. CIT, (Dr. Dipak P. Ripote, (Accountant Member) and Vinay Bhamore,
Member (Judicial)), 2026 SCC OnLine ITAT 17119

Hemant Godara v. CIT, (Satbeer Singh Godara, Member (Judicial)), 2026 SCC OnLine ITAT 17146

Hussnain International India v. CIT, (Satbeer Singh Godara, Member (Judicial)), 2026 SCC OnLine
ITAT 17148

Intermarket India (P) Ltd. v. CIT, (Sanjay Garg, Member (Judicial) and Jagadish, (Accountant
Member)), 2026 SCC OnLine ITAT 17152

Igbal Salim Solanki v. CIT, (Anubhav Sharma, J.M. and Khettra Mohan Roy, A.M.), 2026 SCC
OnLine ITAT 17088

ISR Clothing (P) Ltd. v. CIT, (Ramit Kochar, (Accountant Member) and Vimal Kumar, Member
(Judicial)), 2026 SCC OnLine ITAT 17107

Jalgaon Jilha Prathamik Shikshak Sahakari Patpedhi Ltd. v. CIT, (Dr. Dipak P. Ripote, (Accountant
Member) and Vinay Bhamore, Member (Judicial)), 2026 SCC OnLine ITAT 17121

Janta Wafers (P) Ltd. v. CIT, (Amit Shukla, Member (Judicial) and Makarand Vasant Mahadeokar,
(Accountant Member)), 2026 SCC OnLine ITAT 17169

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863499
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864478

-97-

Joginder Kumar Taneja v. CIT, (Satbeer Singh Godara, Member (Judicial)), 2026 SCC OnLine ITAT
17150

Kanaka Raju Uppalapati v. CIT, (Vijay Pal Rao, (Vice President)), 2026 SCC OnLine ITAT 17162

Kaydee Foundation v. CIT, (George Mathan, Member (Judicial) and Gopalan Gurusamy,
(Accountant Member)), 2026 SCC OnLine ITAT 17167

Kent Cables (P) Ltd. v. CIT, (Anubhav Sharma, Member (Judicial) and Sanjay Awasthi, (Accountant
Member)), 2026 SCC OnLine ITAT 17111

Kush N. Shah v. CIT, (Sandeep Gosain, Member (Judicial) and Bijayananda Pruseth, (Accountant
Member)), 2026 SCC OnLine ITAT 17134

Laxman Yadav Yadagolla v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., (Accountant
Member)), 2026 SCC OnLine ITAT 17117

Life Legal Services LLP v. CIT, (Mahavir Singh, (Vice President) and Manish Agarwal, (Accountant
Member)), 2026 SCC OnLine ITAT 17090

Manish Sureka v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Gopalan Gurusamy,
(Accountant Member)), 2026 SCC OnLine ITAT 17165

Matri Mandir Samiti v. CIT, (Kavitha Rajagopal, Member (Judicial) and Renu Jauhri, (Accountant
Member)), 2026 SCC OnLine ITAT 17095

Mohit Bhargva v. CIT, (Satbeer Singh Godara, Member (Judicial) and Naveen Chandra, (Accountant
Member)), 2026 SCC OnLine ITAT 17126

Nawla Ispat (P) Ltd. v. CIT, (Anubhav Sharma, Member (Judicial) and Renu Jauhri, (Accountant
Member)), 2026 SCC OnLine ITAT 17093

Nitesh Kumar Ganeshprasad v. TDS Ward-76(1), (Satbeer Singh Godara, Member (Judicial) and
Naveen Chandra, (Accountant Member)), 2026 SCC OnLine ITAT 17122

Odisha Coal & Power Ltd. v. CIT, (George Mathan, Member (Judicial) and Gopalan Gurusamy,
(Accountant Member)), 2026 SCC OnLine ITAT 17102

Ojas Impex (P) Ltd. v. CIT, (Vimal Kumar, Member (Judicial) and Sanjay Awasthi, (Accountant
Member)), 2026 SCC OnLine ITAT 17129

Om Shanti Realtors v. CIT, (Prashant Maharshi, A.M. and Raj Kumar Chauhan, J.M.), 2024 SCC
OnLine ITAT 15635

Patanjali Parivahan (P) Ltd. v. CIT, (Raj Kumar Chauhan, Member (Judicial) and Sanjay Awasthi,
(Accountant Member)), 2026 SCC OnLine ITAT 17097

Poonam Vijaykumar Tulsiani v. CIT, (Manish Borad, (Accountant Member) and Vinay Bhamore,
Member (Judicial)), 2026 SCC OnLine ITAT 17136

Prakash Nagari Sahakari Pathosanstha Maryadit v. CIT, (Dr. Dipak P. Ripote, (Accountant
Member) and Vinay Bhamore, Member (Judicial)), 2026 SCC OnLine ITAT 17101

Priyanka Dornala v. CIT, (Vijay Pal Rao, (Vice President) and Madhusudan Sawdia, (Accountant
Member)), 2026 SCC OnLine ITAT 17161

Purna Chander Ragam v. CIT, (Vijay Pal Rao, (Vice President) and Manjunatha G., (Accountant
Member)), 2026 SCC OnLine ITAT 17170

Purushottam Dass v. CIT, (Satbeer Singh Godara, Member (Judicial)), 2026 SCC OnLine ITAT
17151

Raigad District Police Coop. Credit Society Ltd. v. CIT, (Dr. Dipak P. Ripote, (Accountant Member)
and Vinay Bhamore, Member (Judicial)), 2026 SCC OnLine ITAT 17120

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864471
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864420
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864429

-98 -

Rajeev Jaiswal v. CIT, (Kul Bharat, (Vice President) and Nikhil Choudhary, (Accountant Member)),
2026 SCC OnLine ITAT 17128

Rakesh Shukla v. CIT, (Ramit Kochar, (Accountant Member) and Vimal Kumar, Member (Judicial)),
2026 SCC OnLine ITAT 17108

Rakesh Shukla v. CIT, (Ramit Kochar, (Accountant Member) and Vimal Kumar, Member (Judicial)),
2026 SCC OnLine ITAT 17109

Ram Kishore Seth v. CIT, (S. Rifaur Rahman, (Accountant Member) and Anubhav Sharma, Member
(Judicial)), 2026 SCC OnLine ITAT 17179

Ramesh Chawla v. CIT, (Satbeer Singh Godara, Member (Judicial)), 2026 SCC OnLine ITAT 17144

Romica Raina v. CIT, (Vikas Awasthy, Member (Judicial) and S. Rifaur Rahman, (Accountant
Member)), 2026 SCC OnLine ITAT 17173

Royal Mahanagar Developers v. CIT, (George Mathan, Member (Judicial) and Gopalan Gurusamy,
(Accountant Member)), 2026 SCC OnLine ITAT 17155

Sanjeev Kumar Agarwal v. CIT, (Sudhir Kumar, Member (Judicial) and Manish Agarwal,
(Accountant Member)), 2026 SCC OnLine ITAT 17130

Saraswati Sishu Mandir v. CIT, (George Mathan, Member (Judicial) and Gopalan Gurusamy,
(Accountant Member)), 2026 SCC OnLine ITAT 17142

Serajuddin & Co. v. CIT, (George Mathan, Member (Judicial) and Gopalan Gurusamy, (Accountant
Member)), 2026 SCC OnLine ITAT 17141

Shazia Khan v. CIT, (Sudhanshu Srivastava, Member (Judicial)), 2026 SCC OnLine ITAT 17137

Sheth Fincap Services (P) Ltd. v. CIT, (Saktijit Dey, (Vice President) and Makarand Vasant
Mahadeokar, (Accountant Member)), 2026 SCC OnLine ITAT 17132

Srinivasmurthy Krishnamurti Collam v. CIT, (Vikas Awasthy, Member (Judicial) and S. Rifaur
Rahman, (Accountant Member)), 2026 SCC OnLine ITAT 17171

Star Travel v. CIT, (Yogesh Kumar U.S., Member (Judicial) and Rakesh Mishra, (Accountant
Member)), 2026 SCC OnLine ITAT 17112

Suryakant Shantaram Bane v. CIT, (Narender Kumar Choudhry, Member (Judicial) and Prabhash
Shankar, (Accountant Member)), 2026 SCC OnLine ITAT 17089

Susheel v. CIT, (S. Rifaur Rahman, (Accountant Member)), 2026 SCC OnLine ITAT 17133

Sushil Kumar Bansal v. CIT, (Satbeer Singh Godara, Member (Judicial)), 2026 SCC OnLine ITAT
17149

T Gangkak Enterprise v. CIT, (Laxmi Prasad Sahu, (Accountant Member) and Pradip Kumar
Choubey, Member (Judicial)), 2026 SCC OnLine ITAT 17135

Upkar Mani v. CIT, (Madhumita Roy, Member (Judicial) and Krinwant Sahay, (Accountant
Member)), 2026 SCC OnLine ITAT 17174

Usha v. CIT, (Satbeer Singh Godara, Member (Judicial)), 2026 SCC OnLine ITAT 17145

Vetal Bambarde Vibhag Shikshan Prasark Mandal v. CIT, (Astha Chandra, Member (Judicial) and
Dr. Dipak P. Ripote, (Accountant Member)), 2026 SCC OnLine ITAT 17114

Winwin Innfra (India) (P) Ltd. v. CIT, (R.K. Panda, (Vice President) and Astha Chandra, Member
(Judicial)), 2026 SCC OnLine ITAT 17160

Yash Sherawat v. CIT, (Satbeer Singh Godara, Member (Judicial)), 2026 SCC OnLine ITAT 17147

National Company Law Tribunal [45]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864437
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864456

-99 -

Anil Kumar v. HMD Industry, (Prabhat Kumar, Member (Technical) and Sushil Mahadeorao Kochey,
Member (Judicial)), 2026 SCC OnLine NCLT 5240

Ashick Rathish v. Registrar NCLT Kochi, (Vinay Goel, Member (Judicial)), 2026 SCC OnLine NCLT
5272

Assets Care & Reconstruction Enterprise Ltd. v. Manju Sirohi, (Ashok Kumar Bhardwaj, Member
(Judicial) and Atul Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5265

Bank of India v. Housing Developement & Infrastructure Ltd., (Lakshmi Gurung, Member (Judicial)
and Hariharan Neelakanta Iyer, Member (Technical)), 2026 SCC OnLine NCLT 5269

Bank of India v. Wadhwa Buildcon LLP, (Vinay Goel, Member (Judicial) and Charanjeet Singh
Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5262

CIT v. Kalyani Education (P) Ltd., (Vinay Goel, Member (Judicial) and Charanjeet Singh Gulati,
Member (Technical)), 2026 SCC OnLine NCLT 5254

DBS Bank Ltd. v. Vayam Technologies Ltd., (Ashok Kumar Bhardwaj, Member (Judicial) and Atul
Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5256

Devang Amulakh Mehta, In re, (Charanjeet Singh, Member (Technical) and Gulati Lakshmi Gurung,
Member (Judicial)), 2026 SCC OnLine NCLT 5261

Edelweiss Asset Reconstruction Co. Ltd. v. Adel Landmarks Ltd., (Bachu Venkat Balaram Das,
Member (Judicial) and Atul Chaturvedi, Member (Technical)), 2024 SCC OnLine NCLT 14871

Greenwood Research & Management (Mauritius) Ltd., In re, (Prabhat Kumar, Member (Technical)
and Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5244

Greenwood Research & Management Ltd., In re, (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5245

Gulshan Kumar Mehta v. Crown Realtech (P) Ltd., (Anupinder Singh Grewal, President), 2026 SCC
OnLine NCLT 5273

Harish Kant Kaushik v. Somerset Estate (P) Ltd., (Anil Raj Chellan, Member (Technical) and K.R.
Saji Kumar, Member (Judicial)), 2026 SCC OnLine NCLT 5257

Inderpreet Kaur Anand v. Nigo's Properties Ltd., (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5243

India Infrastructure Finance Co. Ltd. v. Aryavrat Projects & Developers (P) Ltd., (Anupinder Singh
Grewal, President), 2026 SCC OnLine NCLT 5275

Indiabulls Housing Finance Ltd. v. Dr. Subhash Chandra, (Anupinder Singh Grewal, President,
Bachu Venkat Balaram Das, Member (Judicial), Mahendra Khandelwal, Member (Judicial), Atul
Chaturvedi, Member (Technical) and Ravindra Chaturvedi, Member (Technical)), 2026 SCC
OnLine NCLT 5267

Infrastructure Leasing & Financial Services Ltd. v. SREI Infrastructure Finance Ltd., (Prabhat
Kumar, Member (Technical) and Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC
OnLine NCLT 5271

K. Easwara Pillai v. Canara Bank, (Vinay Goel, Member (Judicial)), 2026 SCC OnLine NCLT 5253

Kalyan Toll Infrastructure Ltd. v. Rajendran Shanmugam, (Prabhat Kumar, Member (Technical) and
Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5241

Lakshminarayan Srinivasan v. Ansys Engineering (P) Ltd., (Anupinder Singh Grewal, President),
2026 SCC OnLine NCLT 5274

Leena Batra v. Ferrous Infrastructure (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial) and
Ravindra Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5255

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863504
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863536
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863526
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863518
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863520
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863525
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862856
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863508
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863509
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863537
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863521
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863507
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863539
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863531
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863517
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863505
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863538
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863519

- 100 -

Loveleen Dhaliwal Singla v. LSR Infracon (P) Ltd., (K. Biswal, Member (Judicial) and K.K Singh,
Member (Technical)), 2026 SCC OnLine NCLT 5277

Mala Verma v. Global Energy (P) Ltd., (Reeta Kohli, Member (Judicial) and Madhu Sinha, Member
(Technical)), 2024 SCC OnLine NCLT 14872

Mohandas Chhataram v. Gokul Sugar Industries Ltd., (Prabhat Kumar, Member (Technical) and
Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5239

Mukesh Ramanlal Gokal v. Contrex (P) Ltd., (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5276

Nazeema Cholayil v. Dileep KP (RP), (Vinay Goel, Member (Judicial) and Ravichandran Ramasamy,
Member (Technical)), 2026 SCC OnLine NCLT 5251

Ombkara Assets Reconstruction (P) Ltd. v. Mahendra Chandulal Shah, (Prabhat Kumar, Member
(Technical) and Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5252

Packwell (India) (P) Ltd. v. Emgee Cables & Communications Ltd., (Reeta Kohli, Member (Judicial)
and Kavita Bhatnagar, Member (Technical)), 2026 SCC OnLine NCLT 5242

R.J. Packwells (P) Ltd. v. Maurya Printers (P) Ltd., (Bachu Venkat Balaram Das, Member (Judicial)
and Ravindra Chaturvedi, Member (Technical)), 2026 SCC OnLine NCLT 5264

RAB Enterprises (India) (P) Ltd. v. Awfis Space Solutions Ltd., (Charanjeet Singh Gulati, Member
(Technical) and Lakshmi Gurung, Member (Judicial)), 2026 SCC OnLine NCLT 5258

Rajkumar Gupta v. RBG Enterprises (P) Ltd., (Vinay Goel, Member (Judicial)), 2026 SCC OnLine
NCLT 5246

Rajkumar Gupta v. RBG Retail (P) Ltd., (Vinay Goel, Member (Judicial)), 2026 SCC OnLine NCLT
5248

Rajkumar Gupta v. RBG Trading Corpn. (P) Ltd., (Vinay Goel, Member (Judicial)), 2026 SCC
OnLine NCLT 5247

RBIv. Aviom India Housing Finance (P) Ltd., (Manni Sankariah Shanmuga Sundaram, Member
(Judicial) and Reena Sinha Puri, Member (Technical)), 2026 SCC OnLine NCLT 5266

Roshen Chordiya v. Kotak Mahindra Bank Ltd., (Vinay Goel, Member (Judicial) and Charanjeet
Singh Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5259

S. Radha Krishna v. Hyderabad Pollution Controls Ltd., (Dr Venkata Ramakrishna Badarinath
Nandula, Member (Judicial) and Charan Singh, Member (Technical)), 2024 SCC OnLine NCLT
14870

SBI v. Anil Kumar Gupta, (Manni Sankariah Shanmuga Sundaram, Member (Judicial) and Reena
Sinha Puri, Member (Technical)), 2026 SCC OnLine NCLT 5237

SBI v. Dharti Dredging & Infrastructure Ltd., (Hariharan Neelakanta Iyer, Member (Technical) and
Lakshmi Gurung, Member (Judicial)), 2026 SCC OnLine NCLT 5238

SBI v. Meena Juneja, (Manni Sankariah Shanmuga Sundaram, Member (Judicial) and Reena Sinha
Puri, Member (Technical)), 2026 SCC OnLine NCLT 5236

SBI v. Pasupati Fabrics Ltd., (Manni Sankariah Shanmuga Sundaram, Member (Judicial) and Reena
Sinha Puri, Member (Technical)), 2026 SCC OnLine NCLT 5270

SBI v. Sumit Juneja, (Manni Sankariah Shanmuga Sundaram, Member (Judicial) and Reena Sinha
Puri, Member (Technical)), 2026 SCC OnLine NCLT 5263

SBI v. Vindhyavasini Ispat Industries (P) Ltd., (Prabhat Kumar, Member (Technical) and Sushil
Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5250

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862857
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863503
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863515
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863516
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863506
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863522
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863510
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863512
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863511
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863530
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863523
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863501
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863502
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863500
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863527
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863514

- 101 -

Sougat Samiran Ghosh v. Debtone Corporate Advisory (P) Ltd., (Vinay Goel, Member (Judicial) and
Charanjeet Singh Gulati, Member (Technical)), 2026 SCC OnLine NCLT 5260

Sree Gokulam Hotel (India) (P) Ltd. v. Anil kumar Santhamma Pillai Gopinathan, (Vinay Goel,
Member (Judicial)), 2026 SCC OnLine NCLT 5268

Standard Chartered Bank & DBS Bank Ltd. v. Ruchi Soya Industries Ltd., (Prabhat Kumar, Member
(Technical) and Sushil Mahadeorao Kochey, Member (Judicial)), 2026 SCC OnLine NCLT 5249

National Company Law Appellate Tribunal [6]

Amar Ujala Ltd. v. Aditya Kumar Chauhan, (Sharad Kumar Sharma, Member (Judicial), Arun
Baroka, Member (Technical) and Indevar Pandey, Member (Technical)), 2026 SCC OnLine
NCLAT 1119

HDFC Bank Ltd. v. Sustainable Outreach & Universal Leadership (Soul) Ltd., (Mohammad Faiz
Alam Khan, Member (Judicial) and Naresh Salecha, Member (Technical)), 2026 SCC OnLine
NCLAT 1121

Mirosa Marines (P) Ltd. v. Kanak Jani, (Sharad Kumar Sharma, Member (Judicial), Arun Baroka,
Member (Technical) and Indevar Pandey, Member (Technical)), 2026 SCC OnLine NCLAT 1120

Paschimanchal Vidyut Vitran Nigam Ltd. v. Deepak Kumar Garg, (Mohammad Faiz Alam Khan,
Member (Judicial) and Naresh Salecha, Member (Technical)), 2026 SCC OnLine NCLAT 1118

Sunil Kumar Dahiya v. Lavkash Verma, (Sharad Kumar Sharma, Member (Judicial), Arun Baroka,
Member (Technical) and Indevar Pandey, Member (Technical)), 2026 SCC OnLine NCLAT 1117

VNR Infrastructures Ltd. v. Chief Engineer Construction-VIII, (Sharad Kumar Sharma, Member
(Judicial) and Jatindranath Swain, Member (Technical)), 2026 SCC OnLine NCLAT 1122

Securities Appellate Tribunal [1]

Digvijay Laxhamsinh Gaekwad v. SEBI, (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup,
Member (Technical) and Dr. Dheeraj Bhatnagar, Member (Technical)), 2026 SCC OnLine SAT
151

Telecom Disputes Settlement and Appellate Tribunal [392]

Aamoda Broadcasting Co. (P) Ltd. v. A.P. State Fibernet Ltd., (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2606

Acn Cable (P) Ltd. v. Zee Entertainment Enterprises Ltd., (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2639

Act Digital Home Entertainment (P) Ltd. v. 4 Star Services, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2577

Act Digital Home Entertainment (P) Ltd. v. Anjaneya Star Network, (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2579

Act Digital Home Entertainment (P) Ltd. v. Reddigudem Cable Vision, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2654

Act Digital Home Entertainment (P) Ltd. v. Sri Tirumala Ganesh Communications, (Ram Krishna
Gautam, Member), 2024 SCC OnLine TDSAT 2574

Act Digital Home Entertainment (P) Ltd. v. Zee Entertainment Enterprises Ltd., (Dhirubhai Naranbhai
Patel, Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2642

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863524
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863532
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863513
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863542
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003864490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862265
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862280
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862268

- 102 -

Ahmedabad International Airport Ltd. v. Airport Economic Regulatory Authority of India, (Dhirubhai
Naranbhai Patel, Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT
2481

All India Digital Cable Federation v. Prasar Bharati, (Subodh Kumar Gupta, Member), 2024 SCC
OnLine TDSAT 2529

Alwar Online (P) Ltd. v. Union of India, (Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar
Gupta, Member), 2024 SCC OnLine TDSAT 2858

Arohon Cable Tv Network Ltd. v. Sm Communication, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2633

Assistive Netspeed Technologies (P) Ltd. v. Star India (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2492

Assistive Netspeed Technologies (P) Ltd. v. Zee Entertainment Enterprise Ltd., (Dhirubhai Naranbhai
Patel, Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2714

Assn. of (P) Airport Operators v. Airport Economic Regulatory Authority of India, (Dhirubhai
Naranbhai Patel, Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT
2484

Balaji Cable Network v. S.r. Digital Tv & Broadband (P) Ltd., (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2556

Bbc Global News India (P) Ltd. v. Metrocast Network India (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2501

Bell Teleservices India (P) Ltd. v. Union of India, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2848

Bharti Telemedia Ltd. v. Eagle Sight Media (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2712

Bharti Telemedia Ltd. v. Sneha Broadcasting Network (P) Ltd., (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2656

Bhatia Network Entertainment (P) Ltd. v. New Delhi Television Ltd., (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2781

Bhorer Alo Cable & Broadband (P) Ltd. v. Bmg Cable Though Its Prop Tapas Ghosh, (Ram Krishna
Gautam, Member), 2024 SCC OnLine TDSAT 2768

Bhorer Alo Cable & Broadband (P) Ltd. v. Dd Cable, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2521

Bhorer Alo Cable & Broadband (P) Ltd. v. Macs Cable Network, (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2520

Bhorer Alo Cable & Broadband (P) Ltd. v. Singha Digital Network Though Its Prop. Sahadeb Singha,
(Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT 2766

CCN Den Network (P) Ltd. v. Kush Cable Tv Network, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2716

CCN Den Network (P) Ltd. v. Shukla Cable Network, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2718

CCN Digital (P) Ltd. v. Zee Entertainment Enterprises Ltd., (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2787

CCNDS Cable & Network (P) Ltd. v. Aj Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2689

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862107
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862483
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862259
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862110
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862473
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862282
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862406
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862393
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862391
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862412
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862314

- 103 -

Celebi Airport Services India (P) Ltd. v. Airport Economic Regulatory Authority of india, (Dhirubhai
Naranbhai Patel, Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT
2485

Celebi Delhi Cargo Terminal Management India (P) Ltd. v. Airport Economic Regulatory Authority
of India, (Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar Gupta, Member), 2024
SCC OnLine TDSAT 2486

City Online Service Ltd. v. Maa Television Network Ltd. A.p., (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2604

Culver Max Entertainment (P) Ltd. v. Aksh Optifibre Ltd., (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2697

Culver Max Entertainment (P) Ltd. v. Grand Gumber Entertainment & Event (India) (P) Ltd., (Ram
Krishna Gautam, Member), 2024 SCC OnLine TDSAT 2710

Culver Max Entertainment (P) Ltd. v. Mplex Networks (P) Ltd., (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2586

Culver Max Entertainment (P) Ltd. v. Mplex Networks (P) Ltd., (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2651

Culver Max Entertainment (P) Ltd. v. Raghavendra Communications, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2711

Culver Max Entertainment (P) Ltd. v. Time-n-tune Communiction, (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2682

Darsh Digital Network (P) Ltd. v. Oscar Media (P) Ltd., (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2548

Den Network Ltd. v. Best News Co. (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2497

Den Network Ltd. v. Bhagwati Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2677

Den Network Ltd. v. Kanchan Satellite Communication, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2587

Den Network Ltd. v. Narendra Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2772

Den Network Ltd. v. Neelabh World Entertainment, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2581

Den Network Ltd. v. Parmod Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2646

Den Network Ltd. v. Sahara India Tv Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2582

Den Network Ltd. v. Sahara India Tv Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2832

Den Network Ltd. v. Sanjay Cable Link, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2594

Den Network Ltd. v. Shreeji Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2523

Den Network Ltd. v. Sky Vision Cable & Broadband Service, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2518

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862111
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862112
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862230
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862322
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862335
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862212
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862277
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862307
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862302
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862397
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862207
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862272
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862457
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862220
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862144

- 104 -

Den Networks Ltd. v. Aakash Cable Network, (Sanjeev Pandey, Director), 2024 SCC OnLine TDSAT
2602

Den Networks Ltd. v. Acme Vision, (Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar
Gupta, Member), 2024 SCC OnLine TDSAT 2564

Den Networks Ltd. v. Ameer Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2500

Den Networks Ltd. v. Arathy Communitions, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2786

Den Networks Ltd. v. Arif Tv Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2779

Den Networks Ltd. v. Arnav Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2664

Den Networks Ltd. v. Ashok Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2742

Den Networks Ltd. v. Bhaiya Cable Network, (Sanjeev Pandey, Director), 2024 SCC OnLine TDSAT
2731

Den Networks Ltd. v. Bhorar Alo Cable & Broadband, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2665

Den Networks Ltd. v. Choice Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2503

Den Networks Ltd. v. Choudhary Cable Network, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2603

Den Networks Ltd. v. Devraj Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2539

Den Networks Ltd. v. Dhambhai, (Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar Gupta,
Member), 2024 SCC OnLine TDSAT 2494

Den Networks Ltd. v. Godara Cable Network, (Subodh Kumar Gupta, Member), 2024 SCC OnLine
TDSAT 2513

Den Networks Ltd. v. Hameed Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2773

Den Networks Ltd. v. Haneef Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2797

Den Networks Ltd. v. I Net Cable, (Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar
Gupta, Member), 2024 SCC OnLine TDSAT 2583

Den Networks Ltd. v. Janardhan Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2543

Den Networks Ltd. v. Kerala Communicators Cable Ltd., (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2720

Den Networks Ltd. v. Krishna Cable, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2555

Den Networks Ltd. v. Laxmi Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2534

Den Networks Ltd. v. Link Vision Srm Road, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2585

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862228
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862411
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862404
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862290
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862291
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862229
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862398
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862422
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862345
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862211

- 105 -

Den Networks Ltd. v. Maa Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2538

Den Networks Ltd. v. Manoj Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2634

Den Networks Ltd. v. Mansukbhai, (Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar
Gupta, Member), 2024 SCC OnLine TDSAT 2493

Den Networks Ltd. v. Media Vision, (Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar
Gupta, Member), 2024 SCC OnLine TDSAT 2567

Den Networks Ltd. v. New National Cable (partha Khan), (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2566

Den Networks Ltd. v. Pannu Cable Network, (Subodh Kumar Gupta, Member), 2024 SCC OnLine
TDSAT 2512

Den Networks Ltd. v. R.S. Cable Vision, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2597

Den Networks Ltd. v. Rajesh Enterprises, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2502

Den Networks Ltd. v. Rupvarsha Internet Cable Services, (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2535

Den Networks Ltd. v. Sagar Sharma Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2777

Den Networks Ltd. v. Sahil Cable T.v Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2776

Den Networks Ltd. v. Satyapal Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2778

Den Networks Ltd. v. Seven Ess, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT 2793

Den Networks Ltd. v. Shakeel Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2507

Den Networks Ltd. v. Skyline Cable Vision, (Sanjeev Pandey, Director), 2024 SCC OnLine TDSAT
2650

Den Networks Ltd. v. Smart Cable Vision, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2624

Den Networks Ltd. v. Sri Sai Cable Network -2, (Sanjeev Pandey, Director), 2024 SCC OnLine
TDSAT 2596

Den Networks Ltd. v. Surbhi Vision Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2673

Den Premium Multi Cable Network (P) Ltd. v. Shree Dutta Cable Network, (Dhirubhai Naranbhai
Patel, Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2584

Digi Cablecomm Services (P) Ltd. v. Viacom 18 Media (P) Ltd., (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2563

Digicable Com Comminication Services (P) Ltd. v. Mr. Dipak Singha Roy, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2599

Discovery Communication India v. Agile Boradband (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2795

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862260
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862223
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862402
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862403
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862418
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862276
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862250
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862222
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862299
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862210
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862225
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862420

- 106 -

Discovery Communication India v. Canarastar Communication (P) Ltd., (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2741

Discovery Communication India v. E-infrastructure & Entertainment India (P) Ltd., (Ram Krishna
Gautam, Member), 2024 SCC OnLine TDSAT 2829

Discovery Communication India v. Grand Vision, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2827

Discovery Communication India v. Kaizen Digital Cable Service (P) Ltd., (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2739

Discovery Communication India v. Novabase Digital Entertainment (P) Ltd., (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2499

Discovery Communication India v. Rajputana Cable Network, Rajasthan, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2601

Discovery Communications India v. Agile Boradband (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2794

Discovery Communications India v. Aryabhatt Digital Network (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2605

Discovery Communications India v. Harsh Communication, (Subodh Kumar Gupta, Member), 2024
SCC OnLine TDSAT 2525

Dishnet Wireless Ltd. v. Union of India, (Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar
Gupta, Member), 2024 SCC OnLine TDSAT 2841

Eenadu Television (P) Ltd. v. Bhagyanagar Digital Services (P) Ltd., (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2514

Fastway Transmission (P) Ltd. v. Abc Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2699

Fastway Transmission (P) Ltd. v. Amardeep Walia Sherry Cable, (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2638

Fastway Transmission (P) Ltd. v. Best Deal Tv (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2775

Fastway Transmission (P) Ltd. v. Bhinder Saini Cable, (Subodh Kumar Gupta, Member), 2024 SCC
OnLine TDSAT 2752

Fastway Transmission (P) Ltd. v. Bittu Indra Cable, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2705

Fastway Transmission (P) Ltd. v. Channel Update, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2685

Fastway Transmission (P) Ltd. v. Deep Cable Network, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2609

Fastway Transmission (P) Ltd. v. Dimpy Cable, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2637

Fastway Transmission (P) Ltd. v. Ghuman Cable, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2744

Fastway Transmission (P) Ltd. v. Gogi Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2649

Fastway Transmission (P) Ltd. v. Gulzar Cable Network, (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2659

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862454
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862227
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862419
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862231
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862466
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862324
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862264
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862400
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862377
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862330
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862310
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862235
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862263
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862275
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862285

- 107 -

Fastway Transmission (P) Ltd. v. Hari Om Cable Network, (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2653

Fastway Transmission (P) Ltd. v. Harwinder Cable Network, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2764

Fastway Transmission (P) Ltd. v. Igbal Cable, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2707

Fastway Transmission (P) Ltd. v. Jolly Cable Correct, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2709

Fastway Transmission (P) Ltd. v. Jugraj Cable Network, (Subodh Kumar Gupta, Member), 2024 SCC
OnLine TDSAT 2756

Fastway Transmission (P) Ltd. v. K.S. Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2736

Fastway Transmission (P) Ltd. v. Love Kush Cable Network, (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2636

Fastway Transmission (P) Ltd. v. Maa Vaishno Cable & Broadband, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2791

Fastway Transmission (P) Ltd. v. Mohit Cable, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2745

Fastway Transmission (P) Ltd. v. Mukhtair Cable, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2698

Fastway Transmission (P) Ltd. v. New Green Cable Tv, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2708

Fastway Transmission (P) Ltd. v. Nirmal Cable Network, (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2763

Fastway Transmission (P) Ltd. v. Pink City Cable Network, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2802

Fastway Transmission (P) Ltd. v. Raju Toka Cable, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2702

Fastway Transmission (P) Ltd. v. Rajwant Cable Network, (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2652

Fastway Transmission (P) Ltd. v. Rakesh Cable Tv Network, (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2783

Fastway Transmission (P) Ltd. v. Rv Cable, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2641

Fastway Transmission (P) Ltd. v. Sachdeva Cable Network, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2684

Fastway Transmission (P) Ltd. v. Sahni Cable Vision, (Subodh Kumar Gupta, Member), 2024 SCC
OnLine TDSAT 2751

Fastway Transmission (P) Ltd. v. Sarwara Cable, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2686

Fastway Transmission (P) Ltd. v. Sarwara Cable, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2688

Fastway Transmission (P) Ltd. v. Sujata Cable, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2738

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862279
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862389
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862334
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862381
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862262
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862416
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862323
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862333
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862388
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862427
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862327
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862278
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862408
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862267
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862309
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862376
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862311
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862313
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862363

- 108 -

Fastway Transmission (P) Ltd. v. Thakur Cable Network, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2610

Fastway Transmission (P) Ltd. v. Traikal Cable Network, (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2701

Fastway Transmission (P) Ltd. v. Vijay Cable, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2478

Fastway Transmission (P) Ltd. v. Yash Goldy Cable, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2696

Fastway Transmission Pvt v. Neeraj Cable Network, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2532

Fastway Trnsmission (P) Ltd. v. Kk Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2658

Gtpl Hathway (P) Ltd. v. Nessa Technologies Ltd., (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2553

Gtpl Hathway Ltd. v. Best Deal Tv (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2600

Gtp! Hathway Ltd. v. Information Tv (P) Ltd., (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2607

Gtpl Hathway Ltd. v. Pioneer Channel Factory (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2666

Gtp! Hathway Ltd. v. Privanka World Vision, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2806

Gtpl Hathway Ltd. v. Raj Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2611

Gtpl Hathway Ltd. v. Santosh R.roy Chander Bharti, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2676

Gtpl Hathway Ltd. v. Shri Mahalaxmi Cable Network, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2804

Gtpl Hathway Ltd. v. Shruti World Vision, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2805

Gtpl Hathway Ltd. v. Siddhi Vinayak Cable, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2590

Gtpl Hathway Ltd. v. Vaji Communications (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2678

Gtpl Hathway Ltd. v. Vizianagar Citi Communications (P) Ltd., (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2679

Gujarat Petrosynthese Ltd. v. Axis Bank, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2807

Hathway Cable & Datacom Ltd. v. Best Deal Tv (P) Ltd., (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2754

Hathway Cable & Datacom Ltd. v. Dmr Media International, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2753

Hathway Cable & Datacom Ltd. v. N.c. Network, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2761

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862236
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862326
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862104
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862321
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862284
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862226
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862233
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862292
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862431
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862237
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862301
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862429
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862430
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862216
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862303
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862304
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862432
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862379
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862378
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862386
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862386

- 109 -

Hathway Cable & Datacom Ltd. v. White Horse Network Services (P) Ltd., (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2757

Hathway Cable Datacom Ltd. v. F7 Broadcast (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2759

Hathway Digital (P) Ltd. v. Devendra Singh Shekhawat, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2619

Hathway Digital (P) Ltd. v. Gadibramha Cable Network, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2648

Hathway Digital (P) Ltd. v. Kgl Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2620

Hathway Digital (P) Ltd. v. M.D. Cable Network, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2784

Hathway Digital (P) Ltd. v. Mahaveer Cable Vision, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2592

Hathway Digital (P) Ltd. v. New Shekhawat Multi Channel, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2622

Hathway Digital (P) Ltd. v. Renuka Electronics, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2625

Hathway Digital (P) Ltd. v. Satellite Digital Network, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2647

Hathway Digital (P) Ltd. v. Sharma Cable Network, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2612

Hathway Digital (P) Ltd. v. Shekhawat Multi Channel, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2618

Hathway Digital (P) Ltd. v. V.k.cable, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2687

Hathway Digital Ltd. v. Amal Ghosh, (Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar
Gupta, Member), 2024 SCC OnLine TDSAT 2576

Hathway Digital Ltd. v. Bhoomika Media Initiative (P) Ltd., (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2669

Hathway Digital Ltd. v. Cg Parivar Global Vision, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2580

Hathway Digital Ltd. v. Ganesh Digital Networks (P) Ltd., (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2522

Hathway Digital Ltd. v. M/s Arun Cable, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2569

Hathway Digital Ltd. v. M/s M.s Cable Vision, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2562

Hathway Digital Ltd. v. M/s R.p. Broadband & Cable Network, (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2560

Hathway Digital Ltd. v. Mahabir Cable Operator, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2531

Hathway Digital Ltd. v. Sristi Infotainment, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2762

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862382
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862384
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862245
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862274
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862246
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862409
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862218
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862248
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862251
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862273
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862238
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862244
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862312
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862295
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862387
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862387

-110-

Hathway Mcn (P) Ltd. v. Nakshatra Vision, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2565

Hathway Sai Star Cable & Datacom (P) Ltd. v. Akashay Cable Network, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2721

Hathway Sai Star Cable & Datacom (P) Ltd. v. Akshaya Cable Network, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2722

Hathway Sai Star Cable & Datacom (P) Ltd. v. Highway Cable Service, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2723

Hathway Sai Star Cable & Datacom (P) Ltd. v. Jagadamba Cable Network, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2746

Hathway Sai Star Cable & Datacom (P) Ltd. v. Kalambadevi Cable Network, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2726

Hathway Sai Star Cable & Datacom (P) Ltd. v. Om Ganesh Cable Network, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2727

Hathway Sai Star Cable & Datacom (P) Ltd. v. Sai Cable Network, (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2728

Hathway Sai Star Cable & Datacom (P) Ltd. v. Samarth Cable Network, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2729

Hathway Sukhamrit Cable & Datacom (P) Ltd. v. Pearls Broadcasting Corpn. Ltd., (Ram Krishna
Gautam, Member), 2024 SCC OnLine TDSAT 2735

Hathway Sukhamrit Cable & Datacom (P) Ltd. v. Sahara Cable Network, (Sanjeev Pandey, Director),
2024 SCC OnLine TDSAT 2550

Himanshu Dhawan v. Aanchal Khanna, (D. N. Patel, Chairperson and Subodh Kumar, Gupta), 2024
SCC OnLine TDSAT 2545

Hinduja Global Solutions Ltd. v. Colva Satellite Services, (Sanjeev Pandey, Director), 2024 SCC
OnLine TDSAT 2657

Hinduja Global Solutions Ltd. v. M/s Ak Star Tv Network, (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2644

Hinduja Global Solutions Ltd. v. M/s Bharat Cable Tv, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2643

Hinduja Global Solutions Ltd. v. M/s Hitech Communication, (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Membe), 2024 SCC OnLine TDSAT 2660

Hinduja Global Solutions Ltd. v. M/s Kamadhenu Cable Network, (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2630

Hinduja Global Solutions Ltd. v. M/s Lakshmi Vision, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2632

Ht Media Ltd. v. Ministry of Information & Broadcasting, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2790

Ibus Network & Infrastructure (P) Ltd. v. Union of India, (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2844

1dbi Bank Ltd. v. Navabharat Coop. Urban Bank Ltd., (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2811

Imcl v. Aniket Pareghi, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT 2670

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862346
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862347
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862348
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862371
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862351
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862352
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862353
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862283
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862270
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862269
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862286
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862256
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862258
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862415
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862469
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862436
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862296

-111-

Imcl v. Best Deal Tv (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT 2623

India Cable Net Co. Ltd. v. Kanvas Time, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2645

India Cable Net Co. Ltd. v. Kashish Developer, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2575

India Cable Net Co. Ltd. v. Max 5 Entertainment, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2613

India Cast Media Distribution (P) Ltd. v. Advance Multi System Broadband Communication Ltd.,
(Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT 2765

India Cast Media Distribution (P) Ltd. v. Good Media News (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2598

India Cast Media Distribution (P) Ltd. v. Novabase Digital Entertainment (P) Ltd., (Ram Krishna
Gautam, Member), 2024 SCC OnLine TDSAT 2715

Indiacast Media Distribution (P) Ltd. v. All Digital Network India Ltd., (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2510

Indiacast Media Distribution (P) Ltd. v. Raghav Agency, (Sanjeev Pandey, Director), 2024 SCC
OnLine TDSAT 2663

Indiacast Media Distribution (P) Ltd. v. Voice & Vision Club, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2614

Indiacast Media Distribution (P) Ltd. v. Zippy Tel (P) Ltd., (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2774

Indian Cable Net Co. Ltd. v. Cine Digital & Broadband Service, (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2789

Indian Cable Net Co. Ltd. v. Janvi Communication, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2717

Indusind Bank Ltd. v. Prothous Engineering Services (P) Ltd., (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2822

Indusind Media & Communications Ltd. v. Baba Cable, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2495

Indusind Media & Communications Ltd. v. Business Broadcast News (P) Ltd., (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2557

Indusind Media & Communications Ltd. v. Chintu Cable, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2767

Indusind Media & Communications Ltd. v. Inder Mohan, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2796

Indusind Media & Communications Ltd. v. Siddhi Cable Network, (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2578

Intermedia Cable Communication (P) Ltd. v. Balaji Star Cable, (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2694

Intermedia Cable Communication (P) Ltd. v. Union of India, (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2869

Jot Cable Tv Network v. India Cast Media Distribution (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2549

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862249
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862271
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862201
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862239
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862390
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862224
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862240
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862399
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862414
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862447
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862392
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862421
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862204
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862319
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862494
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862175

-112 -

Kable First India (P) Ltd. v. Sri Venkateshwara Creations, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2536

Kable First India (P) Ltd. v. Zee Entertainment Enterprises Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2640

Kal Cables (P) Ltd. v. Sri Venkateswara Cable Network (E.v. Subramaniam), (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2568

Kappa Internet Services (P) Ltd. v. Union of India, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2860

Krishnaaveni Media v. A.P. State Fibernet Ltd., (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2747

Lm Energy & Software (P) Ltd. v. Union of India, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2839

Lucknow International Airport Ltd. v. Airport Economic Regulatory Authority of india, (Dhirubhai
Naranbhai Patel, Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT
2482

Lufthansa German Airlines v. Bial, (Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar
Gupta, Member), 2024 SCC OnLine TDSAT 2479

M/s Acebrowse (P) Ltd. v. Union of India, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2840

M/s Bharti Airtel Ltd. v. Inna Ravindra Shetty, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2819

M/s Ethernet Xpress India (P) Ltd. v. Union of India, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2855

M/s Pr Ehub v. Sun Tv Network Ltd., (Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar
Gupta, Member), 2024 SCC OnLine TDSAT 2571

M/s Shaildhar Telecom Services (P) Ltd. v. Union of India, (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2838

M/s Sky Futuristic Services (P) Ltd. v. Union of India, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2853

Mahak Enterprises v. SBI, (Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar Gupta,
Member), 2024 SCC OnLine TDSAT 2814

Mangaluru International Airport Ltd. v. Airport Economic Regulatory Authority of India, (Dhirubhai
Naranbhai Patel, Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT
2480

Manthan Broadband Service (P) Ltd. v. Avishkar Cable Link Communication, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2737

Media & Cable Operators Associates v. Den Network Ltd., (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2608

Metrocast Network India (P) Ltd. v. Shri Chamundeshwari Cable Network, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2631

Mohit Rajpal v. My Taxi India (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2820

Multicraft Digital Technologies (P) Ltd. v. Flashcom Network (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2852

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862266
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862485
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862372
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862464
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862108
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862105
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862465
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862444
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862480
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862463
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862478
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862439
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862106
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862234
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862257
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862445
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862477

-113 -

Multinet (Udaipur) (P) Ltd. v. Union of India, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2857

Mumbai International Airport (P) Ltd. v. Airport Economic Regulatory Authority of India, (Dhirubhai
Naranbhai Patel, Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT
2483

Nandkishor Panjarao Gawarkar v. Adinath Enterprises, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2815

Nazakat Cable Network v. Hinduja Global Solutions Ltd., (Subodh Kumar Gupta, Member), 2024
SCC OnLine TDSAT 2740

Nisha Cable T.v.network v. Den Networks Ltd., (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2800

Nxt Digital Ltd. (vesulting Company) v. Sahana Films (P) Ltd., (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2733

Nxt Digital Ltd. v. Friend Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2700

Nxt Digital Ltd. v. Maitree Star Communications, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2798

Nxt Digital Ltd. v. Media Six Digital, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2505

Nxt Digital Ltd. v. Sudarshan Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2801

Petitioner Name: Hathway Digital Ltd. v. Kanton Cable (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2760

Pimpri Chinchwad Media Communication (P) Ltd. v. Sudhir Cable Network, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2509

Powergrid Teleservices Ltd. v. Anet Communication India (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2835

Powergrid Teleservices Ltd. v. Ikf Technologies Ltd., (Subodh Kumar Gupta, Member), 2024 SCC
OnLine TDSAT 2850

Punjab National Bank v. Harish Chopra, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2809

Punjab National Bank v. Poona Auto Ancillaries (P) Ltd., (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2817

Quadrant Televentures Ltd. v. BSNL, (Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar
Gupta, Member), 2024 SCC OnLine TDSAT 2834

Raghavendra Communications v. Sun Distribution Services (P) Ltd., (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2488

Royal Digital Cable & Communication (P) Ltd. v. Zee Entertainment Enterprise Ltd., (Ram Krishna
Gautam, Member), 2024 SCC OnLine TDSAT 2595

Sakthis Cable Network v. Srivi Communications, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2743

Satlinks v. Ushas Satelite System, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT 2572

SBI v. Anand Gangadaran, (Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar Gupta,
Member), 2024 SCC OnLine TDSAT 2812

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862482
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862109
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862440
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862425
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862325
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862423
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862426
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862385
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862460
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862475
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862434
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862442
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862459
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862221
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862437

114 -

Sheetla Cable Network,haryana v. Zee Entertainment Enterprise Ltd., (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2748

Siti Cable Network Ltd. v. Dwarka Cable, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2732

Siti Cable Network Ltd. v. Mamta Tiwari, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2730

Siti Cable Network Ltd. v. Rakesh Agarwal, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2725

Siti Cable Network v. Acme Digicom (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2681

Siti Cable Network v. Apana Cable Networ, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2544

Siti Network Ltd. v. A.g.international, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2627

Siti Network Ltd. v. Acme Digicom (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2828

Siti Network Ltd. v. Apple Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2561

Siti Network Ltd. v. Moh Aakil, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT 2570

Siti Network Ltd. v. Om Sai Ram Cable, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2782

Siti Network Ltd. v. Pancheel Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2552

Siti Network Ltd. v. Relible Communication, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2559

Siti Network Ltd. v. Vijayalakshmi Dish, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2629

Siti Networks Ltd. v. 9x Media (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2573

Siti Networks Ltd. v. Aman Cable Tv Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2770

Siti Networks Ltd. v. Bachchu Cable Tv Network, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2540

Siti Networks Ltd. v. Chhavi Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2591

Siti Networks Ltd. v. Chouhan Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2546

Siti Networks Ltd. v. Dristi Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2680

Siti Networks Ltd. v. Golden Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2695

Siti Networks Ltd. v. Jai Durga Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2477

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862373
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862350
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862306
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862253
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862453
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862407
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862255
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862395
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862305
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862320
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862103

- 115 -

Siti Networks Ltd. v. Jai Shiv Cable Tv Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2527

Siti Networks Ltd. v. Jain Cable Tv Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2655

Siti Networks Ltd. v. Khatri Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2674

Siti Networks Ltd. v. Kratika Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2693

Siti Networks Ltd. v. Lal Bagh Cha Raja Networks, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2671

Siti Networks Ltd. v. M.V. Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2755

Siti Networks Ltd. v. Maa Vaishnav Vision, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2734

Siti Networks Ltd. v. Nati Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2692

Siti Networks Ltd. v. Natraj Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2799

Siti Networks Ltd. v. Neelam Bhola, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2515

Siti Networks Ltd. v. New Super Cable, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2537

Siti Networks Ltd. v. R.k. Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2769

Siti Networks Ltd. v. R. K. Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2490

Siti Networks Ltd. v. Raja Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2542

Siti Networks Ltd. v. Rathod Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2626

Siti Networks Ltd. v. Sai Karipa Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2661

Siti Networks Ltd. v. Sashi Bhusan Singh, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2593

Siti Networks Ltd. v. Shiv Shakti Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2672

Siti Networks Ltd. v. Shiva Yadav Cable Tv Network, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2524

Siti Networks Ltd. v. Solar Vision, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT 2547

Siti Networks Ltd. v. Sri Ganesh Cable Networks, (Sanjeev Pandey, Director), 2024 SCC OnLine
TDSAT 2683

Siti Networks Ltd. v. Sri Mahadeshwara Cable Networks, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2704

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862281
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862300
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862318
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862297
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862380
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862317
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862424
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862394
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862252
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862287
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862219
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862298
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862308
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862329
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862329

-116 -

Siti Networks Ltd. v. Sri Manjunatha Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2691

Siti Networks Ltd. v. Sri Nanjundeshwara Cable Network, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2703

Siti Networks Ltd. v. Star Fibre Network (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2528

Siti Networks Ltd. v. Star India (P) Ltd., (Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar
Gupta, Member), 2024 SCC OnLine TDSAT 2506

Siti Networks Ltd. v. Sun Vision Cable Network, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2668

Siti Networks Ltd. v. Y-devi Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2792

Siti Networks Ltd. v. Zee Entertainment Enterprises Ltd., (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2496

Siti Star Digital Media (P) Ltd. v. Star Media Services, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2617

Sivakami Amman Cable Tv System v. Zee Entertainment Enterprises Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2504

Skystar Enertainment (P) Ltd. v. Prasar Bharati, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2785

Sony Pictures Networks India (P) Ltd. v. Ashiana Communication Mcr, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2758

Sony Pictures Networks India (P) Ltd. v. Mplex Network (P) Ltd., (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2713

Sony Pictures Networks India (P) Ltd. v. New Prime Network, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2487

Sony Pictures Networks India (P) Ltd. v. Noida Software Technology Park Ltd., (Ram Krishna
Gautam, Member), 2024 SCC OnLine TDSAT 2824

Sony Pictures Networks India (P) Ltd. v. Sanny Digital Communication (P) Ltd., (Ram Krishna
Gautam, Member), 2024 SCC OnLine TDSAT 2526

Spiderlink Networks (P) Ltd. v. Union of India, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2862

Sri Sivakami Amman Cable Tv System. v. Mavis Satcom Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2551

Sri Sivakami Amman Cable Tv System v. Star India (P) Ltd., (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2662

Sri Sumangali Digital Communication India (P) Ltd. v. Sun Distribution Services (P) Ltd., (Ram
Krishna Gautam, Member), 2024 SCC OnLine TDSAT 2558

Ss Fiber Net Optical Communication (P) Ltd. v. Union of India, (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2859

Standard Chartered Bank v. Sh.ramesh Tathod, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2816

Star India (P) Ltd. v. Friednds Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2588

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862316
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862328
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862294
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862417
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862243
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862410
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862383
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862449
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862487
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862288
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862484
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862441
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862214

-117 -

Star India (P) Ltd. v. Harsh Communication, (Dhirubhai Naranbhai Patel, Chairperson and Subodh
Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2803

Star India (P) Ltd. v. Home Cable Network (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2830

Star India (P) Ltd. v. Hyderabad Cable Digital Services (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2667

Star India (P) Ltd. v. Om Cable Network, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2541

Star India (P) Ltd. v. Sarveshwar Media (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2530

Star India (P) Ltd. v. Seven Star Information Technology (P) Ltd., (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2517

Star India (P) Ltd. v. World View Broadband (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2498

Star India Ltd. v. Shiv Shakti Cable, (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2533

Sun Distribution Services (P) Ltd. v. Den Ambay Jhansi Cable Networks, (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2519

Swami Cable Network v. Culver Max Entertainment (P) Ltd., (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2771

Swiftmail Communication Ltd. v. Soham Infotech, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2854

Swiftmail Communications Ltd. v. Anet Communication India (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2833

Swiftmail Communications Ltd. v. Easy Server & Hosting Solutions (P) Ltd., (Dhirubhai Naranbhai
Patel, Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2867

Swiftmail Communications Ltd. v. Jmd Intercom Solution (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2843

Swiftmail Communications Ltd. v. Karamcodu Broadband Network, (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2847

Swiftmail Communications Ltd. v. Sunray Infonet (P) Ltd., (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2851

Tata Communications Ltd. v. Abs Broadband Services (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2856

Tata Communications Ltd. v. Abs Digital Cable (P) Ltd., (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2845

Tata Communications Ltd. v. Arichwal It Services (P) Ltd., (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2868

Tata Communications Ltd. v. Business Broadcast News (P) Ltd., (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2750

Tata Communications Ltd. v. City Online Services Ltd., (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2865

Tata Communications Ltd. v. Deshkal Network (P) Ltd., (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2846

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862428
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862455
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862293
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862396
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862479
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862458
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862492
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862468
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862472
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862476
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862481
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862470
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862493
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862375
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862490
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862471

- 118 -

Tata Communications Ltd. v. Fiberstory Communications (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2861

Tata Communications Ltd. v. Onepipe Telecom (P) Ltd., (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2866

Tata Communications Ltd. v. Sampark Infotainment (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2837

Tata Communications Ltd. v. Sarva Air World Network (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2842

Tata Communications Ltd. v. Skyfi Communications (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2836

Tata Communications Ltd. v. Winmax Telecommunication India (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2863

Tata Communications Ltd. v. Winpiper Solutions (P) Ltd., (Dhirubhai Naranbhai Patel, Chairperson
and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2864

Technobile System (P) Ltd. v. Indiacast Media Distribution (P) Ltd., (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2489

Technobile Systems (P) Ltd. v. Manoranjan Cable Tv Network, (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2508

Times Global Broadcasting Co. Ltd. v. Vxl Digital (P) Ltd., (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2788

Ucn Cable Network (P) Ltd. v. Mi Marathi Media Ltd., (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2628

Ucn Cable Network (P) Ltd. v. Sahara India Tv Network, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2706

Ucn Cable Network (P) Ltd. v. Triumph Media Vision (P) Ltd., (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2823

Udyan Digital Cable Services (P) Ltd. v. Zee Entertainment Enterprises Ltd., (Dhirubhai Naranbhai
Patel, Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2554

Union of India v. Bharat Broadcasting Network Ltd., (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2826

Union of India v. M/s Muthoot Broadcasting (P) Ltd., (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2511

Union of India v. Rahul Springs (P) Ltd., (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2724

Union of India v. Sahara Sanchar Ltd., (Ram Krishna Gautam, Member), 2024 SCC OnLine TDSAT
2690

Vasisth Cable Network v. Siti Network Ltd., (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2589

Vodafone Idea Ltd. v. Gokuldas Hospitals (P) Ltd., (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2818

Vodafone Idea Ltd. v. Nand Kishor Panjabrao Gawarkar, (Ram Krishna Gautam, Member), 2024
SCC OnLine TDSAT 2821

Vodafone Idea Ltd. v. Rajkumar Shreelal Singhee, (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2810

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862486
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862491
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862462
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862467
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862461
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862488
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862489
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862413
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862254
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862448
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862451
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862349
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862315
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862215
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862443
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862446
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862435
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862435

-119 -

Vodafone Idea Ltd. v. V.K. Architecture, (Ram Krishna Gautam, Member), 2024 SCC OnLine
TDSAT 2808

Yashash Cable Network (P) Ltd. v. Union of India, (Dhirubhai Naranbhai Patel, Chairperson and
Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2849

Zaggle Prepaid Ocean Services Ltd. v. Anand Gangadharan, (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2813

Zee Entertainment Enterprise Ltd. v. Ashiana Communication Mcr, (Ram Krishna Gautam, Member),
2024 SCC OnLine TDSAT 2780

Zee Entertainment Enterprise Ltd. v. Dewshree Network (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2491

Zee Entertainment Enterprise Ltd. v. Grand Vision Earlier Known As Apna Cable Network (P) Ltd.,
(Dhirubhai Naranbhai Patel, Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine
TDSAT 2635

Zee Entertainment Enterprise Ltd. v. Koshi Broadcasting Cable Network (P) Ltd., (Ram Krishna
Gautam, Member), 2024 SCC OnLine TDSAT 2616

Zee Entertainment Enterprise Ltd. v. Reachnet Cable Services (P) Ltd. (Delhi), (Ram Krishna
Gautam, Member), 2024 SCC OnLine TDSAT 2516

Zee Entertainment Enterprise Ltd. v. Siti Networks Ltd., (Ram Krishna Gautam, Member), 2024 SCC
OnLine TDSAT 2621

Zee Entertainment Enterprise Ltd. v. Venkata Sai Media (P) Ltd., (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2825

Zee Entertainment Enterprises Ltd. v. Novabase Digital Entertainment (P) Ltd., (Ram Krishna
Gautam, Member), 2024 SCC OnLine TDSAT 2749

Zee Entertainment Enterprises Ltd. v. Novabase Digital Entertainment, (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2831

Zee Entertainment Enterprises Ltd. v. Paavani Digital Communications, (Dhirubhai Naranbhai Patel,
Chairperson and Subodh Kumar Gupta, Member), 2024 SCC OnLine TDSAT 2719

Zee Entertainment Enterprises Ltd. v. World View Broadband (P) Ltd., (Ram Krishna Gautam,
Member), 2024 SCC OnLine TDSAT 2615

Central Notifications [36]
Central Board of Direct Taxes [Notification No. 119 of 2026-CBDT]
Ministry of Finance [Notification No. 49/2026-Central Excise]
Ministry of Finance [Notification No. 50/2026-Central Excise]
Ministry of Finance [Notification No. 51/2026-Central Excise]
Ministry of Finance [22/2026-Cust (ADD)]
Ministry of Finance [75/2026-Cust (NT)]

Ministry of Coal [Noti. No. G.S.R. 795(E) [Coal Blocks Allocation (Second Amendment) Rules,
2026]]

Ministry of Coal [Noti. No. G.S.R. 796(E) [Mineral Concession (Second Amendment) Rules, 2026]]
Ministry of Coal [Noti. No. G.S.R. 797(E) [Colliery Control (Second Amendment) Rules, 2026]]

Ministry of Coal [Noti. No. G.S.R. 804(E) [Coal Mines Provident Fund and Miscellaneous Provisions
(Adjudication of Penalties and Appeal) Rules, 2026]]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862433
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862474
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862438
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862405
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862261
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862242
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862247
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862450
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862374
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862456
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862344
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003862241
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863331
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861590
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861591
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003863332
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861592
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861593
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861594
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861595
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861596
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9003861596

- 120 -

Ministry of Consumer Affairs [F. No. BS/11/05/2018 [Bureau of Indian Standards (Hallmarking)
Amendment Regulations, 2026]]

Ministry of Consumer Affairs [Noti. No. G.S.R. 789(E) [Consumer Protection (E-Commerce)
(Amendment) Rules, 2026]]

Ministry of Defence [Noti. No. S.R.O. 35(E) [2. Definitions]]

Ministry of Defence [Noti. No. S.R.O. 49(E) [Works of Defence (Adjudication of Penalties and
Appeal) Rules, 2026]]

Ministry of Environment and Forests [Noti. No. G.S.R. 788(E) [Commission for Air Quality
Management in National Capital Region and Adjoining Areas (Imposition, Collection and
Utilization of Environmental Compensation for Stubble Burning) Rules, 2026]]

Ministry of Finance [Noti. No. IFSCA/GN/2026/015 [International Financial Services Centres
Authority (Fund Management) (Second Amendment) Regulations, 2026]]

Ministry of Finance [Merchant Discount Rate (MDR) on Select UPI (P2M) Transactions]

Ministry of Health and Family Welfare [Noti. No. G.S.R. 790(E) [New Drugs and Clinical Trials
(Amendment) Rules, 2026]]

Ministry of Health and Family Welfare [Noti. No. G.S.R. 791(E) [Drugs (Amendment) Rules, 2026]]

Ministry of Home Affairs [Noti. No. S.0. 5081(E)]

Ministry of Information and Broadcasting [Noti. No. G.S.R. 780(E) [Prasar Bharati (Broadcasting
Corporation of India) Junior Broadcast Engineer, Group ‘B’ Post, Recruitment Rules, 2026]]

Ministry of Labour [Noti. No. S.0. 5109(E)]

Ministry of Law and Justice [Noti. No. J-11022/2/2015-Judicial/E.130475]

Ministry of Power [F. No. CEA-TH-17/1/2021-TETD Division (1) [Central Electricity Authority

(Technical Standards for Construction of Electric Plants and Electric Lines) 2nd Amendment,
Regulations, 2026]]

Ministry of Power [F. No. L-1/260/2021/CERC [Central Electricity Regulatory Commission
(Deviation Settlement Mechanism and Related Matters) (Third Amendment) Regulations, 2026]]

Ministry of Science and Technology [Noti. No. G.S.R. 799(E) [Recruitment Rules for Scientific Cadre
in BRIC 2026]]

Ministry of Science and Technology [Noti. No. G.S.R. 803(E) [Technology Development Board
(Equity Capital) Regulations, 2026]]

Reserve Bank of India [RB1/2026-27/257 [Reserve Bank of India (Commercial Banks - Know Your
Customer) Amendment Directions, 2026]]

Reserve Bank of India [RBI/2026-27/258 [Reserve Bank of India (Small Finance Banks - Know Your
Customer) Amendment Directions, 2026]]

Reserve Bank of India [RBI1/2026-27/259 [Reserve Bank of India (Local Area Banks - Know Your
Customer) Amendment Directions, 2026]]

Reserve Bank of India [RBI/2026-27/260 [Reserve Bank of India (Regional Rural Banks - Know
Your Customer) Amendment Directions, 2026]]

Reserve Bank of India [RBI/2026-27/261 [Reserve Bank of India (Urban Co-operative Bank - Know
Your Customer) Amendment Directions, 2026]]

Reserve Bank of India [RBI/2026-27/262 [Reserve Bank of India (Rural Co-operative Banks - Know
Your Customer) Amendment Directions, 2026]]

Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/315]
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Securities and Exchange Board of India [SEBI/LAD-NRO/GN/2026/316]
Supreme Court of India [F. No. A-G-1/11/1/2026-SCA(G)]
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